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Priority claimed from 30/09/2014; Application No. : 667755 ;Switzerland 

3046109    02/03/2015
[International Registration No. : 1248259]
FIRMENICH SA
1, route des Jeunes, Case postale 239 CH-1211 Genève 8 Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, namely raw materials for use in the flavor industry.

Cl.3;Essential oils used for flavoring food, beverages, pharmaceutical products and oral care products.

Cl.30;Flavors and flavoring compositions other than essential oils intended to impart, modify or enhance taste to 
consumer products, namely to foodstuffs, to beverages, to pharmaceutical products and to oral care products.
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Priority claimed from 05/12/2014; Application No. : 14 4 139 933 ;France 

3046199    03/04/2015
[International Registration No. : 1249053]
SOCIETE PARISIENNE DE PARFUMS ET COSMETIQUES S.A.S
11 rue Margueritte F-75017 PARIS France

Address for service in India/Agents address:
R. K. DEWAN & CO.
PODAR CHAMBERS, S.A.BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumes, essential oils, cosmetics, hair lotions; dentifrices; depilatories; make-up removing 
products; lipstick; beauty masks; shaving products; preservatives for leather (polishes); creams for leather.

Cl.14;Jewelry; jewelry products, precious stones; timepieces and chronometric instruments; precious metals and their 
alloys; works of art of precious metal; jewelry cases [caskets]; boxes of precious metal; watch cases, straps, chains, 
springs or glasses; key rings [trinkets or fobs]; statues or figurines (statuettes) of precious metals; cases or presentation 
cases for timepieces; medals.

Cl.18;Leather and imitation leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; whips, 
harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); collars or 
clothing for animals; net bags for shopping.
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3046215    28/04/2015
[International Registration No. : 1172591]
Cruelty Free International
16a Crane grove, London N7 8NN (United Kingdom) 

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness campaigns [publicity services].

Cl.42;Testing, analysis and evaluation of the goods and services of others for the purpose of certification; testing, 
analysis and evaluation of the goods of others for the purposes of certification, in relation to the following goods: 
bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive preparations, 
soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, pharmaceutical, veterinary and sanitary 
preparations, dietetic substances adapted for medical use, food for babies, plasters, materials for dressings, material for 
stopping teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides.

Cl.45;Conducting investigations in relation to animal welfare and cruelty to animals; animal rescue services, namely 
arranging for the adoption of rescued animals; political lobbying; legal advisory, consultancy and information services 
connected with animal rescue included in this class.
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3047130    09/01/2015
[International Registration No. : 1248926]
FIRSTLIGHT HOMECARE FRANCHISING LLC
9435 Waterstone Blvd., Suite 190 CINCINNATI OH 45249 United States of America

Proposed to be Used
IR DIVISION
Cl.44;Health care services; providing home health care services to senior persons, new mothers, disabled adults and 
individuals recovering from surgeries or injury in a rehabilitative environment or their own home.

Cl.45;Providing in-home support services and non-medical in-home care services to senior persons, namely, personal 
affairs management services in the nature of the coordination of necessary services and care for older individuals; social 
service, namely, companionship services for senior persons; personal care assistance with the activities of daily living for 
senior persons.
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3047198    15/12/2014
[International Registration No. : 1248897]
Melaleuca, Inc.
4609 W. 65th So. Idaho Falls ID 83402 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Tooth cleansing preparations; mouth and breath freshening preparations; preparations to remove plaque from 
teeth; skin cleansing preparations; preparations to moisturize the throat and oral cavity; hand cream; hair shampoo, 
conditioner, spray, and hair styling, sculpturing and fixative preparations; lip balm; sunscreen preparations; body oil; skin 
moisturizing, conditioning, smoothing, soothing, toning, firming, revitalizing and lubricating preparations; masques; 
make-up; all-purpose household cleansers; fabric softeners; spot and stain removing preparations; and laundry 
detergent; antiperspirants and personal deodorants.

Cl.5;Dietary and nutritional supplements; topically applied antiseptics and fungicides; preparations to relieve minor 
burns, scalds, sunburns, insect bites, chicken pox and skin irritations; preparations to relieve bronchial decongestion; 
preparations to treat pain and discomfort; associated with minor cuts, scrapes, burns, insect bites, strains, sprains, 
arthritis, backache, sore muscles; preparations to kill bacteria and germs in the oral cavity; preparations to prevent and 
control plaque and tartar buildup on teeth; medicated douches; preparations to relieve vaginal irritation, soreness, itching 
and irritation; topically applied acne treatment preparations; preparations to relieve dry, rough and chapped skin.
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3048121    06/10/2014
[International Registration No. : 1249986]
PZ Cussons (International) Limited
Manchester Business Park, 3500 Aviator Way Manchester M22 5TG United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated toilet preparations; preparations for cleansing the skin; preparations for cleansing the skin and 
having anti-bacterial properties; facial and body moisturising preparations; body creams, milks, lotions; massage oils; 
aromatic and fragrance preparations; hand creams; emollient creams and washes; soap; liquid soap; soap in tablet form; 
soap solutions; disinfectant soap; personal cleaning wipes; baby wipes; wipes for cosmetic and sanitary purposes; bath 
creams; bath foams; bath salts; bath oils; bath herbs; bath wash; bath paints and bath crayons, all being soaps; bubble 
bath; arnica cream; arnica wash; shower gels; shower creams; shaving preparations; shave gels; shaving creams; 
shaving foams; after-shave preparations; talc; cooling pads; hair preparations; hair care preparations; shampoos; 
conditioners; combined shampoo and conditioners; hair lotions; hair colouring preparations; hair straightening 
preparations; hair sprays; hair mousses; hair lacquers; foot sprays; perfumes; eau de toilette; colognes; after-shave 
lotions; essential oils; stretch mark creams; baby oils; petroleum jelly for cosmetic purposes; cotton wool and cotton 
buds; sun-tanning preparations and products; cleaning, washing, bleaching, polishing, rinsing and scouring 
preparations; descalents; laundry preparations; detergents; fabric conditioners; fabric stain removers; preparations for 
the care, treatment, softening, conditioning, enhancing and beautification of fabrics; washing up preparations; soaps and 
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shampoos for household purposes.

Cl.5;Disinfectant, sanitary and antiseptic preparations for use on, and cleansing, the skin; wipes and tissues 
impregnated with any of the aforesaid goods; sanitizing wipes, antiseptic wipes; petroleum jelly for medical purposes; 
cotton wool and cotton buds for medical purposes; insect repellents; hangers with insect repellent plus mosquito 
patches; substitutes for mothers milk; powdered milk for babies; milk powders; infant formula; food and beverages for 
infants; sterilising solutions and preparations; traditional oils, talon oil and cajuput oil used for medical purposes.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes (except paint brushes); brush-
making materials; articles for cleaning purposes; glassware, porcelain and earthenware not included in other classes; 
basins [bowls]; mugs; blenders, non-electric, for household purposes; bottle openers; bottles; containers for household 
or kitchen use; cooking pot sets; cooking pots; cooking utensils, non-electric; crockery; dishware; dishwashing brushes; 
drying racks for washing; fly swatters; heat-insulated containers; heat insulated containers for beverages; heaters for 
feeding bottles, non-electric; insect traps; kitchen containers; pots; pottery; sponges for household purposes; table 
plates; tableware, other than knives, forks and spoons; toilet sponges; toilet utensils; toothbrushes; toothbrushes, 
electric; washing boards; washtubs; thermally insulated containers for food; toilet brushes; toilet cases; toilet paper 
dispensers; toilet paper holders; trays for domestic purposes, of paper; cups; bowls; plates; lunchboxes; plastic cups; 
plastic bowls; plastic plates; beakers; sipper cups; snack-pots; food-pots; egg-cups; thermally insulated flasks; thermally 
insulated containers for drink; baby baths; portable baby baths for babies and infants; potties and toilet potties; toilet 
seat trainers; brushes for cleaning bottles; toothbrushes for babies, infants and children; insulated containers for drink; 
toothbrush holders; brushes; hair brushes; nail brushes; wash bags; drinking cups; parts and fittings for all the aforesaid 
goods.

Cl.24;Textiles and textile goods, not included in other classes; linens; bed covers; bath linen, except clothing; bed 
blankets; bed clothes; bed linen; household linen; mattress covers; sheets; towels of textile; washing mitts; duvet covers; 
pillow covers; blankets; blankets for babies; cot blankets; lap blankets; children's blankets; travel blankets; blankets for 
use in pushchairs, strollers and prams; towel blankets; hooded towels; hooded towels for babies; face towels; children's 
towels; pillowcases; pillow covers and protectors; mosquito nets; insecticide treated mosquito nets; parts and fittings for 
all the aforesaid goods.
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Priority claimed from 04/07/2014; Application No. : UK00003062881 ;United Kingdom 

3048135    23/12/2014
[International Registration No. : 1249987]
Ellen MacArthur Foundation
42, Medina Road Cowes PO31 7BX United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic apparatus and instruments for the input, storage, processing and transmission of data; 
recorded media, computer hardware and firmware; computer software; software downloadable from the Internet; 
computer programmes; downloadable electronic publications; compact discs; digital music; telecommunications 
apparatus; computer games equipment adapted for use with an external display screen or monitor; mouse mats; mobile 
phone accessories; spectacles and sunglasses.

Cl.16;Paper, cardboard and goods made from these materials, namely, letterhead paper, posters, business cards, 
postcards, brochures, pamphlets, booklets, display banners, paper signs, cardboard signs, invitations, display stands; 
printed matter; instructional and teaching materials; educational publications; books; printed reports; photographs; 
stationery; packaging materials; writing implements; artists materials.

Cl.35;Advertising; business management; business administration; business analysis; office functions; organisation, 
operation and supervision of loyalty and incentive schemes; advertising services provided via the Internet; production of 
television and radio advertisements; trade fairs; opinion polling; data processing; provision of business information; 
market analysis reports; market studies; forecasting and analysis; writing and preparing business reports; information, 
consultancy and advisory services, all relating to the aforesaid services; retail services, mail order retail services and 
electronic shopping retail services connected with the sale of electrical and electronic apparatus and instruments, 
recorded media, computer hardware and software, telecommunications apparatus, computer games equipment, mouse 
mats, mobile phone accessories, spectacles, sunglasses, paper goods, printed matter, books, instructional and training 
materials, stationery, artists materials, luggage, bags, wallets, purses, clothing, footwear and headgear.

Cl.36;Charitable fund raising; organisation of fund raising activities; organisation of arrangements to facilitate 
charitable giving; organisation of charitable collections; financial charitable services; charitable trusts; charitable grant 
programmes and charitable services relating to finance; financial services; financial services provided via the Internet; 
issuing of tokens of value in relation to bonus and loyalty schemes; provision of financial information; writing and 
preparing financial reports; information, consultancy and advisory services, all relating to the aforesaid services.

Cl.41;Educational and training services; entertainment services; entertainment, education, training and cultural 
services relating to conservation, the environment and ecological sustainability; organisation of conferences, sporting 
events and competitions; organisation of charitable fund raising events; organisation of events to encourage and 
promote the community's involvement in charitable work, charities and charitable fund raising; arranging and conducting 
festivals, conferences, workshops, seminars and meetings for cultural, educational and entertainment purposes; 
organisation of sponsored events; publication services; film production services; production and presentation of 
television programmes, films, videos, audio tapes, CDs and DVDs; publishing services; dissemination of educational 
material; publication of printed matter, instructional and training materials; providing online electronic publications (not 
downloadable); on-line game services provided via a computer network; organisation and management of conferences, 
exhibitions and symposia; information, consultancy and advisory services, all relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and computer software; environmental conservation services; 
research and services relating to environmental conservation, the environment and ecological sustainability; information, 
advisory and consultancy services relating to environmental conservation, the environment and ecological sustainability 
including the provision of information online from computer databases or via the Internet; design of computer software 
for business and market analysis and reporting; electronic data storage; information, consultancy and advisory services, 
all relating to the aforesaid services.
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Priority claimed from 27/02/2015; Application No. : 86548762 ;United States of America 

3048137    31/03/2015
[International Registration No. : 1249989]
CSM Bakery Products NA, Inc.
1912 Montreal Road Tucker GA 30084 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and edible fats; margarine; whipped cream; fruit based snack foods; fruit preserves and jams; 
spreads, namely, dairy-based spreads and shortening-based spreads; fillings for bakery goods, namely, fruit-flavored 
fillings and fruit pectin-based fillings; fruit fillings for cakes, pastries and pies; fillings for pastries, namely, nut fillings and 
almond fillings; toppings for bakery products and ice cream toppings, namely, fruit, nut and whipped toppings, peanut 
butter topping, flaked coconut topping, non-dairy based mixes for making whipped toppings, garlic-based spreads, 
vegetable-based spreads, salty spreads and spicy spreads consisting primarily of edible fats, shortening, or edible oils.

Cl.30;Bread and cake improvers, namely, functional ingredients used in dough for bread and other bakery products to 
improve flavor, volume, texture and shelf life, namely, flavoring additives used for non-nutritional purposes; preparations 
made from cereals; dessert mousse; chocolate mousse; bread; unleavened bread; bread, pastry, and dough mixes; bread 
rolls; biscuit mixes; pie shells; pastries and pastry mixes; cakes; cake mixes; buns and rolls and mixes for buns and rolls; 
croissants; muffins; doughnuts; brownies; icings, coatings and glazes for use on cakes, pastries, bakery goods and 
meringues; meringues; mixes for making cakes, pastries, bakery goods and meringues; confectioner sugar; bakery 
desserts; puddings; golden syrup; tapioca; fondants; icing; bakery goods; icing bases and mixes; ready-to-use icing and 
cake frostings; nut preparations, namely, nut fillings, nut icings, nut fillings for cakes and pies, fillings for bakery goods 
not containing fruits, nuts or meat, namely, buttercream fillings, chocolate and chocolate-based fillings, marshmallow 
fillings, pectin-based fillings, custard-based fillings and starch-based fillings; fudge; fudge bases and mixes; frozen 
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dough for use as pizza, cakes, pastries, bread or other bread-type products; frozen bakery products; ice cream desserts, 
namely, ice cream cakes; iced cakes; toppings for bakery products and ice cream toppings, namely, streusel toppings, 
cinnamon and oat-based toppings, cinnamon toppings, caramel toppings, chocolate toppings, chocolate fudge toppings, 
marshmallow toppings, topping syrup, butterscotch topping, chocolate syrup, caramel and caramel flavored syrups, 
starch syrups; waffle cone dips, namely, chocolate dips, caramel dips, candy dips, streusel dips and butterscotch dips; 
sugar-based spreads, salty spreads and spicy spreads consisting primarily of emulsified biscuits or cookies.

Cl.35;Distributorship services in the field of bakery supplies and bakery equipment.

Cl.40;Bakery services, namely, the manufacture of bakery products and mixes to the order and specification of others.
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Priority claimed from 18/09/2014; Application No. : 268395 ;Israel 
3048148    22/09/2014
[International Registration No. : 1250094]
WIX.COM LTD
40 Namal Tel Aviv Street 6350671 Tel Aviv IL

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Computer software, namely, software and software development tools and applications for designing, editing, 
creating, hosting, customizing, modifying, maintaining and updating websites, web pages for others and interactive 
applications, on a global computer network, mobile devices and social media sites and applications; providing 
downloadable software for use by others to customize, design, edit, modify, maintain and update websites, web pages 
and interactive applications, on a global computer network, mobile devices and social media sites and applications (terms 
considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); interactive multimedia 
computer program for use by others in designing, editing, creating, modifying, customizing and updating websites, web 
pages and interactive applications, on a global computer network, mobile devices and social media sites and 
applications; computer e-commerce software to allow users to perform electronic business transactions via a global 
computer network, mobile devices and social media sites and applications; downloadable software for transaction 
processing, payment and billing systems; downloadable software in the nature of a mobile application for transaction 
processing, payment and billing systems; computer software, namely, electronic financial platform that accommodates 
multiple types of payment and debt transactions in an integrated mobile phone, PDA, and web based environment.

Cl.35;Optimization of online websites for third parties; search engine and web site optimization.

Cl.42;Providing temporary use of online non-downloadable software for designing, creating, hosting, customizing, 
editing, modifying, maintaining and updating websites, web pages for others and interactive applications, on a global 
computer network, mobile devices and social media sites and applications; application services provider (ASP) featuring 
software for use in designing, editing, creating, hosting, customizing, modifying, maintaining and updating websites, web 
pages of others and interactive applications, on a global computer network, mobile devices and social media sites and 
applications; cloud computing featuring software for use by others in designing, creating, customizing, modifying, 
editing, maintaining and updating websites, web pages and interactive applications, on a global computer network, 
mobile devices and social media sites and applications; computer services, namely, cloud hosting provider services; 
providing virtual computer systems and virtual computer environments through cloud computing; consulting services in 
the field of cloud computing; consulting services in the field of software development tools and applications for designing 
and creating websites, web pages and interactive applications; providing consultation services in the field of website 
development; developing and hosting a server on a global computer network for the purpose of facilitating e-commerce 
transactions; providing on-line non-downloadable software for supporting and managing the creation and sending of bulk 
electronic mail which customers can use to design and send email advertising and promotional campaigns and to 
manage such campaigns; providing temporary use of online non-downloadable software for use by others to customize, 
modify, edit, maintain and update websites, web pages and interactive applications, on a global computer network, mobile 
devices and social media sites and applications; website design and development for others; Internet and mobile Internet 
application development for others; computer user interface design for others; design of computer programs for others in 
the field of performance-based marketing and sales on the Internet and mobile Internet, and for systems for administering 
Internet and mobile Internet sales, marketing and booking activities; computer systems analysis, namely tracking and 
measuring Internet and mobile Internet activities; design of software packages in the field of digital marketing and 
advertising for others; and monitoring, testing, analyzing, and reporting on the Internet traffic control and content control 
of the web sites of others; providing a website featuring non-downloadable software for transaction processing, payment 
and billing systems.
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3048155    30/09/2014
[International Registration No. : 1250101]
ARVOS Bidco S.à.r.l. 
2C, rue Albert Borschette L-1246 Luxembourg LU

Proposed to be Used
IR DIVISION
Cl.7;Dispensing machines; generators of electricity; sweeping, cleaning, washing and laundering machines; 
agricultural, earth moving, construction, oil and gas extraction and mining equipment; machines and machine tools for 
treatment of materials and for manufacturing; moving and handling equipment; robots; pumps, compressors and fans; 
engines, powertrains and generic parts for machines.

Cl.11;Flues and installations for conveying exhaust gases; igniters; lighting and lighting reflectors; burners, boilers and 
heaters; sun tanning appliances; filters for industrial and household use; heating, ventilating, and air conditioning and 
purification equipment (ambient); wastewater treatment installations for industrial purposes; nuclear installations; 
fireplaces; food and beverage cooking, heating, cooling and treatment equipment; refrigerating and freezing equipment; 
personal heating and drying implements; regulating and safety accessories for water and gas installations; sanitary 
installations, water supply and sanitation equipment; drying installations.

Cl.42;Design services; information technology [IT] consulting services; testing, authentication and quality control; 
scientific and technological services.
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Priority claimed from 02/06/2014; Application No. : 86298288 ;United States of America 

3048156    25/11/2014
[International Registration No. : 1250109]
The Rubicon Project, Inc.
12181 Bluff Creek Drive, 4th Floor Playa Vista CA 90094 United States of America

Address for service in India/Attorney address:
SINGH & SINGH LALL & SETHI
D-17 SOUTH EXTENSION, PART-II, NEW DELHI 110049

Proposed to be Used
IR DIVISION
Cl.35;Providing advertising services and digital advertising services and distribution of advertising materials; providing 
advertising services and digital advertising services and distribution of advertising materials via the internet, mobile, 
video, and other digital formats; ad serving, namely, placing advertisements, videos, and advertising content on websites 
for others using specialized computer software; digital advertising inventory management; data optimization in the nature 
of analysis of business data relating to advertising performance; providing advertising services and digital advertising 
services, namely, serving, targeting, and tracking of advertising materials; providing advertising services and digital 
advertising services, namely, tracking, reporting, and billing of advertising expenditures; providing advertising services 
and digital advertising services, namely, tracking, reporting, and quality certification of advertising performance.

Cl.42;Providing online non-downloadable software for optimization of online advertising impressions, and participation 
in online advertising auctions and exchanges and also featuring real time bidding; providing on-line non-downloadable 
software for managing online advertisements featuring analytics and reporting, brand control, and general optimization of 
digital content via the internet, mobile, wireless networks, and other digital formats; providing on-line non-downloadable 
software for ad-serving, tracking, and reporting services for advertisers and publishers; providing online non-
downloadable software for on-line auction exchanges for buying and selling advertising space; providing online non-
downloadable software for use in the optimization of on line advertising and participation in on line advertising auctions; 
providing online non-downloadable software for digital advertising inventory management, managing digital advertising 
representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; providing 
temporary use of on-line non-downloadable cloud computing software for optimization of online advertising impressions, 
and participation in online advertising auctions and exchanges and also featuring real time bidding; providing temporary 
use of on-line non-downloadable cloud computing software for managing online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via the internet, mobile, wireless networks, and other 
digital formats; providing temporary use of on-line non-downloadable cloud computing software for ad-serving, tracking, 
and reporting services for advertisers and publishers; providing temporary use of on-line non-downloadable cloud 
computing software for on-line auction exchanges for buying and selling advertising space; providing temporary use of 
on-line non-downloadable cloud computing software for use in the optimization of on line advertising and participation in 
on line advertising auctions; providing temporary use of on-line non-downloadable cloud computing software for use 
digital advertising inventory management, managing digital advertising representation, distribution, serving, audience 
targeting, tracking, billing, reporting and quality certification; platform as a service (paas) featuring computer software 
platforms for optimization of online advertising impressions, and participation in online advertising auctions and 
exchanges and also featuring real time bidding; platform as a service (paas) featuring computer software platforms for 
managing online advertisements featuring analytics and reporting, brand control, and general optimization of digital 
content via the internet, mobile, wireless networks, and other digital formats; platform as a service (paas) featuring 
computer software platforms for ad-serving, tracking, and reporting services for advertisers and publishers; platform as a 
service (paas) featuring computer software platforms for on-line auction exchanges for buying and selling advertising 
space; platform as a service (paas) featuring computer software platforms for use in the optimization of on line 
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advertising and participation in on line advertising auctions; platform as a service (paas) featuring computer software 
platforms for use digital advertising inventory management, managing digital advertising representation, distribution, 
serving, audience targeting, tracking, billing, reporting and quality certification; providing an online non-downloadable 
internet-based system application featuring technology enabling users to optimize online advertising impressions, and 
participate in online advertising auctions and exchanges and also featuring real time bidding; providing an online non-
downloadable internet-based system application featuring technology enabling users to manage online advertisements 
featuring analytics and reporting, brand control, and general optimization of digital content via the internet, mobile, 
wireless networks, and other digital formats; providing an online non-downloadable internet-based system application 
featuring technology enabling users to serve, track, and report ads for advertisers and publishers; providing an online 
non-downloadable internet-based system application featuring technology enabling users to participate in on-line auction 
exchanges for buying and selling advertising space; providing an online non-downloadable internet-based system 
application featuring technology enabling users to optimize online advertising and participate in online advertising 
auctions; providing an online non-downloadable internet-based system application featuring technology enabling users 
to manage digital advertising including digital advertising inventory management and managing digital advertising 
representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; providing an 
online non-downloadable cloud-based system application featuring technology enabling users to optimize online 
advertising impressions, and participate in online advertising auctions and exchanges and also featuring real time 
bidding; providing an online non-downloadable cloud-based system application featuring technology enabling users to 
manage online advertisements featuring analytics and reporting, brand control, and general optimization of digital content 
via the internet, mobile, wireless networks, and other digital formats; providing an online non-downloadable cloud-based 
system application featuring technology enabling users to serve, track, and report ads for advertisers and publishers; 
providing an online non-downloadable cloud-based system application featuring technology enabling users to participate 
in on-line auction exchanges for buying and selling advertising space; providing an online non-downloadable cloud-
based system application featuring technology enabling users to optimize online advertising and participate in online 
advertising auctions; providing an online non-downloadable cloud-based system application featuring technology 
enabling users to manage digital advertising including digital advertising inventory management and managing digital 
advertising representation, distribution, serving, audience targeting, tracking, billing, reporting and quality certification; 
providing on-line non-downloadable software for managing advertisements featuring analytics and reporting, brand 
control, and general optimization of content via video, television, cable, satellite, and radio; providing temporary use of 
on-line non-downloadable cloud computing software for managing online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via video; platform as a service (paas) featuring 
computer software platforms for managing online advertisements featuring analytics and reporting, brand control, and 
general optimization of digital content via video; providing an online non-downloadable internet-based system application 
featuring technology enabling users to manage online advertisements featuring analytics and reporting, brand control, 
and general optimization of digital content via video; providing an online non-downloadable cloud-based system 
application featuring technology enabling users to manage online advertisements featuring analytics and reporting, brand 
control, and general optimization of digital content via video; providing temporary use of on-line non-downloadable cloud 
computing software for managing online advertisements featuring analytics and reporting, brand control, and general 
optimization of digital content via television, cable, satellite, and radio; platform as a service (paas) featuring computer 
software platforms for managing online advertisements featuring analytics and reporting, brand control, and general 
optimization of digital content via television, cable, satellite, and radio; providing an online non-downloadable internet-
based system application featuring technology enabling users to manage online advertisements featuring analytics and 
reporting, brand control, and general optimization of digital content via television, cable, satellite, and radio; providing an 
online non-downloadable cloud-based system application featuring technology enabling users to manage online 
advertisements featuring analytics and reporting, brand control, and general optimization of digital content via television, 
cable, satellite, and radio.
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Priority claimed from 05/12/2014; Application No. : 013540026 ;European Union 

3048177    19/01/2015
[International Registration No. : 1250149]
Dipl.-Ing. Herwarth Reich GmbH
Vierhausstr. 53 44807 Bochum Germany

Proposed to be Used
IR DIVISION
Cl.7;Couplings, other than for land vehicles, namely, claw couplings, shaft couplings, flange couplings, breakaway 
flange couplings, brake disc couplings, brake drum couplings and parts of the aforementioned couplings, in so far as 
contained in this class.

Cl.12;Couplings for land vehicles, namely claw couplings, shaft couplings, flange couplings, breakaway flange 
couplings, brake disc couplings, brake drum couplings and parts of the aforementioned couplings, in so far as contained 
in this class.

Cl.42;Development of new technology for others, namely, application advice, construction and development in the field 
of coupling- or respectively drive technology.
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3049203    31/03/2015
[International Registration No. : 1250278]
MITSUI CHEMICALS, INC.
5-2, Higashi-Shimbashi 1-chome, Minato-ku Tokyo 105-7117 Japan

Proposed to be Used
IR DIVISION
Cl.5;Absorbent cotton; adhesive materials for dental purposes; adhesive plasters; adhesives for dentures; amino acids 
for medical purposes; bandages for dressings; bone adhesives for surgical use; breast-nursing pads; capsules sold 
empty for pharmaceuticals; dental materials; denture adhesive; denture base materials; ear bandages; eye patches for 
medical purposes; gauze for dressings; liquid bandages; medical adhesives for binding wounds; medical ointments for 
allergic substance isolation use; medical tissue adhesives for wound closure; menstruation bandages; menstruation 
tampons; oiled paper for medical purposes; pharmaceutical preparations; sanitary napkins; sanitary panties; surgical 
adhesives; synthetic taurine for medical purposes; wrapping wafers for medicine doses; cotton swabs for medical 
purposes; bone cements for surgical use.

Cl.10;Thread, surgical; teething rings; ice bag pillows [for medical purposes]; triangular bandages; supportive 
bandages; surgical catguts; feeding cups [for medical purposes]; dropping pipettes [for medical purposes]; teats; 
medical ice bags; medical ice bag holders; baby bottles; nursing bottles; finger guards for medical purposes; heating or 
cooling apparatus for medical purposes; heating or cooling sheets containing chemical substances ready to react when 
required for medical purposes; heating or cooling sheets applied chemical substances for medical purposes; eye pillows 
for medical purposes; artificial tympanic membranes; prosthetics or fillings materials [not for dental use]; filling materials, 
namely, artificial materials for use in the replacement of bones; materials for use in the repair of bones; artificial materials 
for bones; artificial bones to fill, repair, and cure original bones; ear plugs [ear protection devices]; ear plugs for sleeping; 
ear plugs for soundproofing; anesthetic masks; artificial limbs; artificial eyes; artificial teeth; dentures; dental prostheses; 
dental bridges; dental implants; artificial bones; artificial joints; prosthetic teeth; pins for artificial teeth; dental braces; 
dental caps; ophthalmoscopes; eye testing machines and apparatus; artificial skin; hearing aids for the deaf [acoustic 
aids]; external nasal dilators for medical purposes; apparatus to assist physically disabled individuals, the sick and the 
elderly in holding body in an natural attitude, in transferring from one position to another or in changing body posture; 
auxiliary medical devices; medical apparatus, instruments, parts and fittings thereof; apparatus for assisting physically 
disabled individuals, the sick and the elderly [for medical use]; surgical masks; walking aids [for medical purposes]; 
crutches; masks for use by medical personnel; medical masks; masks for prevention of hospital infection; medical nose 
plugs for allergic substance isolation use; medical nose masks for allergic substance isolation use; therapeutic 
mouthpieces for medical purposes; mouth guards for medical purposes; supporters for medical purposes; knee supports 
for medical purposes; therapeutic mouthpieces for the prevention of snoring; orthodontic instruments; apparatus for use 
in the prevention of snoring; sanitary masks.

7193



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

 

Priority claimed from 28/05/2013; Application No. : 978085 ;New Zealand 

3049273    15/05/2015
[International Registration No. : 1207183]
GRAN'S REMEDIES LIMITED
Level 7, Radio Otago House, 248 Cumberland Street Dunedin New Zealand

Address for service in India/Agents address:
PUTHRAN & ASSOCIATES.
B-3, KESAVAN OARCHID 5/7, NORTH MADA ST., SRI NAGAR COLONY, SAIDAPET, CHENNAI-600 015. TAMIL NADU.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; toilet preparations, deodorants for personal use; foot care products in this class including foot scrubs, foot 
lotions, foot deodorants, foot sprays, foot soaps, foot powder, foot wipes.

Cl.5;Pharmaceutical and sanitary preparations; deodorants other than those for personal use; antibacterial powders; 
microbe killers; odour remedy products; remedies for foot perspiration; foot antibacterial sprays.
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3050227    25/11/2014
[International Registration No. : 1249556]
SICHUAN CHANGHONG ELECTRIC CO., LTD.
No. 35, East Mianxing Road, High-Tech Park, Mianyang 621000 Sichuan China

Proposed to be Used
IR DIVISION
Cl.7;Dishwashers; domestic electric crushers and grinders; electric crushers and grinders for household purposes; 
mills for household purposes, other than hand-operated; electric can openers; pepper mills other than hand-operated; 
electric beaters; coffee grinders, other than hand-operated; electric blenders for household purposes; electric kitchen 
machines; electric blenders for household purposes; electric fruit presses for household purposes; electric food 
processors; domestic vegetable slicer; electric meat cutters for domestic use; mills for household purposes, other than 
hand-operated; washing machines; dry cleaning machines.

Cl.9;Televisions; portable media players; sound recording apparatus; electric monitoring apparatus; projection 
apparatus; megaphones; audio receivers and video receivers; TV cameras; DVD players; electroacoustic transducers; 
video screens; domestic remote controls.

Cl.11;Lighting apparatus and installations; lighting apparatus for vehicles; lanterns for lighting; germicidal lamps for 
purifying air; curling lamps; fog generators for stages; cookers; refrigerators; air conditioning installations; water 
heaters; water-pipes for sanitary installations; ornamental fountains; sanitary apparatus and installations; bath fittings; 
disinfectant apparatus; electric radiators; lighters; electric coffee machines; electric kettles; roasting apparatus; brackets 
for gas burners; flapjack stoves; electric heaters for feeding bottles; electric coffee filters; electric yogurt makers; 
microwave ovens (cooking apparatus); bread baking machines; electric iron pans; autoclaves (electric pressure cookers); 
electric pressure cookers (electric pressure cooking utensils); roasters; electric deep fryers; electric water kettles; hot 
plates; hot plates; electric cooking utensils; electric pressure cooking saucepans; bread-making machines; bread 
toasters; electric thermos bottles; fans (air-conditioning); extractor hoods for kitchens; electric laundry dryers; electric 
fans for personal use; electric hair driers; disinfectant apparatus; drinking fountains; atomic piles.
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Priority claimed from 27/01/2015; Application No. : 86515257 ;United States of America 

3050228    21/04/2015
[International Registration No. : 1249926]
AUTERRA INC.
2135 Technology Drive Schenectady NY 12308 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Construction of chemical plants.

Cl.42;Design, engineering, research, development and testing services in the field of coal, petroleum, natural gas, and 
oil sands; engineering services relating to chemical plants in the field of coal, petroleum, natural gas and oil sands for 
upgrading hydrocarbons.
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Priority claimed from 13/02/2015; Application No. : 86535056 ;United States of America 

3050232    31/03/2015
[International Registration No. : 1249930]
CSM Bakery Products NA, Inc.
1912 Montreal Road Tucker GA 30084 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and edible fats; margarine; whipped cream; fruit based snack foods; fruit preserves and jams; 
spreads, namely, dairy-based spreads and shortening-based spreads; fillings for bakery goods, namely, fruit-flavored 
fillings and fruit pectin-based fillings; fruit fillings for cakes, pastries and pies; fillings for pastries, namely, nut fillings and 
almond fillings; toppings for bakery products and ice cream toppings, namely, fruit, nut and whipped toppings, peanut 
butter topping, flaked coconut topping, non-dairy based mixes for making whipped toppings, garlic-based spreads, 
vegetable-based spreads, salty spreads and spicy spreads consisting primarily of edible fats, shortening, or edible oils.

Cl.30;Bread and cake improvers, namely, functional ingredients used in dough for bread and other bakery products to 
improve flavor, volume, texture and shelf life, namely, flavoring additives used for non-nutritional purposes; preparations 
made from cereals; dessert mousse; chocolate mousse; bread; unleavened bread; bread, pastry, and dough mixes; bread 
rolls; biscuit mixes; pie shells; pastries and pastry mixes; cakes; cake mixes; buns and rolls and mixes for buns and rolls; 
croissants; muffins; doughnuts; brownies; icings, coatings and glazes for use on cakes, pastries, bakery goods and 
meringues; meringues; mixes for making cakes, pastries, bakery goods and meringues; confectioner sugar; bakery 
desserts; puddings; golden syrup; tapioca; fondants; icing; bakery goods; icing bases and mixes; ready-to-use icing and 
cake frostings; nut preparations, namely, nut fillings, nut icings, nut fillings for cakes and pies, fillings for bakery goods 
not containing fruits, nuts or meat, namely, buttercream fillings, chocolate and chocolate-based fillings, marshmallow 
fillings, pectin-based fillings, custard-based fillings and starch-based fillings; fudge; fudge bases and mixes; frozen 
dough for use as pizza, cakes, pastries, bread or other bread-type products; frozen bakery products; ice cream desserts, 
namely, ice cream cakes; iced cakes; toppings for bakery products and ice cream toppings, namely, streusel toppings, 
cinnamon and oat-based toppings, cinnamon toppings, caramel toppings, chocolate toppings, chocolate fudge toppings, 
marshmallow toppings, topping syrup, butterscotch topping, chocolate syrup, caramel and caramel flavored syrups, 
starch syrups; waffle cone dips, namely, chocolate dips, caramel dips, candy dips, streusel dips and butterscotch dips; 
sugar-based spreads, salty spreads and spicy spreads consisting primarily of emulsified biscuits or cookies.

Cl.35;Distributorship services in the field of bakery supplies and bakery equipment.

Cl.40;Bakery services, namely, the manufacture of bakery products and mixes to the order and specification of others.
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3050245    02/04/2015
[International Registration No. : 1249651]
Fresenius Medical Care Deutschland GmbH
Else-Kröner-Strasse 1 61352 Bad Homburg Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.

Cl.10;Medical apparatus and instruments.
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Priority claimed from 28/05/2014; Application No. : M 2014 07409 ;Ukraine 

3051396    30/10/2014
[International Registration No. : 1249758]
Tovarystvo z obmezhenoiu vidpovidalnistiu "NOVA POSHTA"
vul. Frunze, 57 Poltava 36039 Ukraine

Address for service in India/Attorney address:
H K ACHARYA & COMPANY
HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.35;Administrative processing of purchase orders; demonstration of goods; business information; business 
inquiries; compilation of information into computer databases; compilation of statistics; invoicing; computerized file 
management; commercial information and advice for consumers (consumer advice shop); providing business information 
via a web site; updating of advertising material; updating and maintenance of data in computer databases; arranging 
newspaper subscriptions for others; procurement services for others (purchasing goods and services for other 
businesses); outsourcing services (business assistance); presentation of goods on communication media, for retail 
purposes; advertising by mail order; dissemination of advertising matter; advertising; distribution of samples; direct mail 
advertising; systemization of information into computer databases; sales promotion for others.
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Cl.38;Electronic mail; communications by computer terminals; cable television broadcasting; computer aided 
transmission of messages and images; wireless broadcasting; providing access to databases; providing user access to 
global computer networks; providing online forums; providing Internet chatrooms; rental of access time to global 
computer networks; transmission of greeting cards online; message sending; transmission of digital files; voice mail 
services; videoconferencing services; electronic bulletin board services (telecommunications services); teleconferencing 
services.

Cl.39;Car transport; delivery of newspapers; message delivery; parcel delivery; delivery of goods; delivery of goods by 
mail order; stevedoring; railway transport; storage of goods; storage; transportation information; transportation logistics; 
providing driving directions for travel purposes; car rental; rental of motor racing cars; vehicle rental; wrapping of goods; 
packaging of goods; transport; hauling; transporting furniture; porterage; air transport; transport reservation; transport 
brokerage; chauffeur services; courier services (messages or merchandise); freight forwarding; removal services; 
unloading cargo; physical storage of electronically-stored data or documents.

Cl.42;Installation of computer software; computer programming; conversion of data or documents from physical to 
electronic media; data conversion of computer programs and data (not physical conversion); rental of computer software; 
software as a service (SaaS); computer software design.
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3051398    10/12/2014
[International Registration No. : 1249765]
Tottenham Hotspur Limited
Bill Nicholson Way, 748 High Road, Tottenham London N17 0AP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
information, sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording 
media; mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, 
computers; computer software; fire-extinguishing apparatus; cinematographic films; film strips; podcasts and webcams; 
digital recordings; multimedia discs, publications and recordings; audio discs and optical discs; recording discs; 
phonograph records; magnetic tapes; video tapes; cassettes; games cartridges for use with electronic games apparatus; 
video cassettes; audio cassettes; compact discs; CD-ROMs; DVDs; motion picture films; animated cartoons; prerecorded 
video cassettes featuring cartoons; video or sound recordings (in the form of discs, audio cassettes, video tapes, 
compact discs and DVDs); CDI recordings and publications; digital music (downloadable) from the Internet or MP3 
websites; downloadable and streamable audio and or video recordings; electronic devices for the wireless receipt, 
storage and transmission of data, images, music and messages; apparatus for receiving, downloading and transmission 
of sound and images; television and radio apparatus and instruments; recorded programmes for television, radio and 
online; electrical and electronic apparatus for use in broadcasting; CD-ROM players; DVD players; multimedia players; 
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MP3 players; computers; laptops; digital electronic devices for the storage and transmission of information, data, 
messages, games, music and entertainment and access to the Internet; personal digital assistants and computerised 
personal organisers; handheld computers; electronic notepads; digital tablets; tablets (small personal organisers); 
computerised personal organisers; electronic hand held devices with interactive functions for the storage and 
transmission of information, data, messages, games, music and entertainment and access to the Internet; bags, cases, 
covers, skins, holders, controllers, parts and accessories for CD-ROM players, DVD players, multimedia players, MP3 
players, computers, laptops, digital tablets, tablets (small personal organisers), digital electronic devices for the storage 
and transmission of information, data, messages, games, music and entertainment and access to the Internet, personal 
digital assistants and computerised personal organisers, handheld computers, electronic notepads, mobile telephones, 
digital tablets, tablets (small personal organisers), computerised personal organisers; radios; radio alarm clocks; 
headphones; earphones; data processing equipment and computers; computer mouse; computer mouse pads and mats; 
computer programs; computer hardware; downloadable software; screen savers; applications and software for mobile 
telephones and other forms of communication; downloadable ring tones, music, screensavers, video, games, graphics 
and information; computer firmware; computer software and publications (downloadable) in electronic form supplied on-
line from databases or from facilities provided on the Internet (including web sites); computer software and 
telecommunications apparatus (including modems) to enable connection to databases and the Internet; computer 
software to enable searching of data; computer games; computer game cartridges; game programs for video game 
machines; mechanisms for coin operated apparatus; calculators; holograms; mobile telephones; mobile telephone cases, 
holders, covers and fascias; non printed publications; downloadable publications; electronic publications; downloadable 
electronic publications; sunglasses; spectacles; cords, cases, covers, frames, straps, lenses and chains for sunglasses 
and spectacles; pedometers; goggles; sports goggles; swimming goggles; protective goggles; safety goggles; protective 
clothing and helmets for sport and leisure (to prevent injury); anti-glare visors; anti-dazzle shades; cameras; film for 
cameras; portable flash memory devices; memory cards; electronic storage media; encoded cards; encrypted cards; 
smart cards; encoded telephone cards; tape measures; steel tape measures; magnets; fridge magnets; decorative 
magnets; parts and fittings for all the aforesaid goods.

Cl.25;Clothing; footwear; headgear; outer clothing; sports and training clothing; leisurewear; nightwear; waterproof 
clothing; theatrical costumes, casual wear; ready-made clothing; baby wear; uniforms; suits; football jerseys, shorts, 
socks, training kits and shirts; gloves, mittens, shawls, coats, jackets, parkas, duffle coats, padded coats, T-shirts, 
sweaters, sweat shirts, tracksuits, jogging suits, training pants, dungarees, fleeces, gilets, shirts, ties, cumber bands, 
waistcoats, polo shirts, rugby shirts, long sleeve T-shirts, night shirts, sleeveless tops, cardigans, jumpers, hooded tops, 
jerseys, pants, leggings, boxer shorts, briefs, thongs, underwear, underpants, sleepwear, pyjamas, nighties, beach 
clothes, knitwear, dressing gowns, gowns, bathrobes, swimwear and swim suits, beachwear, beach shoes, sandals, 
bikinis, swimming trunks, bathing trunks, skirts, dresses, wedding dresses, trousers, jeans, shorts, socks, football socks, 
bodysuits, rompers, sleep suits, onesies, wristbands, headbands, aprons, bath robes, singlets, underwear, aprons, sports 
shoes, slippers, shoes, boots, trainers, football boots and studs for football boots, flip flops, woollen hats, beanie hats, 
hats, trapper hats, peak hats, berets, caps, aprons, scarves, ear muffs, ties, leg warmers, wristbands, belts, bibs, baby 
boots, romper suits, baby sleep suits, baby sleeping bags, visors (clothing), replica football kits, namely football clothing 
and football shoes; clothing belts, money belts; sashes, sleeping masks, shower caps, wedding cloth; braces; belts made 
of leather or imitation leather, belts made of cloth; veils, lingerie, camisoles, pants, bodices, bras, brassiere, 
underclothing, petticoats, slips, cuffs, tights, vests, corsets, garters, stockings and hosiery; paper hats; parts and fittings 
for all the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; advertising services for radio, 
television or on-line; rental of advertising hoarding and billboards; business management and organisation consultancy 
services; retrieval, provision and display of commercial and business information from a computer stored databank; 
accountancy services; electronic display of information, text, images, messages and data for advertising purposes; 
computer database management; computer database services, namely the retrieval, provision and display of commercial 
and business information from a computer stored databank; accountancy services; conducting and arranging of 
exhibitions for business, promotional or advertising purposes; organising of private draws for promotional and 
advertising purposes; auction services; operation and supervision of customer loyalty and incentive schemes; office 
management services; data processing services; management services for footballers; the bringing together, for the 
benefit of others, of a variety of goods, namely bleaching preparations and other substances for laundry use, cleaning, 
polishing, scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, 
cosmetics, toiletries, skin care preparations (non-medicated), aftershaves, perfumes, facial makeup, facial cleansers, 
toners, facial exfoliants and scrubs, facial creams, facial moisturizers, facial lotions and non-medicated facial treatments, 
nail polishes, nail polish, nail polish removers, nail creams, beauty milks, skin moisturizers and skin moisturizer masks, 
skin conditioners, hand creams, massage oils, essential oils for personal use, aromatic essential oils, talcum powder, 
perfumed powders, bath foam, bath gels, bath oils, bath powders, bath salts, face wash, skin cleansers, body scrubs, 
body fragrances, fragrances for personal use, body and hand lotions, body gels, shower gels, body oils, body powders, 
body exfoliants, body masks, body mask creams and lotions, shaving preparations, after shave lotions, shaving balm, 
shaving cream, shaving gel, skin abrasive preparations, non-medicated skin creams and skin lotions for relieving razor 
burns, non-medicated lip care preparations, lip cream, sunscreen preparations, suntanning preparations and after-sun 
lotions, cosmetic kits, cosmetic sun protecting preparations, sun tan oils, self-tanning preparations (namely, self-tanning 
milk and cream, self-tanning lotions, gels and sprays), perfume, perfume oils, Cologne, eau de toilette, eau de perfume, 
eau de Cologne and toilette water, toothpaste, deodorant and antiperspirant, cosmetic pads, pre-moistened cosmetic 
wipes, pre-moistened cosmetic tissues and towelettes, topical skin creams (non-medicated), ointments (non-medicated), 
gels (non-medicated), toners (non-medicated), lotions (non-medicated), sprays (non-medicated), powders (non-
medicated), aromatherapy creams, lotions and oils, hair care products, shampoos, conditioners, mousse, gels, frosts, 
creams, rinses, sprays, hair colour, hair dyes, hair emollients, hair mascara, hair relaxing preparations, hair styling 
preparations and hair care preparations, astringents for cosmetic purposes, baby wipes, disposable wipes impregnated 
with chemicals or compounds for personal, hygiene and household use, incense, room fragrances, fragrance emitting 
wicks for room fragrances, sachets, scented room sprays, scented oils used to produce aromas when heated, sprays for 
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shoes or boots, creams for shoes or boots and polishes for shoes or boots, candles, common metals and their alloys, 
metal building materials, transportable buildings of metal, materials of metal for railway tracks, non-electric cables and 
wires of common metal, ironmongery, small items of metal hardware, pipes and tubes of metal, safes, goods of common 
metal, ores, signs, vehicle registration plates, emblems for vehicles, badges of common metal for vehicles, nameplates, 
identification plates, badges, keys, key fobs, key blanks, key rings, key chains, locks, money boxes, buckles, metal dog 
tags, ornaments of common metal and their alloys, ornaments, plaques, plates, statues, statuettes, figurines and works of 
art of common metal or bronze or their alloys or coated therewith, containers and tins of metal, gravestones and 
gravestone slabs of metal, metal gravestones, hand tools and implements (hand-operated), cutlery, side arms, razors, 
scrapers (for removing ice from automobiles), razors and razor blades, manicure sets, shaving cases, table cutlery, 
scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of 
information, sound or images, magnetic data carriers, recording discs, compact discs, DVDs and other digital recording 
media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data processing equipment, 
computers, computer software, fire-extinguishing apparatus, cinematographic films, film strips, podcasts and webcams, 
digital recordings, multimedia discs, publications and recordings, discs, recording discs, phonograph records, tapes, 
video tapes, cassettes, cartridges, video cassettes, audio cassettes, compact discs, CD-ROMs, DVDs, motion picture 
films, cartoons, video or sound recordings (in the form of discs, audio cassettes, video tapes, compact discs and DVDs), 
CDI recordings and publications, digital music (downloadable) from the Internet or MP3 websites, downloadable and 
stream able audio and or video recordings, electronic devices (for the wireless receipt, storage and transmission of data, 
images, music and messages), apparatus (for receiving, downloading and transmission of sound and images), television 
and radio apparatus and instruments, recorded programmes (for television, radio and online), electrical and electronic 
apparatus (for use in broadcasting), CD-ROM players, DVD players, multimedia players, MP3 players, computers, laptops, 
digital electronic devices for the storage and transmission of information, data, messages, games, music and 
entertainment and access to the Internet, personal digital assistants and computerised personal organisers, handheld 
computers, electronic notepads, tablets, organisers, electronic hand held devices with interactive functions for the 
storage and transmission of information, data, messages, games, music and entertainment and access to the Internet, 
bags, cases, covers, skins, holders, controllers, parts and accessories (for CD-ROM players, DVD players, multimedia 
players, MP3 players, computers, laptops, digital electronic devices for the storage and transmission of information, data, 
messages, games, music and entertainment and access to the Internet, personal digital assistants and computerised 
personal organisers, handheld computers, electronic notepads, mobile telephones, tablets and organisers), radios, radio 
alarm clocks, headphones, earphones, data processing equipment and computers, computer mouse, computer mouse 
pads and mats, computer programs, computer hardware, downloadable software, screen savers, applications and 
software (for mobile telephones and other forms of communication), downloadable ring tones, downloadable music, 
downloadable screensavers, downloadable video, downloadable games, downloadable graphics and downloadable 
information, computer firmware, computer software and publications (downloadable and in electronic form supplied on-
line from databases or from facilities provided on the Internet including web sites), computer software and 
telecommunications apparatus (including modems to enable connection to databases and the Internet), computer 
software (to enable searching of data), computer games, computer games cartridges, video games and amusement 
apparatus (for use with television receivers), coin, card or counter operated arcade games machines and amusement 
apparatus, mechanisms for coin operated apparatus, peripheral devices for use with home video game machines, 
amusement apparatus (for use with a television monitor or some other form of display apparatus), calculators, holograms, 
mobile telephones, cases, holders, covers and fascias (for mobile telephones), radio alarm clocks, non printed 
publications, downloadable publications, electronic publications, downloadable electronic publications, shaving cases, 
sunglasses, spectacles, cords, cases, covers, frames, straps, lenses and chains (for sunglasses and spectacles), 
pedometers, goggles, sports goggles, protective goggles, safety goggles, protective clothing and helmets (for sport and 
leisure and to prevent injury), visors, sunshades, cameras, film (for cameras), memory sticks and memory card, electronic 
storage media, encoded cards, encrypted cards, smart cards, telephone cards, tape measures, steel tape measures, 
magnets, fridge magnets, decorative magnets, surgical, medical, dental and veterinary apparatus and instruments, 
artificial limbs, artificial eyes, artificial teeth, orthopaedic articles, suture materials, dummies and soothers (for babies), 
bottles for babies, apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water 
supply and sanitary purposes, lighting apparatus and installations, luminaires, lamps, electric lamps, lightshades, 
lampshades, lampshade holders, fairy lights, electric Christmas tree lights, flashlights, bicycle lamps, lighters, toilet 
seats, vehicles, apparatus for locomotion by land, air or water, bicycles, bicycle pumps and bells, accessories for 
bicycles, mopeds, motorcycles, tricycles, scooters, carts, pushchairs and strollers, pushchair covers and pushchair 
hoods, accessories for pushchairs and strollers, seat covers for vehicles, window shades for vehicles, foot mats for 
vehicles, visors for vehicles, accessories for vehicles, mudguards, precious metals and their alloys and goods in precious 
metals or coated therewith, ashtrays, jewellery, precious stones, horological and chronometric instruments, ornaments, 
plaques, plates, figurines, statues, badges and bars for use therewith, small domestic utensils and containers (all for toilet 
or cosmetic use), jewellery boxes, cases and wraps, jewellery for personal wear and adornment, jewellery charms, body 
jewellery, chains, bracelets, rings, earrings, necklaces, dog tags for wear by humans for decorative purposes, pins, lapel 
pins, pendants, coins, money tokens (not being coinage), medallions, medals, cufflinks, shirt studs, tie pins and tie clips 
and bars and cases, cases (for ties), buckles, keys, key rings, key fobs, key blanks, key chains, key holders (of precious 
metal), tax disc holders (for cars), cases (for cigars and/or cigarettes), holders (for cigars and/or cigarettes) and boxes (all 
for cigars and/or cigarettes), ash trays, tankards, timepieces, watches, clocks, alarm clocks, electronic alarm clocks, 
stopwatches, bands (for watches), straps (for watches) chains (for watches), accessories for watches, paper, cardboard, 
goods made from paper and cardboard, printed matter, bookbinding material, photographs, stationery, adhesives for 
stationery or household purposes, artists' materials, paint brushes, typewriters, office requisites (except furniture), 
instructional and teaching material (except apparatus), plastic materials for packaging, printers' type, printing blocks, 
newspapers, magazines, comics, periodical publications, books, programmes, event programmes, catalogues, 
directories, photograph albums, handbooks, diaries, calendars, address books, bookmarks, scrapbooks, notebooks, 
notepads, magnetic notepads, autograph books, blotters, jotters, paper articles, cardboard articles, personal organisers, 
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cards, greeting cards, gift cards, gift wrap bags, gift tags, wrapping paper, paper, envelopes, writing implements, writing 
materials, pens, pencils, paints, crayons, chalks, erasers, sharpeners, rulers, pen cases and holders, pencil cases and 
holders, business card holders, cheque book covers, covers and holders (for passports), covers and holders (for driving 
licences), pass holders, ticket holders, credit card holders, tax disc holders (for cars), postcards, picture cards, posters, 
prints, paintings, pictures, cigarette cards, labels, stickers, sticker books, decalcomanias, drink mats, coasters, mats (for 
beer glasses), plastic bags (for packaging ice), paper hats, paper bags, paper cups, paper plates, paper table napkins, 
paper place mats and paper table linen, height charts, flags of paper, banners of paper and pennants of paper, book-
binding material, canvas boards, leather, imitations of leather, animal skins, animal hides, trunks and travelling bags, 
umbrellas and parasols, walking sticks, whips, harness, saddlery, luggage, suitcases, flight bags, holdalls, rucksacks, 
cases, bags, handbags, shoulder bags, unfitted vanity cases, suit carriers, garment bags (for travel), backpacks, 
briefcases, briefcase type portfolios, swimming bags, sports bags, athletic bags, gym bags, drawstring bags, school 
bags, satchels, book bags, attaché bags, attaché cases, beach bags, waist pouches, shoe bags, boot bags, purses, 
wallets, ticket holders, pass holders, passport holders, cheque book covers driving licence covers, cases for keys, card 
cases, credit card cases, business card cases, make up cases, cosmetic bags, bags for shaving kits, toiletry cases, 
covers for animals, furniture, mirrors, picture frames, goods of wood, cork, reed, cane, wicker, horn, bone, ivory, 
whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics, cushions, 
headboards being furniture, bean bags, pillows, embroidery frames, statues, figurines, plaques, badges and ornaments, 
engraved and cut stone plaques, indoor blinds, coat hangers, tags (made of plastic for identifying the owner of the shoes 
to which they are attached), tags (made of plastic for identifying the team allegiance of the owner of the shoes to which 
they are attached), signs, signboards of wood or plastic, registration plates for vehicles, identity plates, key rings, key 
fobs, key blanks, key chains, key holders, boxes, storage boxes, cases and containers, urns (for ashes), household or 
kitchen utensils and containers, combs and sponges, brushes (except paint brushes), brush-making materials, articles 
(for cleaning purposes), steelwool, unworked or semi- worked glass (except glass used in building), glassware, porcelain 
and earthenware, gardening articles, garden gnomes, fitted vanity cases, wash bags, small domestic utensils and 
containers, cosmetic and toilet utensils, oven gloves, tea cosies, toothbrushes, electric toothbrushes, toothbrush holders, 
soap dispensers, clothes pegs, lunch boxes, flasks, water bottles, bottle openers, non-electric bottle openers, ice cube 
moulds and trays, drinks bottles, drinking straws, crockery, cups, training cups, travel cups, travel mugs, mugs, bowls, 
plates, dishes, saucers, glasses, tankards, egg cups, money boxes, decorative plates, ornaments (not for wear), plaques, 
statues and figurines, ornaments, plaques, statues and figurines, textiles and textile goods, bed covers, table covers, bed 
linen, duvet covers and cases, quilt covers and cases, pillow covers and cases, valances, bedclothes (not for wear), 
cushion covers, snuggle sacks, bath linen, towels, beach towels, table linen, tablecloths, table mats, tea towels, 
handkerchiefs, travelling rugs (lap robes), wall hangings, curtains, flags, banners, pennants, tags (made of textile for 
identifying the owner of the shoes to which they are attached), tags (made of textile for identifying the team allegiance of 
the owner of the shoes to which they are attached), clothing, footwear, headgear, outer clothing, sports and training 
clothing, leisurewear, nightwear, waterproof clothing, theatrical costumes, casual wear, ready-made clothing, baby wear, 
uniforms, suits, football jerseys, shorts, socks, training kit, training shirts, gloves, mittens, shawls, coats, jackets, parkas, 
duffle coats, padded coats, T-shirts, sweaters, sweat shirts, tracksuits, jogging suits, training pants, dungarees, fleeces, 
gilets, shirts, ties, cumber bands, waistcoats, polo shirts, rugby shirts, long sleeve T-shirts, night shirts, sleeveless tops, 
cardigans, jumpers, hooded tops, jerseys, pants, leggings, boxer shorts, briefs, thongs, underwear, underpants, 
sleepwear, pyjamas, nighties, beach clothes, knitwear, dressing gowns, gowns, bathrobes, swimwear, swim suits, 
beachwear, beach shoes, sandals, bikinis, swimming trunks, bathing trunks, skirts, dresses, wedding dresses, trousers, 
jeans, shorts, socks, football socks, bodysuits, rompers, sleep suits, onesies, wristbands, headbands, aprons, bath 
robes, singlets, underwear, aprons, sports shoes, slippers, shoes, boots, trainers, football boots, studs for football boots, 
flip flops, woollen hats, beanie hats, hats, trapper hats, peak hats, berets, caps, aprons, scarves, ear muffs, ties, leg 
warmers, wristbands, belts, bibs, baby boots, romper suits, baby sleep suits, baby sleeping bags, visors (clothing), 
replica football kits (namely football clothing and football shoes), clothing belts, money belts, sashes, sleeping masks, 
shower caps, wedding cloth, braces, belts made of leather, belts made of imitation leather, belts made of cloth, veils, 
lingerie, camisoles, pants, bodices, bras, brassiere, underclothing, petticoats, slips, cuffs, tights, vests, corsets, garters, 
stockings, hosiery lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers, 
badges, tie pins and cuff links, embroidered badges, armbands, buckles (clothing accessories), adhesive patches, sew-on 
patches, lanyards (cords for wear), eyes, embroidery kits, fastenings and embroidery, hat adornments and ornaments, 
hair adornments and ornaments, emblems made of textile materials, rosettes of textile materials, mini football kits being 
decorative articles, shoe tags (namely metal tags which are attached to laces on footwear), carpets, rugs, mats, matting, 
linoleum, materials for covering existing floors, wall hangings (non-textile), wallpaper, borders for hanging on walls, wall 
coverings, floor coverings, play mats, car mats, foot mats for vehicles and automobiles, artificial turf, games and 
playthings, gymnastic and sporting articles, decorations for Christmas trees, Christmas crackers, novelties, toys, dolls, 
teddy bears, plush toys, toy cars, toy bicycles, ride on vehicles for children, balls, golf balls, golf tees and other golf 
accessories, golf clubs, golf bags (with or without wheels), golf club covers, golf gloves and divot repair tools, darts, 
flights and holders for darts, playing cards, footballs, pumps for footballs, goals, goalposts, football training cones and 
equipment, football training apparatus, goalkeepers' gloves, shin guards for athletic use, shin guards (sports articles) and 
pads, football knee pads and leg pads, bags specially adapted for football articles and implements, corner flags, gloves 
for games, floats and inflatable toys and accessories for swimming pools (namely flippers for swimming, floats and 
inflatable toys), water wings for swimming, armbands for swimming, swimming goggles, shin pads for sports use, 
protective padding for sports use, coin, card or counter operated video game machines, arcade games machines and 
amusement apparatus, hand held electronic games (not adapted for use with television receivers or computers), video 
game machines (and games for such machines), home video game machines and amusement apparatus for use with 
television receivers, peripheral devices (for use with home video game machines), amusement apparatus (for use with a 
television monitor or some other form of display apparatus), jigsaws, board games, card games, inflatable games, toys 
incorporating money boxes, tables for indoor football, miniature replica football kits, rattles (playthings), play mats for 
use with toys, electronic games, paper hats, party decorations, party novelty hats, party games, party poppers, paper 
party favours, novelties for parties, crackers, piñatas, balloons, streamers, coffee, tea, cocoa, artificial coffee, rice, 
tapioca, sago, flour (and preparations made from cereals), bread, pastry, confectionery, ices, sugar, honey, treacle, yeast, 
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baking-powder, salt, mustard, vinegar, sauces (condiments), spices, ice, ice cream, ice lollies, desserts, cakes, buns, 
cookies, biscuits, candy, non-medicated confectionery, rock candies, toffee, gingerbread, fudge, sweets, lozenges, mints, 
chocolate, chocolates, chocolate products, popcorn, waffles, fruit jellies, frozen yoghurts, chewing gum, sorbets, ices and 
spices, beverages (namely tea, coffee, cocoa or chocolate based beverages), sugar, pasta, noodles, hot dogs, pizzas, 
pies, meat pies, prepared meals, sauces, rolls, breakfast cereals, grains and agricultural, horticultural and forestry 
products, live animals, fresh fruits and vegetables, seeds, natural plants and flowers, foodstuffs for animals, malt, seeds, 
beers, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, syrups and other 
preparations for making beverages, table water, lager, porter and stout, lemonade and cola drinks, alcoholic beverages 
(except beers), alcoholic drinks, wines, spirits, liqueurs, whiskey, cider and perry, tobacco, smokers' articles, matches, 
lighters, cigar and cigarette boxes and cases, matches, electronic cigarettes and parts and fittings for all of the 
aforementioned goods, enabling customers to conveniently view and purchase all the aforementioned goods in a retail 
store, from an Internet website, through a television shopping channel, by mail order or by other means of 
communication, provision of business, commercial, advertising and promotional information to customers and advice or 
assistance in the selection of the aforementioned goods brought together as above; provision of space on websites for 
advertising goods and services; compilation of directories for publishing on the Internet; use incentive schemes relating 
to the use of credit card, charge card, loyalty card, cash, payment card or debit card; administration of a membership 
scheme for football supporters enabling participants to claim discounts and benefits; administration and operation of a 
loyalty award from a computer stored databank; business information services; information and advice relating to all the 
aforesaid services; all the aforesaid services also provided on line, from a computer database, from the Internet, by 
mobile communication or by other means of communication.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial services; mortgage and banking 
services; credit card, debit card, charge card, cash card, cheque guarantee card, loyalty card and cash services; bank 
account services; financial services relating to bank cards, credit cards, debit cards, charge cards, cash cards, cheque 
guarantee, loyalty cards and cash disbursements, cash verification and cash cashing; electronic funds transfer services; 
insurance services and travel insurance services; life and health insurance services; pension fund insurances; savings 
and investment services; cash advances services and loans; issuing gift vouchers; information and advice relating to all 
the aforesaid services; all the aforesaid services also provided on line, from a computer database, from the Internet, by 
mobile communication or by other means of communication.

Cl.38;Telecommunications; broadcasting; telecommunications services, messaging services; electronic mail; message 
sending; electronic bulletin board services; telephone services; exchanging and transmission of news, sound, images 
and information via mobile communication devices; broadcasting and transmission of radio and television programmes; 
data transmission and data broadcasting; cellular telephone communication services; cable, satellite and terrestrial 
broadcasting services; communications by fibre optic networks; broadcasting via the world wide web; broadcasting and 
transmission of text, messages, information, sound and images; transmission of radio and television programmes, text, 
messages, information, sound and images via communication and computer networks; computer aided transmission of 
information, texts, sounds, messages, images, data and radio television programmes; broadcasting and transmission of 
digital information by means of cable, wire or fibre; receiving and exchanging of information, text, sounds, images, data 
and messages; providing access/transmission to electronic display via sports scoreboards of sports information, text, 
images, messages and data; electronic mail services; interactive video text services; news information and news agency 
services; communications by and/or between computers and computer terminals and computer networks; 
communications for access to databases and computer networks; communication services for access to databases, 
information, sound, images, text and data via television, communications and computer networks; gateway services for 
access to a communications or computer network; video and features broadcasting, broadcasting pre-recorded videos 
and features featuring music and entertainment, television programmes, motion pictures, news, sports, games, cultural 
events and entertainment related programmes of all kinds, also via a global computer network; subscription broadcasting 
via a global computer network; audio broadcasting; broadcasting radio and television programmes, also via a global 
computer network; streaming of content via a global computer network; transmission of audio and video files via 
communications networks; providing access to ring tones, music and screensavers; providing on line access relating to 
multimedia content, podcasts, vodcasts, viral videos, interviews and audio-visual programmes, videos, video recordings, 
photos, images, text, data, games, music, sound recordings, films, audio and visual content; providing on line chat rooms 
and discussion forums; on-line communication services; information and advice relating to all the aforesaid services; all 
the aforesaid services also provided on line, from a computer database, from the Internet, by mobile communication or by 
other means of communication.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; provision and organisation of 
sporting events, entertainment, training, recreational and cultural activities and facilities; entertainment party planning 
and party planning services; football pools services; practical training and demonstrations; sporting and entertainment 
services produced by television, radio or via the Internet; instructional and educational services; provision of stadium 
facilities and services; provision of museum facilities; rental of stadium facilities; football coaching, football schools and 
schooling; arranging and conducting of education and training in relation to football; information relating to football; 
sports information and education services; arranging and organising football matches; arranging and organising youth 
football matches; practical training and demonstration; football club entertainment and education services; arranging, 
conducting and provision of football instructional courses; football entertainment services; fan club services in the nature 
of entertainment; club ticketing services; ticket reservation services; booking and ticketing for sports, entertainment, 
education and cultural events and activities; sporting and entertainment management services for footballers; 
entertainment, training, recreational and sporting information services provided by computer networks and by telephone; 
sport and holiday camp services (in the nature of entertainment); physical education; fitness training services; provision 
of practical training and demonstrations; rental of sporting equipment; sports club services; health club services; 
hospitality services in the nature of entertainment; arranging, organising and conducting of award ceremonies, 
competitions, events, conferences, seminars, workshops, events, conventions and exhibitions; film, television and radio 
production services; organisation and production of sporting and entertainment events and shows for television, radio 
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and online; education, entertainment and sporting services provided by television, radio, the Internet and on-line from 
computer databases, the Internet or other forms of communication; providing on-line entertainement and sporting 
information relating to multimedia content, podcasts, vodcasts, viral videos, interviews and audio visual programmes, 
videos, video recordings, photos, images, text, data, games, music, sound recordings, films, audio and visual content; 
provision of television and radio programmes, films, games and audio or visual information online (not downloadable); 
news and news programme services; organizing sport, education and entertainment news and sports, education and 
entertainment news programme services; film, video, sound and visual production, presentation and distribution 
services; video tape and DVD film production; production, presentation and distribution of video recordings, sound 
recordings, video cassettes, CDs, DVDs and CDIs; lotteries, betting and gaming services; electronic game services 
provided online; publication, publishing and providing non-downloadable electronic publications, electronic books, 
electronic weekly publications and newsletters online; publication, publishing and provision of printed matter, 
newspapers, magazines, comics, periodical publications, books, programmes, events programmes, electronic 
newsletters, newsletters, catalogues, handbooks, maps, texts and directories; providing on line clips, demonstrations and 
displays of sporting ability; providing sporting profiles; organizing competitions; providing ring tones, music, images (not 
downloadable); information and advice relating to all the aforesaid services; all the aforesaid services also provided on 
line, from a computer database, from the Internet, by mobile communication or by other means of communication.

7206



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

3051436    13/10/2014
[International Registration No. : 1250020]
RETHINK ROBOTICS, INC.
27-43 Wormwood Street Boston MA 02210 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Industrial robots for use in manufacturing, assembly and distribution applications; robots for retail applications, 
namely, robots for food preparation, robots for unpacking cartons, stocking and restocking supply shelves, and packing 
shopping bags, and robots for scanning tickets; industrial robots for use in the medical industry, namely, for assembling 
surgical kits, dispensing pharmaceuticals, and delivering equipment; robots for educational use; robots for personal use, 
namely, robots for assisting with hobbies, mobility, and household tasks; robots for use in medical applications, namely, 
robots for sterilizing surgical tools.

Cl.9;Robots for processing lab samples.
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Priority claimed from 17/04/2014; Application No. : RM2014C002492 ;Italy 

3051499    15/10/2014
[International Registration No. : 1250049]
COMITATO OLIMPICO NAZIONALE ITALIANO
Piazza Lauro de Bosis, 15 ROMA Italy

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching instruments and apparatus, apparatus for recording, transmission, reproduction of 
sound or images; magnetic recording media, acoustic discs; coin-operated mechanisms for vending machines and 
mechanisms for coin-operated apparatus; calculating machines, protective helmets for sports; glasses, goggles for 
sports, sunglasses; glasses cases; computer software, including computer game software; portable electronic devices 
for vocal communication, video, data and images; computer games software for computer of mobile phones; electronic 
games software for computer of mobile phones; microphones and loudspeakers; printers, laser printers, ink-jet printers, 
compact discs recorders/players, DVD audio recorders/players, loudspeakers, tuners, amplifiers, components of stereo 
systems, audiovisual machines and apparatus, television sets, cathode ray tube display devices, cathode ray tubes, 
plasma television sets, video projectors, video cassette recorders, video cameras, telephones, mobile telephones, cases 
for cellular mobile telephones, telephone answering machines, mouse pads, signaling whistles for sports use; sound 
alarms and flashlights, ATM cards, credit cards, debit cards, memory cards.

Cl.16;Paper, cardboard, printed matter, particularly postage stamps; newspapers, periodicals, books, photographs, 
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posters; bookbinding material; stationery; adhesives (glues) for stationery or for domestic use; albums, diaries and 
calendars; transfer sheets; decals, artists' materials; pens, markers, paintbrushes; highlighters, erasers, pencils, 
notepads, folders, bookmarks, holders, pen holders, magnetic chalkboards, rulers, sticky notes, pen boxes; typewriters 
and office requisites (except furniture); instructional or teaching material (except apparatus); plastic materials for 
packaging (not included in other classes); printing type; printing blocks; computer printouts; checkbooks, punched 
cards; newspapers and periodicals specialized in sports; paper shredders, paper staplers, battery-powered letter openers, 
electric pencil sharpeners, electric perforators, electronic typewriters, ribbon cartridges for electronic typewriters, office 
check writing machines, thermal paper; disposable pads of paper or cellulose for diaper changing; pocket calendars.

Cl.18;Leather and imitations of leather items, goods made of these materials not included in other classes; animal 
skins; trunks and travelling bags; umbrellas, parasols and walking sticks; whips and saddlery articles; small suitcases, 
beach bags; briefcases; fur, skins, container bags for games, garments bag luggage, purses, pouches, bridles for 
animals, key cases, leather straps, untreated or semi treated skins and leathers, wallets, coin purses, document cases; 
woman handbags (not in precious metals), school bags, grocery bags, shoulder bags to carry babies, travelling bags, 
sports bags; backpacks.

Cl.25;Clothing articles, footwear, headgear; sportswear and sneakers; waterproof clothing and footwear; underwear; 
belts; dress handkerchiefs [pocket squares]; gloves, swimsuits, trunks, beachwear, sea footwear, ski boots, camisoles, 
caps, bandanas; blouses, training attire, coats, collars, dressing gowns, footwear, fur stoles, sports boots, headbands, 
knitwear, jackets, ties, aprons, overcoats, pants, pullovers, scarves, shawls, shirts, skirts, slippers, flip flops, tights, men's 
suits, sweatshirts, T-shirts, polo shirts, vests, jackets, socks, tracksuits for sport; cycling gloves.

Cl.28;Games, toys; gymnastics and sporting articles not included in other classes; decorations for Christmas trees; 
playing cards, electrical floats for fishing, appliances to tie fishing lines to hooks, electronic apparatus for practicing golf, 
wax applicators for skis, stationary exercise bicycles and rollers thereof; equipment for archery, weightlifting belts, pool 
tables, board games, sledges, bob-sleighs, body building tools, equipment for physical training, elbow pads, protective 
fencing gloves; fencing weapons; gloves for golf, fencing, football and karate; golf clubs; strings for rackets; ice skates; 
knee pads; snowboards; windsurfing boards; flying discs [toys]; sports networks; protective paddings [parts of sports 
suits]; rackets; equipment for physical rehabilitation; skateboards; roller skates; skis; starting blocks for sports; ping 
pong tables; equipment for the launch of the tennis balls; wax for skis; sports disks; balls for any sport; balls; beach 
balls; stuffed toy animals.

Cl.41;Educational services; providing of training; entertainment; sporting and cultural activities; organization of 
exhibitions for cultural and educational purposes; entertainment services provided during or concerning sports events; 
organization of sporting and cultural events and activities; organization of real or virtual sporting competitions; 
management of sports facilities; reservations seats for shows and sports events; timing of sports events; provision of 
sporting results; information services concerning sports and sporting events; statistical information services regarding 
sporting results and audience ratings for sporting competitions.
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3052352    10/03/2015
[International Registration No. : 1249476]
EUROLEVER ARCHITECTURAL HARDWARE LIMITED 
10 Palace Avenue, Maidstone, Kent, ME15 6NF GB

Proposed to be Used
IR DIVISION
Cl.6;Door furniture, fittings, hardware, handles and locks of metal; window furniture, fitting, hardware, handles, locks 
and stays of metal; furniture fittings of metal.

Cl.20;Door furniture, fittings, hardware, handles and locks; window furniture, fittings, hardware, handles, locks and 
stays; furniture; kitchen furniture, cupboards and cabinets; bathroom furniture, cupboards and cabinets; commercial 
furniture.

Cl.42;Design services; architectural design services; interior design services; bespoke design services for door and 
window furniture, fittings, hardware, handles, locks and stays.
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Priority claimed from 23/01/2015; Application No. : 013667811 ;European Union 

3052355    18/03/2015
[International Registration No. : 1249492]
Happy Plugs AB
Kungsgatan 4B SE-111 43 STOCKHOLM SE

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording; apparatus for transmission; apparatus for reproduction of sound or images; cases 
adapted for mobile phones; cases adapted for computers; data processing equipment and accessories (electrical and 
mechanical); headphones; headphone-microphone combinations; loudspeakers; keyboards; apparatus, instruments and 
cables for electricity; cables and wires; cables, electric; computers; usb cables; sleeves for laptops, computers and 
tablets; laptop carrying cases; computer housings; computer components and parts; computer carrying cases; notebook 
computers; peripherals adapted for use with computers; remote controls; remote control apparatus.

Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.
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Priority claimed from 13/11/2014; Application No. : 1299314 ;Benelux 

3052378    28/04/2015
[International Registration No. : 1249504]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Scientific, weighing, measuring, signalling, checking (supervision), life-saving apparatus and instruments; 
apparatus for recording, transmission or reproduction of data; magnetic data carriers, recording discs; data processing 
equipment and computers; protective clothing; software for medical purposes.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments.

Cl.38;Telecommunications.

Cl.41;Education; providing of training.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.
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Priority claimed from 05/09/2014; Application No. : 013231972 ;European Union 

3053617    02/03/2015
[International Registration No. : 1249111]
ALTRAN TECHNOLOGIES
96 avenue Charles de Gaulle F-92200 Neuilly-sur-Seine FR

Proposed to be Used
IR DIVISION
Cl.9;Electric installations for the remote control of industrial operations namely, electronic control system for machines 
to harvest big data regarding connectivity, safety, security, and performance analysis; navigation apparatus and 
instruments for vehicles (on-board computers); satellite navigation apparatus for use in vehicles and boats; electronic 
navigation apparatus; radar apparatus; transmitters of electronic signals; telecommunication transmitters; apparatus for 
recording, storage, transmission, reproduction of sounds, images and data for analysis of the operation of vehicles and 
boats; time and distance recording apparatus namely, distance measuring apparatus; pressure recorders; software 
(recorded programs) namely pre-recorded software programs for use in database management, integration, analysis 
and/or use in the electronic storage of data.

Cl.35;Business information; business management assistance; commercial or industrial company management 
assistance; consulting in the field of sales promotion for others; market studies; company efficiency expert services 
namely, business services in the field of company efficiency; systematization of data in a central database file; 
compilation of mathematical or statistical data.

Cl.42;Technical project study namely technical project studies in the nature of research and development in the field of 
aeronautic, railway, space, infrastructure and transportation, automotive, energy, industry and life sciences; scientific and 
technical research in the field of aeronautic, railway, space, infrastructure and transportation, automotive, energy, 
industry and life sciences; quality control; consultancy in the field of energy-saving namely consultancy in the field of 
energy measurements to improve energy efficiency; cloud computing featuring software for use in database 
management; software as a service (SaaS) featuring software for use in database management.
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Priority claimed from 19/11/2014; Application No. : 14/4135107 ;France 

3053632    17/03/2015
[International Registration No. : 1249091]
ETABLISSEMENTS RICHARD PONTVERT ET CIE
145 rue Blaise Pascal F-38140 IZEAUX France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; trunks [luggage]; suitcases; umbrellas; parasols; walking sticks; whips; saddlery; 
animal skins; wallets; purses (coin purses); handbags, backpacks, wheeled bags; bags for climbers, bags for campers, 
traveling bags, beach bags, school bags; unfitted vanity cases; collars for animals; clothing for animals; net bags for 
shopping; shopping bags.

Cl.25;Clothing, footwear excluding orthopedic footwear; headgear; beach footwear; ski boots; footwear for sports; 
leisure footwear; boots; wooden shoes; furs (clothing), gloves (clothing), scarves, neckties, hosiery, socks, slippers; 
underwear; shoe straps; galoshes [footwear]; rubber soles; rubber shoes or boots; footwear straps; shoe soles; 
heelpieces for footwear.
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Priority claimed from 02/10/2014; Application No. : T1415786F ;Singapore 

3053817    23/10/2014
[International Registration No. : 1249171]
Scripps Networks Interactive (Asia) Pte. Ltd.
3 Fusionopolis Way, 12-21 Symbiosis Singapore 138633 Singapore

Proposed to be Used
IR DIVISION
Cl.38;Broadcast services, namely, distribution of audio-visual content via television, satellite, wireless, broadband, 
streaming, fiber optics, cable, radio, and a global computer network; communication services, namely, transmission of 
voice, audio, sound, video, images, graphics and data by means of telecommunications networks, wireless 
communication networks, the Internet, information services networks and data networks; streaming of audio and visual 
content via global computer networks and wireless communication networks; mobile media services in the nature of 
electronic transmission of entertainment media content; providing online electronic bulletin boards and forums for 
transmission of messages among users.

Cl.41;Educational and entertainment services in the nature of on-going television programs featuring subjects of 
general human interest; educational and entertainment services in the nature of multimedia programs featuring subjects 
of general human interest distributed via various platforms across multiple forms of transmission media; educational and 
entertainment services, including the production and/or distribution of television and cable television programs; 
providing online information in the field of television entertainment via a global communications network; entertainment 
services, namely, providing non-downloadable videos, still images, and television and multimedia programs; electronic 
game services provided by means of the Internet, mobile platforms, and local area computer networks; entertainment 
services, namely, providing temporary use of non-downloadable interactive games; providing on-line non-downloadable 
electronic publications, namely, books, magazines, and manuals featuring information in the field of entertainment; 
organization and hosting of games, competitions, exhibitions, awards and shows for education or entertainment 
purposes; conducting courses relating to cookery.
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Priority claimed from 22/09/2014; Application No. : M 3527369-0 ;Spain 

3054753    21/10/2014
[International Registration No. : 1249183]
FRANCISCO ANTONIO SERRANO CERDÁN
C/ Libra, Parc. 49-Esq. C/Corona, P.I. Atalayas E-03114 ALICANTE Spain

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting as well as sanitary installations; bath taps; bathtubs; showers; shower trays; bath and 
shower installations; heated towel racks; heated towel rails; shower screens; screens for bathtubs; bath lighting fixtures; 
lighting apparatus for baths.

Cl.20;Furniture, mainly bathroom furniture; mirrors and picture frames.

Cl.35;Advertising and promotion of lighting apparatus, sanitary installations, furniture, mirrors and frames; provision 
and dissemination of business and commercial information; commercial business management, commercial organization 
and commercial assistance; retail sale, wholesale and sale services via global computer networks for lighting apparatus, 
sanitary installations, furniture, mirrors and frames; import and export services for lighting apparatus, sanitary 
installations, furniture, mirrors and frames; franchising services for assistance with the operation or management of a 
commercial company.
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3054790    20/04/2015
[International Registration No. : 1249275]
BCS S.P.A.
Via Marradi 1 I-20123 MILANO Italy

Proposed to be Used
IR DIVISION
Cl.7;Clutches other than for land vehicles.

Cl.12;Couplings for land vehicles.
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Priority claimed from 16/10/2014; Application No. : 14/4126419 ;France 

3054827    26/11/2014
[International Registration No. : 1249344]
LOUIS VUITTON MALLETIER
2 rue du Pont-Neuf F-75001 Paris France

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments, apparatus for recording, transmission, reproduction of 
sound or images, magnetic recording media, sound recording disks; bags and cases for video cameras or photographic 
apparatus; compact disks, DVDs and other digital recording media; calculating machines, data processing equipment, 
computers and computer equipment; mouse pads; software; USB keys, electronic agendas, game software, recorded 
computer programs, computer and mobile phone programs (downloadable software) and electronic publications 
downloadable online or from the Internet; spectacles, sunglasses; spectacle frames; spectacle lenses, contact lenses; 
cases for spectacles or for contact lenses; signaling buoys, positioning buoys; telephones, mobile telephones, 
smartphones, tablets, personal electronic assistants and MP3 players; accessories for telephones, mobile telephones, 
smartphones, tablets, PDAs, and MP3 players, especially hands-free kits for telephones, batteries, covers, cases, facings, 
chargers, straps or lanyards, earphones; bags and cases for mobile telephones and telephone equipment.
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Cl.14;Jewelry products (including fashion jewelry), especially precious or semi-precious stones, pearls, rings, earrings, 
cuff links, bracelets, charms, brooches, chains, necklaces, pendants, key rings, tie pins, medallions, bag jewelry; jewelry 
boxes; trophies of precious metal; timepieces, watches, wristwatches, watch straps, alarm clocks, stop watches, 
pendulums and cases or presentation cases for timepieces.

Cl.18;Boxes of leather or imitation leather; travel bags, travel sets (leather goods), trunks and suitcases, garment travel 
bags for footwear; unfitted vanity cases; backpacks, handbags; sports bags; clutch bags (evening handbags), attaché 
cases and briefcases of leather; wallets, purses, card wallets, key cases (leather goods); parasols, umbrellas.

Cl.25;Clothing, pullovers, vests, shirts, tee-shirts, trousers, jackets, suits, coats, raincoats, overcoats, parkas, skirts, 
dresses; pajamas, house coats, night shirts, dressing gowns; clothing accessories, especially hats, caps, bonnets, gloves 
(clothing), neckties, belts, leather belts, scarf rings, scarves, pocket squares [clothing], scarves, shawls, stockings, 
socks, tights, suspenders, stoles; underwear, lingerie; bathing suits; footwear, slippers, boots and half-boots.

Cl.41;Education; training; entertainment; sporting activities, namely, arranging and organization of sports events, 
races, competitions and demonstrations; radio, television and film production; on-line providing of electronic, non-
downloadable publications; cultural activities; organization of competitions (education or entertainment); arranging and 
conducting of colloquiums, conferences, congresses, seminars; organization of exhibitions for cultural or educational 
purposes; organization of concerts; providing museum facilities [presentation, exhibitions]; production of shows; 
sponsorship services; information on entertainment, education, training; organization of fashion shows and photographic 
reporting, party planning (entertainment), organization of entertainment events, creation, production and dissemination of 
programs and events, especially audio and video for broadcasting on a telecommunications network (including computer 
networks); photography, photographic reporting; publication of books, publication of texts other than advertising texts, 
electronic publication of books and magazines online, writing of texts other than advertising texts, publication of books 
and reviews.

7219



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

 

Priority claimed from 05/12/2014; Application No. : 86472421 ;United States of America 

3054911    05/05/2015
[International Registration No. : 1250491]
Mara Hoffman, Inc.
866 Ave. of the Americas - 9th Floor New York NY 10001 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Bath preparations, not for medical purposes; cosmetic preparations for skin care; cosmetic kits; cosmetics; 
deodorant soaps; hair lotions; perfumes; shampoos; shaving preparations; sunscreen preparations.

Cl.9;Eyeglass cases; eyeglass frames; spectacle frames; sunglasses; mouse pads; electronic publications, 
downloadable; protective helmets; clothing for protection against accidents, irradiation and fire.

Cl.14;Chronometers; clocks; jewelry; jewelry cases; ornamental pins; rings; wristwatches; bracelets.

Cl.24;Bed covers; bed linens; bed blankets; covers for cushions; curtains of textile or plastic; fabrics for textile use; 
furniture covers of textile; knitted fabric; lingerie fabric; pillow shams; pillowcases; silk; table linen, not of paper; towels 
of textile; upholstery fabrics; wall hangings of textile.
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Priority claimed from 30/03/2015; Application No. : 15 4 169 322 ;France 

3055950    01/04/2015
[International Registration No. : 1250524]
CARVEN
10 rue de l'Abbaye F-75006 PARIS France

Proposed to be Used
IR DIVISION
Cl.18;Hat boxes of leather; leather or leather-board boxes; purses; purses (coin purses); umbrella sticks; walking 
sticks; traveling trunks; vanity cases, not fitted; key cases; umbrella rings; frames for umbrellas or parasols; umbrellas; 
parasols; beach umbrellas; umbrella covers; furs [animal skins]; imitation leather; trunks [luggage]; attaché cases; 
walking-stick handles; umbrella handles; suitcase handles; card cases [wallets]; credit card cases [wallets]; wallets; 
backpacks; wheeled bags; bags for climbers; bags for campers; beach bags; handbags; travel bags; bags [envelopes, 
pouches] of leather for packaging; sports bags; garment bags for travel; travel sets [leatherware]; suitcases; school bags; 
leather goods.

Cl.25;Bandanas [neckerchiefs]; stockings; berets; overalls; boas [necklets]; leotards [body-hugging garments]; caps 
(bonnets); caps; bathing caps; shower caps; boots; half-boots; boxer shorts; bathing trunks; hoods [clothing]; belts 
[clothing]; money belts [clothing]; shawls; sweaters; pullovers; hats; socks; beach footwear; shirts; short-sleeve shirts; 
headgear; tights; collars; detachable collars; combinations [clothing]; slips [undergarments]; corsets; suits; beach 
clothes; ear muffs [clothing]; neckties; panties [underwear]; underwear; sashes for wear; esparto shoes or sandals; 
scarves; furs [clothing]; gloves [clothing]; vests; stocking suspenders; garters; jerseys [clothing]; skirts; skorts; 
petticoats; leggings [trousers]; bathing suits; cuffs [clothing]; coats; trousers; slippers; parkas; dressing gowns (robes); 
bath robes; ponchos; pajamas; dresses; bath sandals; sandals; underpants; bath slippers; brassieres; aprons [clothing]; 
tee-shirts; knitwear [clothing]; jackets; ready-made clothing; waterproof clothing; clothing of imitations of leather; 
clothing of leather.
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Priority claimed from 23/09/2014; Application No. : 013292024 ;European Union 

3056159    19/03/2015
[International Registration No. : 1251116]
Millennium Pharmaceuticals, Inc.
40 Landsdowne Street Cambridge MA 02139 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded digital media containing information for patients and caregivers about cancer.

Cl.16;Publications and printed materials, namely, brochures, informational flyers, printed guides, posters and surveys 
(printed matter) containing information for patients and caregivers about cancer.

Cl.41;Educational services, namely, providing live and online classes and seminars in the field of cancer treatment.

7222



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 04/03/2015; Application No. : 1015160 ;New Zealand 

3056226    30/03/2015
[International Registration No. : 1251094]
Martin Aircraft Company Limited
39 Ballarat Way, Wigram Christchurch 8042 New Zealand

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.12;Aircraft, including personal flight vehicles.

Cl.18;Umbrellas; bags for sports; suitcases; attaché cases; briefcases; cases, of leather or leatherboard; leather and 
imitation leather bags; leather bags and wallets.

Cl.25;Clothing; footwear; headgear; dress handkerchiefs.

Cl.41;The provision of: flying training, flying education, flying sports and amusement flights.
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Priority claimed from 03/07/2014; Application No. : RM2014C004097 ;Italy 

3056229    15/12/2014
[International Registration No. : 1251058]
LAV Lega Anti Vivisezione ONLUS
Viale Regina Margherita, 177 I-00198 Roma Italy

Proposed to be Used
IR DIVISION
Cl.18;Briefcases for documents; shopping bags; leather passport holders; bags; all purposes carrying bags; all 
purposes sport bags; shoulder bags; cosmetic cases sold empty; attaché cases; wallets; purses; wheeled suitcases; tool 
bags sold empty; school bags; leather key cases; leather visiting card holders; leather credit card holders; trunks; 
suitcases; travelling bags; backpacks; rucksacks; garment carriers; bum bags; clutch bags; satchels; umbrellas; 
parasols; walking sticks.

Cl.25;Clothing, footwear, headgear; men's suits, ladies' suits; wedding dresses; pullovers, cardigans, sweaters, 
jumpers, jackets, parkas; kaftans; blouses, sweat shirts, shirts, polo shirts, trousers, jeans, waistcoats, skirts, overcoats, 
coats, raincoats, anoraks, down jackets, outerwear; sportswear, sport shorts, sport shirts, cycling shorts, gym shorts, 
swimming shorts, tennis shorts; underwear; bathrobes; lingerie, brassieres, underpants, tangas, knickers, bustiers, 
corsets, slips; night gowns, pajamas; bathing suits; hosiery, pantyhoses, tights, socks, leg warmers; foulards, capes, 
sashes (clothing), shawls, scarves; football boots; shoes; leather shoes, rubber shoes, rain shoes, trainers, ankle boots, 
patent leather shoes, boots, sandals, slippers, clogs; hats and caps; gloves; belts; neckties; braces.

Cl.35;Advertising, marketing and promotional services; business assistance, management and administrative services; 
business analysis, research and information services; commercial trading and consumer information services; retail, 
wholesale and on-line sale services related to clothing, footwear, headgear, bags, suitcases, cases, wallets, fabrics, 
padding and stuffing materials, ropes, strings, nets, textiles and textile materials, including bed covers, tablecloths, 
quilts; auctioneering services, price comparison services, procurement services for others, business appraisals, 
distribution of goods not being transport services; import-export agency services.
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3056238    14/11/2014
[International Registration No. : 1251003]
O2 Worldwide Limited 
20 Air Street London W1B 5AN GB

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; and mechanisms for coin operated apparatus; cash registers; 
calculating machines, data processing equipment and computers; fire-extinguishing apparatus; apparatus for the 
transmission of sound and image; telecommunications apparatus; mobile telecommunication apparatus; mobile 
telecommunications handsets; computer hardware; computer software; computer software downloadable from the 
Internet; PDAs (Personal Digital Assistants), pocket PCs, mobile telephones, laptop computers; telecommunications 
network apparatus; drivers software for telecommunications networks and for telecommunications apparatus; protective 
clothing; protective helmets; computer software recorded onto CD Rom; SD-Cards (secure digital cards); glasses, 
spectacle glasses, sunglasses, protective glasses and cases therefor; contact lenses; cameras; camera lenses; MP3 
players; audio tapes, audio cassettes, audio discs; audio-video tapes, audio-video cassettes, audio-video discs; video 
tapes, video cassettes, video discs; CDs, DVDs; electronic publications (downloadable); mouse mats; magnets; mobile 
telephone covers, mobile telephone cases; magnetic cards; encoded cards; parts and fittings for all the aforesaid goods.
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Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunications 
portal services; Internet portal services; mobile telecommunications network services; fixed line telecommunication 
services; provision of broadband telecommunications access; broadband services; broadcasting services; television 
broadcasting services; broadcasting services relating to Internet protocol TV; provision of access to Internet protocol TV; 
Internet access services; email and text messaging services; information services provided by means of 
telecommunication networks relating to telecommunications; services of a network provider, namely rental and handling 
of access time to data networks and databases, in particular the Internet; provision of access time for data networks and 
data banks, in particular the Internet; communications services for accessing a database; leasing of access time to a 
computer database; providing access to computer databases; rental of access time to a computer database; support 
services relating to telecommunications and apparatus; operation of a network, being telecommunication services; expert 
advice and opinion relating to telecommunications; planning relating to telecommunications equipment; information and 
advisory services relating to the aforesaid; information and advisory services relating to the aforesaid services provided 
on-line from a computer database or the Internet; information and advisory services provided over a telecommunications 
network.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; interactive entertainment 
services; electronic games services provided by means of any communications network; entertainment and information 
services provided by means of telecommunication networks; news reporting services; television services; Internet 
protocol television services; provision of entertainment by means of television and Internet protocol television; provision 
of musical events; entertainment club services; discotheque services; presentation of live performances; night clubs; 
rental of music venues and stadiums; casino services; information and advisory services relating to the aforesaid; 
information and advisory services relating to the aforesaid services provided on-line from a computer database or the 
Internet; information and advisory services provided over a telecommunications network.
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3057966    21/05/2015
[International Registration No. : 1193781]
Fedmex Pty Ltd
Level 11, 22 Market Street SYDNEY NSW 2000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Audio recordings; video recordings; electronic publications (including those sold and distributed online); compact 
discs (audio-video); computer software; databases.

Cl.16;Printed matter; printed publications; periodicals; pamphlets; books; posters; photographs.

Cl.41;Providing education and training services; providing advisory and consultancy services relating to life coaching; 
conducting educational conferences, courses and workshops; providing facilities for educational purposes; providing 
consultancy services relating to education and training; publishing printed material including books and photographs; 
producing and publishing audio and audio-visual material including tapes and compact discs; producing webcasts; 
publication of multimedia material online; providing online services in relation to education and training; providing 
information, including online, in the field of personal development; lending library services; conducting bush-walks and 
camping activities; charitable services, namely education and training.
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Priority claimed from 07/11/2014; Application No. : 86448539 ;United States of America 

3057971    13/05/2015
[International Registration No. : 1245663]
Oculus Innovative Sciences, Inc.
1129 N. McDowell Blvd. Petaluma CA 94954 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Skin and coat conditioners for animals.

Cl.5;Disinfectants for animal related uses, namely milking machines, pet cages, dog runs, birthing gates; antiseptics for 
animal related uses; wound healing and wound irrigation sterilization agent for use on animals, for animals.
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Priority claimed from 22/11/2013; Application No. : 201314112 ;Norway 

3058002    11/05/2015
[International Registration No. : 1196485]
Tansa Systems AS
Østensjøveien 36 N-0667 Oslo Norway

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment, computers, magnetic data carriers; downloadable computer programs (software), 
computer programs (software) registered on data carriers, monitors (computer programs).

Cl.42;Design and development of computer programs: installation of computer programs; conversion of computer 
programs; duplication of computer programs; updating of computer programs; compilation of computer programs: rental 
of computer programs; maintenance of computer programs; computer system design.
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3058005    14/04/2015
[International Registration No. : 1191028]
SHENZHEN CHENG RUN COMMUNICATION EQUIPMENT CO., LTD
402, West Wing, Huamei Building, Zhenxing Road, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; computer software; DVD players; 
answering machines; remote control apparatus; electro-dynamic apparatus for the remote control of signals; sound 
recording apparatus; global positioning system [GPS] apparatus; sound transmitting apparatus; electric apparatus for 
commutation; telephone apparatus; facsimile machines; photo telegraphy apparatus; batteries for mobile phones; 
computer memory devices; camcorders; video telephones; hands free kits for phones; floppy disks; sound recording 
discs; megaphones; portable media players; modems; telephone transmitters; satellite navigational apparatus; walkie-
talkies; portable telephones; battery chargers; chargers for electric batteries; USB flash drives; cameras [photography]; 
cell phone straps.

Cl.18;Leather and imitations of leather; pocket wallets; card cases [notecases].

Cl.35;Import-export agencies; distribution of samples.
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Priority claimed from 09/10/2014; Application No. : 013341748 ;European Union 

3058083    25/03/2015
[International Registration No. : 1250771]
Wolftank-Adisa Holding AG
Grabenweg 68/Top 9 A-6020 Innsbruck Austria

Proposed to be Used
IR DIVISION
Cl.1;Artificial resins, unprocessed; resin-based coating materials.

Cl.17;Packing, stopping and insulating materials; synthetic resins [semi-finished products]; filter materials (semi-
finished goods); films and fabrics of metal or plastic for insulation and sealing purposes; inner sleeves, of plastic, for 
tanks; artificial resins, polyurethane, epoxy resin and polyester coatings on metals and concrete; tank coatings of plastic; 
glass fibre or plastic fibre-reinforced coatings with polyurethane, epoxy and polyester resins on metal or concrete.

Cl.37;Installation, maintenance, cleaning, sealing, lining, remediation and repair of refinery installations, petrol station 
installations, oil pipelines and fuel tanks.
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3060403    18/09/2014
[International Registration No. : 1250989]
Kurt Geiger Limited
24 Britton Street London EC1M 5UA United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, non-medicated toiletries, bath and shower gels, skincare preparations 
hair care and hair colouring preparations, shampoos and conditioners, body lotions, hand lotions, non-medicated foot 
lotions; dentifrices; shoe cream, shoe polish, shoe wax.

Cl.9;Magnetically encoded credit cards, debit cards, reward cards and payment cards; unencoded magnetic cards; 
smart cards; encoded bank cards; apparatus for recording, transmission or reproduction of sound or images, magnetic 
data carriers, recording discs; pre-recorded CDs; CD ROMs, tapes and discs; sunglasses, spectacles, sunglasses and 
spectacles cases and frames, contact lenses and contact lens containers.

Cl.14;Jewellery; clocks and watches; cuff-links; buckles for watchbands; buckles for jewellery; precious stones; 
precious metals and their alloys and goods in precious metals or coated therewith coated therewith included in this class, 
namely, jewellery; horological and chronometric instruments.

Cl.18;Leather and imitations of leather, and goods made of these materials included in this class; namely, attaché 
cases, hat boxes, suitcases, briefcases, briefcase-type portfolios, key cases, purses, wallets, credit card holders, tablet 
holders, shoulder bags, rucksacks, back packs, vanity cases sold empty, cosmetic cases sold empty, and carry-on bags; 
luggage; trunks; travelling bags; handbags, purses, and wallets; umbrellas and parasols; walking sticks.

Cl.25;Footwear, shoes, boots, sandals, slippers, scarves, belts (clothing), gloves [clothing], headgear, namely, hats and 
caps.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, enabling customers to conveniently view 
and purchase those goods in retail department stores, retail stores, supermarkets, mail order catalogues, or from an 
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Internet website; all of the above services being connected with goods in the field of footwear, shoes, sandals, slippers, 
sunglasses, spectacles, cases for sunglasses and spectacles, frames for sunglasses and spectacles, contact lenses, 
containers for contact lenses, jewellery and precious stones, clocks, watches, cufflinks, belts for clothing, belt buckles, 
horological and chronometric instruments, attaché cases, suitcases, briefcases, briefcase-type portfolios, key cases, 
purses, wallets, credit card holders, covers and cases for tablet computers, shoulder bags, rucksacks, backpacks, vanity 
cases sold empty, cosmetic cases sold empty, and carry-on bags, luggage, travelling trunks, travelling bags, handbags, 
umbrellas, parasols, walking sticks, scarves, gloves, beauty and personal care products, cosmetics, perfumes, and 
headgear, namely, hats and caps; advertising and promotional services; sales incentives; customer loyalty services and 
customer club services.
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Priority claimed from 13/03/2014; Application No. : 012691739 ;European Union 

3060407    10/09/2014
[International Registration No. : 1250913]
Bootea Limited 
Abney Hall, Cheadle Cheshire SK8 2PD GB

Address for service in India/Attorney address:
VIDYA BHUSHAN MEHRISH
HIND APARTMENTS B 503 PLOT NO 12, SEC-5, DWARKA, NEW DELHI 110075

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; medical preparations for slimming purposes; medical preparations for detoxification 
purposes; dietetic foods and substances adapted for medical use; dietetic confectionary adapted for medical purposes; 
dietary supplements for humans; dietary supplemental drinks; dietetic beverages; herbal dietary supplement; 
nutraceuticals for use as a dietary supplement; medicinal beverages; medicinal tea; asthmatic tea; artificial tea for 
medicinal use; herbal beverages for medicinal use; herbal tea for medicinal use.

Cl.29;Milk and milk products; dried and cooked fruits and vegetables; nuts; jellies, jams, compotes; milk beverages; 
milk based beverages; dairy products and dairy substitutes; yoghurt beverages; yoghurts; whiteners [dairy] for 
beverages; milk powder; powdered milk; dried milk; flavoured milk; kefir [milk beverage]; protein milk; flavoured milk 
beverages; desserts made from dairy products; preparations for making yoghurts; almonds; almond butter; coconut oil; 
coconut butter; coffee cream in the form of powder.

Cl.30;Coffee; tea for detoxification and slimming purposes; cocoa; sugar; rice; tapioca; sago; artificial coffee; artificial 
tea for detoxification and slimming purposes; coffee substitutes; tea substitutes for detoxification and slimming 
purposes; cocoa substitutes; flour and preparations made from cereals, bread, pastry and confectionery, ices; honey, 
treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice; sandwiches; prepared meals 
consisting primarily of oats, porridge, pasta or rice; pizzas, pies and pasta dishes; teas for detoxification and slimming 
purposes; tea bags for detoxification and slimming purposes; tea-based preparations for making beverages for 
detoxification and slimming purposes; tea-based beverages for detoxification and slimming purposes; tea mixtures for 
detoxification and slimming purposes; tea extracts (non-medicated) for detoxification and slimming purposes; tea 
essence (non-medicated) for detoxification and slimming purposes; tea for infusions for detoxification and slimming 
purposes; flavourings of tea for detoxification and slimming purposes; tea leaves for detoxification and slimming 
purposes; tea (non-medicated) sold loose for detoxification and slimming purposes; instant powder for making tea (other 
than for medical use) for detoxification and slimming purposes; tisanes (non-medicated); mate (tea) for detoxification and 
slimming purposes; black tea (English tea) for detoxification and slimming purposes; iced tea for detoxification and 
slimming purposes; tea extracts for detoxification and slimming purposes; herbal teas (other than for medicinal 
purposes) for detoxification and slimming purposes; herbal infusions; dried herbs; herbal preparations for making 
beverages; green tea for detoxification and slimming purposes; spiced teas for detoxification and slimming purposes; 
iced tea for detoxification and slimming purposes; tea flavoured iced beverages for detoxification and slimming 
purposes; non-medicated confectionary for dietetic use; barley tea.

Cl.35;Retail services connected with the sale of health, nutrition and dietary supplements; retail services connected 
with the sale of preparations for detoxification purposes and preparations for slimming purposes; retail services 
connected with the sale of food, drink and confectionary, tea for detoxification and slimming purposes, dietetic food and 
drink; retail services connected with the sale of preparations for making beverages, extract and essences for making 
beverages; retail services connected with the sale of tablets and capsules for detoxification and slimming purposes; retail 
services connected with the sale of clothing and headgear, printed diet plans, charms for attachment to beverage 
containers for identification purposes.
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Priority claimed from 10/10/2014; Application No. : 30 2014 062 766.3/44 ;Germany 

3060420    09/02/2015
[International Registration No. : 1250940]
inomed Medizintechnik GmbH
Im Hausgrün 29 79312 Emmendingen Germany

Proposed to be Used
IR DIVISION
Cl.9;Pressure measuring apparatus; manometers; regulating apparatus, electric; computer programs.

Cl.10;Diagnostic apparatus for medical purposes; medical and surgical apparatus and instruments; urological 
apparatus and instruments, in particular catheters, or other appliances for washing body cavities; probes, electrodes and 
needles for medical purposes; syringes for medical purposes; controllers and monitors (computer hardware) being parts 
for medical apparatus.

Cl.37;Maintenance, in particular of medical apparatus; repair, namely of medical apparatus.

Cl.42;Scientific and technological services; engineering; medical and pharmaceutical research; scientific services; 
medical research; clinical trials; calibration of medical apparatus.
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3060421    23/12/2014
[International Registration No. : 1250879]
Northern Venture Ltd.
7 Sofias Vempo Street, Office 304 CY-3082 LIMASSOL Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for the recording, apparatus for transmission and reproduction of sound or images, electronic indicator 
boards, television receivers, and film and video equipment; information technology and audiovisual equipment, digital 
photo frames; measuring, detecting and monitoring instruments, devices and regulators, electronic notice boards; data 
processing apparatus; software, namely teaching, educational and learning software especially for the development of 
children's basic math and language ability and adults' secondary language learning; computer programs (recorded or 
downloadable), electronic game software; electronic publications, animated cartoons exclusively for teaching, education 
and learning, especially for the development of children's basic math and language ability and adults' secondary language 
learning; teaching apparatus and instruments; protective equipment and safety equipment, in particular swimming 
goggles.

Cl.16;Paper, card boards, not included in other classes; printed matter; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); books, protective covers for books, printed 
matter, newspapers, periodicals, planners [printed matter], gift cards, greeting cards.

Cl.25;Clothing, footwear, headgear for wear, especially pants, jackets [clothing], tee-shirts, pyjamas, swimsuits.

Cl.41;Education, providing of training, entertainment, namely entertainment for teaching and learning, especially for the 
development of children's basic math and language ability and adults' secondary language learning; sporting, and 
cultural activities; education, instruction and sport activities, in particular education information, coaching (training), 
music composition services, game services provided online, namely teaching, education and learning services, especially 
for the development of children's basic math and language ability and adults' secondary language learning; publishing 
and reporting, in particular electronic desktop publishing, publication of texts, online providing of electronic, non-
downloadable publications, online publishing of electronic books and periodicals, book and review publishing; none of 
the aforementioned related to computer games, video games, social games, online games or games for use on mobile 
phones, tablets or other mobile devices, with the exception of educational games for teaching, education and learning, 
especially for the development of children's basic math and language ability and adults' secondary language learning.
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Priority claimed from 19/09/2014; Application No. : 013274188 ;European Union 

3060714    02/03/2015
[International Registration No. : 1250904]
WABCO Europe BVBA
Chaussée de la Hulpe 166 B-1170 Brussels BE

Proposed to be Used
IR DIVISION
Cl.7;Pressure medium actuated couplings and parts therefor, in particular valves; apparatus for producing, storing and 
distributing pressurised media; compressors, pumps, storage containers for pressurised media; pressure medium lines, 
fittings, namely connectors for hydraulic or pneumatic pipelines and hoses, in particular sleeves, couplings, T-pieces and 
flanges, all of the aforesaid goods being parts of machines; combined exhaust, pressure regulating and circuit protection 
valves, relay valves, directional control valves, control valves; air suspension apparatus and level regulating equipment 
for land vehicles and parts therefor, namely compressors; electrical motors and engines; all the aforesaid goods included 
in this class.

Cl.9;Electronic components, including software for pressure-medium-actuated couplings and parts therefor, namely 
electronic components, including software, included in this class; diagnostic systems and components therefor for land 
vehicles; measuring and control apparatus for electronically operated or pressure medium operated installations and 
components therefor for land vehicles; sensors for measuring vehicle relevant signals; electronic apparatus and units for 
processing and evaluating signals generated by vehicle-related signal sensors; pressure switches, solenoid valves and 
parts therefor; electronic control apparatus, including software, sensors; sensors for detecting wear in the lining of wheel 
brakes for land vehicles, in particular drum brakes, disc brakes and parts therefor, namely sensors for detecting lining 
wear; solenoid operated valves; distance sensors, electronic control units and software therefor for pressure-medium-
actuated transmission control installations for land vehicles and parts therefor, namely distance sensors, electronic 
control units and software therefor; electronic control apparatus and software therefor for apparatus for slowing land 
vehicles, in particular engine brakes (retarders); height sensors, electronic control apparatus and software therefor for air 
suspension apparatus and level regulating equipment for land vehicles and parts therefor, namely height sensors, 
electronic control apparatus and software therefor, remote controls; electronic control apparatus and software therefor 
for control apparatus and valves for land vehicle shock absorbers, namely electronic control apparatus and software 
therefor; electronic control apparatus and software therefor for steering brake installations for land vehicles and parts 
therefor, namely electronic control apparatus and software therefor; control installations for pressure medium actuated 
land vehicle couplings and parts therefor, namely electronic control apparatus and software therefor; installations and 
parts therefor for controlling stability of movement in land vehicles, namely vehicle signal sensors, electronic control 
apparatus and software therefor.

Cl.11;Air dryers, antifreeze devices, storage containers for antifreeze, antifreeze containers.

Cl.12;Pressure medium operated brake systems for land vehicles and parts therefor, including, but not limited to, 
pressure medium containers, pressure medium pipes, fittings, namely connectors for hydraulic or pneumatic pipes and 
hoses, in particular sleeves, couplings, T-pieces and adapters, all of the aforesaid goods included in this class; brake 
valves, pressure medium operated gear control systems for vehicles and parts thereof; brake cylinders, working 
cylinders, coupling heads, slack adjusters, anti-lock brake systems (abs) and parts therefor, traction control systems 
(TCS) and parts therefor; servo brake units; wheel brakes for land vehicles, in particular drum brakes, disk brakes and 
components thereof; pressure-medium-operated transmission controllers and components therefor, in particular working 
cylinders and valves, for land vehicles, all included in this class, in particular working cylinders, valves; apparatus for 
braking land vehicles, in particular deceleration apparatus (retarders); air suspension apparatus and leveling control 
means and components thereof for land vehicles, in particular air springs, valves and air bellows; control apparatus and 
valves for land vehicle dampers; steering brake systems and components thereof for land vehicles; control systems for 
pressure-medium-operated couplings and parts therefor for land vehicles, in particular valves, storage containers for 
antifreeze, antifreeze containers, all included in this class; storage containers for pressurised media, being parts for land 
vehicles, included in this class.
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3060801    30/04/2015
[International Registration No. : 1250375]
Kolon Industries, Inc.
11, Kolon-ro, Gwacheon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.18;Vanity cases, not fitted; bags; bags for sports; wallets; purses; bags for climbers; backpacks; beach bags; 
briefcases; shopping bags; suitcases; travelling bags; key cases; sling bags for carrying infants; card cases [notecases]; 
school satchels; handbags; leather; imitation leather; umbrellas; parasols [sun umbrellas].

Cl.25;Footwear; shoes; boots; beach shoes; sandals; sports shoes; slippers; soles for footwear; inner soles; non-
slipping devices for footwear; sports wear; outerclothing; underwear; sweaters; shirts; socks; stockings; shawls; 
scarves; neckties; winter gloves; ear muffs [clothing]; caps [headwear]; hats; footmuffs, not electrically heated.
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Priority claimed from 11/09/2014; Application No. : UK00003072213 ;United Kingdom 

3062524    12/09/2014
[International Registration No. : 1251958]
Unilever Plc
Port Sunlight, Wirral Merseyside CH62 4ZD United Kingdom

Proposed to be Used
IR DIVISION
Cl.8;Tongs; forks, knives, tea spoons.

Cl.21;Household or kitchen utensils and containers, tea ware, namely tea pots, cups, glasses, mug, saucers; jugs; 
bowls; tea accessories, namely strainers, infusers, tea sticks, tea balls; scooping spoons; tea caddies; storage bins; jars; 
canister; tins; tea cosies; coasters; trivets; flask; tea bag squeezer; porcelain ware, glassware, porcelain and earthenware 
not included in other classes; heat insulated containers for beverages; non electronic beverage percolators; non electric 
tea kettles; tea mats (coasters); vessels for making ices and iced drinks.

Cl.30;Coffee, tea and tea products; tea extracts; carbonated and non carbonated tea based beverages; iced tea; tea and 
iced tea mix powders; non medicinal herbal tea and infusions; coffee or tea based iced beverages; ice lollies; ice cream; 
sorbets, sugar, honey, chocolate, cake, biscuits, frozen and non frozen confectionery, salt.

Cl.35;Business advice and consultancy relating to franchising services, namely consultation and assistance in 
business management, organization and promotion (group buying and group advertising); advisory services included in 
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this class relating to retail and wholesale operations, tea, tea bars, tea rooms, bars and restaurants and other 
establishments and facilities engaged in providing food and drink; business management; business management 
consultancy; business administration; business consultancy; business appraisal; business advice and consultancy 
relating to franchising services, namely consultation and assistance in business management, organizations and 
promotion; franchising consultancy and business support services; rendering technical assistance in establishment and 
operation of retail outlets, tea bars, tea rooms, bars and restaurants, services included in this class relating to 
establishment, management and operation of retail outlets, tea bars and other food and drink related businesses, 
inclusive of publicity and advertising services; distribution of goods; wholesaling and retailing of tea including on-line 
retail and wholesale sales; wholesaling and retailing of tea based products, tea making utensils and apparatus including 
apparatus for filtering, infusing and brewing tea, electric tea makers, electrically heated apparatus for infusing tea, 
teapots, tea cups and strainers, tea towels, tea cloths, household and kitchen utensils and containers and equipment, all 
of the forgoing including on-line retail sales; business advisory services relating to the setting up of and running of tea 
rooms, bars and restaurants and other establishments and facilities engaged in providing food and drink; business 
advice and consultancy relating to franchising services, namely consultation and assistance in business management, 
organization and promotion related to tea store, cafe, bars and restaurants; retail services for making sales of tea, tea-
based products and tea making hardware such as tea pots, tea cups and tea strainers; loyalty related services including 
loyalty reward programs.

7240



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 23/05/2014; Application No. : 2014/03670 ;Sweden 

3062526    08/10/2014
[International Registration No. : 1251969]
Pullman-Ermator AB
Industrivägen 70 SE-777 34 Smedjebacken Sweden

Proposed to be Used
IR DIVISION
Cl.7;Vacuum cleaners including pre-separators, dust extractors and wet separators and parts and components therefor.

Cl.11;Air purification apparatus and parts and components therefor.
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Priority claimed from 10/10/2014; Application No. : 302014007046.4/03 ;Germany 

3062535    24/11/2014
[International Registration No. : 1251948]
Kik Textilien und Non-Food GmbH
Siemensstr. 21 59199 Bönen Germany

Address for service in India/Agents address:
SEA LINKS
52- SUKHDEV VIHAR MATHURA ROAD, NEW DELHI - 110 025.

Proposed to be Used
IR DIVISION
Cl.3;Make-up removing preparations, ethereal essences, essential oils, eyebrow cosmetics, eyebrow pencils, bath salts, 
not for medical purposes, bath preparations for cosmetic purposes, pumice stone, body glitter, deodorants for human 
beings, shower gel, hair dyes, hair spray, hair cleaning preparations, cosmetic creams, cosmetic preparations for skin 
care, adhesives for affixing false eyelashes, cosmetics, cosmetic kits (filled), cosmetic pencils, false nails, false 
eyelashes, lip glosses, lipsticks, lipstick cases, lotions for cosmetic purposes, make-up, nail art stickers, nail varnish, oils 
for cosmetic purposes, cleansing milk for cosmetic purposes, make-up preparations, make-up powder, beauty masks, 
soaps, shampoos, dry shampoos, tissues impregnated with cosmetic lotions, petroleum jelly for cosmetic purposes, 
cotton wool for cosmetic purposes, cotton swabs for cosmetic purposes, cosmetic preparations for eyelashes, mascara, 
decorative transfers for cosmetic purposes.

Cl.14;Amulets [jewellery], pins [jewellery], bracelets [jewellery], watches, brooches [jewellery], chronographs [watches], 
necklaces [jewellery], chains [jewellery], lockets [jewellery], earrings, pearls [jewellery], rings [jewellery], key rings 
[trinkets or fobs], jewellery cases, ornamental pins, jewellery, clocks, watch bands.

Cl.26;Brooches [clothing accessories], hair bands, hair clips, hair pins, hair nets, bows for the hair, hair ornaments, 
hair slides, hair extensions, braids, hair curlers, other than hand implements, hair curling papers, wigs, hairpieces.
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3062587    29/01/2015
[International Registration No. : 1251351]
NEUF 
163 rue Saint Maur F-75011 PARIS FR

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys, jewelry made of precious metals or coated therewith, jewelry, precious stones, 
paste jewelry, rings (jewelry), silver ornaments, rings (jewelry), earrings, bracelets (jewelry), charms, brooches (jewelry), 
necklaces (jewelry); timepieces and chronometric instruments, alarm clocks, watches, watch bands, watch cases, watch 
chains; jewelry cases (caskets) of precious metal, boxes of precious metal, key rings (trinkets or fobs), tie pins, cuff links, 
medals, medallions (jewelry), hat ornaments of precious metal, statuettes of precious metal.

Cl.18;Leather and imitations of leather, bags, namely handbags, backpacks, travel bags, school bags, satchels, beach 
bags, garment bags (for travel), trunks and suitcases, travel sets (leather goods), leather or leather-board boxes, purses, 
document holders, leather trimmings for furniture, card cases (wallets), key cases (leather goods), toiletry cases, 
suitcases (carrying cases), purses (coin purses); umbrellas, parasols and walking sticks; whips, harness and saddlery; 
collars for animals, leashes, coverings of skins (furs), furniture coverings of leather.

Cl.25;Clothing for men, women and children, including sportswear (excluding diving suits), hats, caps, headgear for 
wear, headbands (clothing), berets, gloves (clothing), furs (clothing), jackets, coats, trousers, dresses, skirts, chasubles, 
shirts, T-shirts, pullovers, jersey and knitted clothing, waterproof clothing, clothing of leather, bathing suits, bath robes, 
neckties, sashes for wear, scarves, shawls, socks, belts, underwear (including stockings and tights), aprons (clothing), 
overalls, suspenders, briefs, bathing trunks, jersey (clothing), mittens, pajamas, footwear (except orthopedic footwear); 
slippers.

7243



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

 

Priority claimed from 22/10/2014; Application No. : 86431770 ;United States of America 

3062601    15/04/2015
[International Registration No. : 1251343]
Pacific Biosciences of California, Inc.
1380 Willow Road Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Assays and reagents for use in biochemical analysis in scientific research.

Cl.9;Computer software for the analysis of biological data.
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Priority claimed from 12/08/2014; Application No. : 013165477 ;European Union 

3063688    05/02/2015
[International Registration No. : 1251412]
Siemens Aktiengesellschaft
Wittelsbacherplatz 2 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.5;Disinfectants; pharmaceutical preparations and diagnostic preparations for medical purposes; radioactive 
substances for medical purposes.

Cl.7;Electric motors (except for land vehicles), prime movers and driving machines and starting apparatus therefor 
(except for land vehicles); electric generators, turbines; compressors; starters for prime movers and driving machines 
(included in this class); compressors for charging combustion engines (included in this class); catalytic converters and 
catalyst carriers for combustion engines (included in this class); apparatus and equipment for the generating, control, 
distribution and transport of compressed air; pumps, included in this class; machine tools, machines for processing 
pipes; machines, apparatus and equipment for cleaning and processing chemicals; steam engine boilers; centrifuges and 
separation nozzles for uranium enrichment; equipment and machines for the automated handling of tools and 
workpieces; injectors; injectors for machines; filters (included in this class); electrical kitchen machines and equipment 
for treating and processing foodstuffs including domestic crushers/grinders, stirring and kneading equipment, juice 
extractors, centrifugal machines, cutting equipment, grinding machines; washing machines for crockery; electric 
machines and devices for cleaning laundry and clothing including sewing machines, washing machines, spin dryers, 
ironing presses, ironing machines; machines and equipment for chemical cleaning; waste disposal devices including 
waste disposers, waste presses; electric motor-driven tools, electric motor-driven machines for working parquet flooring; 
wax polishers for other than household purposes; electric motor-driven tools; electric can openers; knife-sharpeners 
(included in this class); catalytic converters; reels [parts of machines]; electric vacuum cleaners and parts therefor, in 
particular vacuum cleaner nozzles and brushes; electric floor cleaners and polishers; electric carpet beaters and 
cleaners; automatic screwing machines, handling machines, electric motor-driven cleaning apparatus; electric welding 
devices for wrapping; kitchen welding devices for wrapping.

Cl.9;Scientific apparatus and instruments for laboratory research; physical, chemical, optical, photographic, nautical 
and geodetic apparatus, equipment and instruments; weighing, signalling, measuring, metering, recording, monitoring, 
testing, controlling, regulating and switching apparatus; electric switching and control cabinets; plug-in modules, mainly 
consisting of multi-combination individual parts for holding and/or combining circuit boards; temperature controlling 
apparatus; lasers for technical purposes; electron microscopes; remote operating and control apparatus; coin and token-
operated apparatus (other than vending machines); electrical cables and cords, including auxiliary apparatus for laying 
cables and lines, namely strain-relieving devices for sleeve couplings; conductor rails; electrical conduit and cable 
fittings; electric installation material (included in this class), in particular switches, dimmers, sockets, switch plugs, 
distribution boxes, aerial socket outlets, loudspeaker cabinets and connection boxes, plug-in communication devices; 
modulators and switches for jalousies; thermometers; hygrometers; connector assemblies, fuses, proximity switches, 
fault current protective switches, relays, contactors, terminals, cable sleeves, cable cabinets, fuse boxes, conduit boxes, 
connection boxes, distribution boxes, switchboards, switch clocks, electricity meters; ultrasound and infrared 
transmitting and receiving apparatus and relay stations therefor, for switching, dimmer and touch functions; modules for 
switches and dimmers; timers; synchros (electric transformers); electric heat transformers with electric starting aids for 
brightness control of fluorescent lamps; ballasts, control and regulating apparatus for fluorescent lamps; switchgear and 
control apparatus for building systems technology; signals transmitters; intercom systems; distribution, channel and 
laying systems for electric installation; electric and electronic alarm devices and installations including devices and 
installations for protecting objects including burglar and rape alarms, security cameras and installations, entry camera 
and security installations and video surveillance equipment; electric infra-red locking devices; warning and protection 
devices against water and fire damage; electronic installations for surveillance of individuals; devices for identifying 
individuals; electric and electronic apparatus and installations for process control engineering; service apparatus and 
machines for power stations, namely pipe checking apparatus, apparatus for the nondestructive testing of materials in 
power stations, eddy current testing apparatus, ultrasonic testing devices, leak detecting apparatus, apparatus for 
decontaminating radioactive power station components; electric apparatus for the registering and measuring of 
pollutants in air, water and soil, and of noise, vibrations, radioactivity and meteorological data; apparatus for process 
engineering, namely flow meters, pressure measuring apparatus, regulators, actuators; electric and electronic apparatus 
for use in analysis, including operational analysis, chromatography and x-ray analysis; x-ray apparatus for technical 
purposes; apparatus and installations for use in weighing; electric couplings; memory-programmable controls, in 
particular for machine tools, handling apparatus, robots, assembly machines and machines for the treatment of materials; 
apparatus, parts therefor and installations consisting thereof, for the detection and location of leaks in containers holding 
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solid, liquid and gaseous media; laboratory apparatus for the nondestructive treatment of materials; high-voltage, 
medium-voltage and low-voltage circuit-breakers and switchgear; high-voltage direct current transmission installations; 
electrical rectifiers and inverters; transducers; arresters; vacuum tubes for switchgear; switch cabinets; metering devices 
for use in relation to electricity, gas, liquids and heat; control engineering apparatus and equipment for switchgear and 
network control engineering; electricity transformers; power cables and lines; electronic power and torque measuring 
devices; electronic load indicating devices; solar energy collectors for power generation; emergency power supply 
apparatus; chips; electric batteries; fuel cells; accumulators; solar cells and solar installations formed therefrom (power 
generation); sensor; optoelectronic components and assemblies consisting thereof (included in this class); optocouplers; 
resistances, electric; electric condensers; choking coils for use in electrical apparatus; electromagnetic coils; electric 
thermistors and posistors; filters (included in this class); printed, engraved, cast and integrated circuits; chipcards; smart 
card readers; testing devices for electrotechnical and electronic components and subassemblies; magnets and 
resonators; electronic tubes; surge arresters; apparatus for recording, broadcasting, transmission, reception, 
reproduction and processing of sounds and/or signals and/or images; communications devices and installations thereof; 
data processing and data transmission apparatus; apparatus and installations for mobile radiocommunication; apparatus 
and installations for the transmission of speech, data and images, satellite earth stations; communications cables, 
communications lines and optical waveguides for electric and optical speech, data and image transmission; telephones; 
telephone installations; video telephones; car telephones; answering machines; charge indicators; wireless paging 
apparatus; telephones with integrated fax machines; radio telephones and radiocommunication apparatus; intercom 
systems; modems; couplers, transceivers, concentrators, power supply (included in this class) and collision detection 
apparatus, and optical racks for use in fibre-glass transmission technology; tv cameras; radio sets; car radios; television 
apparatus; record players; cd recording and playback devices; cassette tape recorders; video recorders; aerials and 
aerial installations; radar apparatus; short-wave transmitter and receiver stations; selector radio apparatus; aeronautical 
radio apparatus; microwave radios; satellite radio equipment; encoding apparatus; thermal imaging equipment; laser 
distance-measuring apparatus; inquiry and response apparatus for aircraft identification; equipment for receiving, 
locating and classifying electromagnetic signals; equipment for traffic navigation on land, water and in the air; traffic 
decoders; pilot computers; on-board computers; apparatus for airbag diagnosis; temperature probes; cable harnesses; 
on-board electrical systems; electric motor and engine control devices; ignition, control and switching equipment; 
electric injection control and central injection apparatus; resonators for automotive engineering; electronic apparatus for 
gear, drive, differential, braking, antiskid, four-wheel steering, damping, level regulating and clutch control; diagnostic 
apparatus for motor vehicles; acoustic and optical signalling devices and signalling panels; railway signalling apparatus 
and installations constructed therefrom; electric positioners and parts therefor; electroacoustic apparatus, for 
conferences, for sound and video studios; sound and video sending and control installations; apparatus and equipment 
for cable television, and devices constructed therefrom; photographic and cinematographic apparatus, including video 
cameras; loudspeakers; speaker enclosures; weighing scales; personal weighing scales; lambda probes; electric lines 
and cables, namely mounting rollers, cable reels, delivery spools; objects made from fibreglass and mica and substitutes 
for electrotechnical purposes.

Cl.10;Electromedical, medical, surgical, dental and veterinary apparatus, devices and instruments; electromedical 
apparatus and equipment, installations consisting thereof and parts therefor, for x-ray diagnostics and x-ray therapy; 
radiography apparatus for use in imaging plate technology, apparatus for angiography, cardiography, neuroradiology, 
digital substraction angiography (dsa); equipment for digital image recording, for contrast medium analysis with real time 
image reproduction (medical equipment); apparatus for medical diagnosis.

Cl.11;Lamps, lights and parts therefor; mirror reflectors for lighting apparatus; light diffusing apparatus; heating 
apparatus, infrared heaters, ribbed heating tubes, heat conductors, heated mats, electric floor storage heaters; heat 
pumps; clothes dryers; solar collectors (heating); solar installations (heating).

Cl.12;Land, air and water vehicles, and parts therefor; restraining systems for land vehicles, namely airbags, belt 
tighteners.

Cl.16;Paper cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging, included in this class; printers' type; printing 
blocks.

Cl.37;Building construction; repair of electric equipment and electrotechnical installations of all kinds.

Cl.41;Teaching; arranging, organisation and conducting of courses, lectures and seminars; providing of training; 
publication of books and magazines; electronic services, namely the translation of data, information, images, video and 
audio sequences.

Cl.42;Research and development, for others, in the field of electrical engineering, electronics, information technology, 
medical technology, physics, chemistry and mechanical engineering, as well as planning, technical, scientific 
consultancy, engineering and technical monitoring services in these fields; construction and design planning and 
consultancy; preparation of data processing programmes; rental of electrical engineering, information technology and 
medical technology equipment and installations; material testing; technical consultancy with regard to the development 
and operation of data processing installations, databases and telecommunications networks; technical planning, 
development and design of telecommunications and data processing services and equipment, telecommunications 
networks and tools therefor; technical planning, consultancy, testing and technical monitoring in the field of the systems 
integration and product integration of telecommunications networks and data processing; development, generation and 
renting of data processing programs.
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Priority claimed from 25/04/2014; Application No. : D-140197 ;Curacao 

3064181    24/09/2014
[International Registration No. : 1251529]
Hippo Bear B.V.
Landhuis Groot Kwartier, Groot Kwartierweg 12 Curaçao Curacao

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic apparatus and instruments; musical sound and video recordings; audio-visual recordings; 
compact discs, tape cassettes, audio cassettes, audio tapes, audio discs, records, CD-ROMs, video tapes, video 
cassettes, video discs, DVDs, DATs, laser discs, downloadable files and recordings from the Internet or otherwise, all 
featuring music, video, disc jockeying and subject matters generally related to the entertainment industry; music provided 
from MP3 sites on the Internet; downloadable video recordings featuring music; downloadable electronic publications in 
the nature of books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, all in the 
fields of music, video, disc jockeying and subject matters generally related to the entertainment industry; electronic 
publications, namely, books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, all 
in the fields of music, disc jockeying and subject matters generally related to the entertainment industry recorded on CD-
ROMs, diskettes, floppy disks, video cassettes, and magnetic tapes; magnets; decorative magnets; refrigerator magnets; 
novelty magnets; mouse pads; compact disc cases; fitted cases for storage and transportation, namely, cases for 
compact discs, audio cassettes, video cassettes, CD-ROMs, home video game programs, computers, computer 
accessories, cameras, camcorders and portable phones; computer carrying cases; wrist rests and supports for computer 
mouse users; wrist rests for computer products; computer keyboard wrist pads; computer game cartridges, cassettes, 
tapes, discs, joysticks, programs and software; electronic game programs; video game cartridges, tape cassettes, discs, 
joysticks, programs and software; electronic game programs; electronic goods, players and recorders; eyewear; 
sunglasses; eyeglasses; eyeglass frames; eyeglass, sunglass and spectacle cases; eyeglass, sunglass and spectacle 
straps; eyeglass, sunglass and spectacle chains; computer software applications.

Cl.16;Printed matter; books, booklets, magazines, journals, manuals, brochures, leaflets, pamphlets and newsletters, 
all in the field of music; sheet music; tickets, printed souvenir programmes, tour books, flyers, printed promotional 
literature; posters, calendars, diaries; decalcomanias or transfers [decalcomanias], stickers, bumper stickers; note cards, 
postcards, picture postcards, greeting cards, musical greeting cards, printed greeting cards with electronic information 
stored therein, gift cards, occasion cards, social note cards, motivational cards, cards bearing universal greetings, blank 
cards, blank note cards, place cards, blank and partially printed cards, record cards, score cards, picture mounts, trading 
cards, scrapbooks, stationery, note pads, paper note tablets, writing tablets, notebooks, folders, file folders, stationery 
folders, bookmarks, paper pennants, binders, writing paper, envelopes, appointment books, address books, desk pads 
and paper tags; passport holders, personal organizers, desk top organizers, organizers for stationery use and stationery-
type portfolios, paper flags, mounts for stamps, rubber stamps, rubber document stamps, stamp albums, stamp pad inks, 
stamp pads, sleeves for holding and protecting stamps, paper banners, holders for desk accessories, letter openers, 
letter trays, letter racks, pen and pencil cups; writing instruments, pens, pencils, markers, pen and pencil sets, stick 
markers, erasers, drawing and drafting rulers, pencil sharpeners, book ends, book covers, checkbook covers, book 
binders, cheque book holders and decals; photograph and coin albums; advertisement boards of paper or cardboard; 
photograph mounts; photographic and art mounts; photographic prints; photographs; lithographs; decorative paper 
centerpieces; pencil ornaments [stationery]; picture books; paper and cardboard picture mounts; globes; paperweights; 
paper clip holders; paper sign holders; printed paper signs; clip boards; passport cases.

Cl.18;Leather and articles made from leather or imitation leather; bags; all-purpose sports and athletic bags, fanny 
packs, backpacks, knapsacks, sports packs, waist packs, gym bags, duffel bags, tote bags, book bags, hand bags, 
purses, clutch purses, change purses, shoulder bags, carry-on bags, travel bags, garment bags for travel, leather 
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shopping bags, beach bags, satchels, luggage, luggage tags, trunks, suitcases, cosmetic cases sold empty, toiletry cases 
sold empty, vanity cases sold empty, cosmetic bags sold empty, tool bags sold empty, attaché cases, briefcases, 
briefcase-type portfolios, men's clutches, business cases, business card cases, credit card cases, calling card cases, key 
cases, leather key holders, coin pouches, wallets, billfolds, umbrellas and parasols, shoulder belts [straps] of leather.

Cl.21;Eyeglass, sunglass and spectacle cleaning cloths.

Cl.25;Clothing, footwear and headgear, shirts, T-shirts, sweatshirts, undershirts, night shirts, rugby shirts, polo shirts, 
jerseys, uniforms, athletic uniforms, pants, trousers, slacks, jeans, denim jeans, overalls, coveralls, jumpers, jump suits, 
shorts, boxer shorts, tops, crop tops, tank tops, halter tops, sweat shorts, sweat pants, wraps, warm-up suits, jogging 
suits, blouses, skirts, dresses, sweaters, vests, fleece vests, pullovers, fleece pullovers; snow suits, parkas, anoraks, 
ponchos, jackets, dinner jackets, sports jackets, golf and ski jackets, reversible jackets, coats, blazers, suits, turtlenecks; 
swimwear, beachwear; caps, berets, hats, headbands; wrist bands, sweat bands, ear muffs, aprons, scarves, bandanas, 
belts, suspenders, braces, neckwear, neckties, ties; underwear, briefs, trunks, bras, sports bras, singlets, socks, 
loungewear, robes, bathrobes, underclothes, pajamas, sleepwear, night gowns, lingerie, camisoles, slips, leg warmers, 
bodysuits, leggings, tights, leotards, unitards, gloves, mittens; shoes, sneakers, boots, galoshes, sandals, zori, slippers; 
rainwear.

Cl.38;Music broadcasting; streaming of audio material on the Internet; streaming of video material on the Internet; 
providing access to MP3 websites on the Internet; delivery of digital music by telecommunications; providing access to 
digital music web sites on the Internet; audio broadcasting; broadcasting of video and audio programming over the 
Internet; distribution of data or audio visual images via a global computer network or the Internet; transmission of data or 
audio visual images via a global computer network or the Internet.

Cl.41;Entertainment services; musical entertainment services; live entertainment; entertainment provided through the 
Internet; live music performances; live band performances; production of theatrical performances; organisation, 
production and presentation of musical entertainment and live performances, including performances featuring one or a 
variety of disc jockeys, musical entertainers and other musical entertainment; live music concerts; entertainment in the 
nature of a live musical performer, disc jockey, musical band or musical group; entertainment in the nature of live 
performances by a musical artist, disc jockey, musical group or musical band; entertainment, namely, personal 
appearances by a musician, disc jockey, musical group or musical band; entertainment services in the nature of live 
performances featuring music and dance; entertainment services, namely, providing information featuring musical 
performances, musical videos, related film clips, photographs, and other multimedia materials from a website; 
entertainment services, namely, providing prerecorded music, information in the fields of music and entertainment, 
commentary and articles about music and entertainment, all online via a global computer network; record production; 
motion picture film production; production of television programs; production of sound recordings; production of audio 
recordings; production of video recordings; production of cable television programs; production of radio programs; 
record master production; music production; audio recording and production; videotape production; recording studios; 
entertainment services, namely, producing and distributing musical audio and video recordings; music composition and 
transcription for others; song writing services; music publishing services; provision of on-line music and video; 
entertainment in the nature of visual and audio performances by a musical artist, disc jockey, musical group and musical 
band; electronic publishing services; information and advice about any of the aforesaid and special events.

7248



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

 

Priority claimed from 22/10/2014; Application No. : 86431036 ;United States of America 

3064343    13/04/2015
[International Registration No. : 1251555]
Google Inc.
1600 Amphitheatre Parkway Mountain View, CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for providing electronic mail services, calendaring and scheduling services, task 
management, and personal information management.

Cl.38;Electronic mail services for data and voice; instant messaging services; text messaging services.
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3066577    23/03/2015
[International Registration No. : 1252178]
TUKAS GIDA SANAYI VE TICARET ANONIM SIRKETI
Çaybasi Mah. Izmir Cad. No:51 Torbali TR-35880 IZMIR Turkey

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; processed meat products; soups, bouillon; processed olives, olive paste; milk and 
milk products, butter; edible oils; dried, preserved, frozen, cooked, smoked or salted fruits and vegetables; tomato paste; 
prepared nuts and dried fruits as snacks; hazelnut spreads and peanut butter; tahini (sesame seed paste); eggs and 
powdered eggs; potato chips; dried pulses.

Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages; pasta, stuffed dumplings, noodles; 
pastries and bakery products based on flour; desserts based on flour and chocolate; bread, simit [Turkish ring-shaped 
bagel covered with sesame seeds], pogaca [Turkish bagel], pita, sandwiches, katmer [Turkish pastry], pies, cakes, 
baklava [Turkish dessert based on dough coated with syrup], kadayif [Turkish dessert based on dough]; desserts based 
on dough coated with syrup; puddings, custard, kazandibi [Turkish pudding], rice pudding, keskiil [Turkish pudding]; 
honey, bee glue for human consumption, propolis for food purposes; condiments for foodstuff, vanilla [flavoring], spices, 
sauces [condiments], tomato sauce; yeast, baking powder; flour, semolina, starch for food; sugar, cube sugar, powdered 
sugar; tea, ice tea; confectionery, chocolate, biscuits, crackers, wafers; chewing gums; ice-cream, edible ices; salt; 
cereal-based snack food, popcorn, crushed oats, corn chips, breakfast cereals, processed wheat for human consumption, 
crushed barley for human consumption, processed oats for human consumption, processed rye for human consumption, 
rice; molasses for food.
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3068926    20/05/2015
[International Registration No. : 1252339]
Bloom Energy Corporation
1299 Orleans Drive Sunnyvale CA 94089 United States of America

Address for service in India/Attorney address:
K & S PARTNERS
B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric generators.

Cl.40;Generation of energy.

Cl.42;Providing technical consultation in the field of fuel cell technology and energy generation.
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Priority claimed from 20/11/2014; Application No. : 01299835 ;Benelux 

3068933    19/05/2015
[International Registration No. : 1252352]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Software for medical applications.

Cl.42;Designing, developing, installing, maintenance, modifying and updating of software for medical applications as 
well as providing advice thereabouts.
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Priority claimed from 10/10/2014; Application No. : 013346515 ;European Union 

3070522    08/04/2015
[International Registration No. : 1252433]
ThyssenKrupp AG
ThyssenKrupp Allee 1 45143 Essen Germany

Proposed to be Used
IR DIVISION
Cl.7;Chemical machines and installations for obtaining, treating and/or exploiting industrial exhaust gases; apparatus 
and machines for reducing and/or processing climate-damaging gases during steel production, in particular in integrated 
smelting works.

Cl.35;Professional business consultancy with regard to reducing emissions and exploiting climate-damaging gases; 
professional business consultancy for the constructing of metallurgical and chemical installations; operational and 
business management in connection with metallurgical and chemical installations.

Cl.37;Construction, maintenance, installation and maintenance of metallurgical and chemical installations.

Cl.42;Design and development of chemical and/or metallurgical machines and installations; industrial analysis and 
research services and technological consultancy in the fields of metallurgy and the chemicals industry; engineering 
relating to the integration of metallurgical technology and machines and installations for chemical technology; 
technological consultancy, research and development in the fields of reducing emissions and exploiting climate-
damaging gases.
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3072620    01/05/2015
[International Registration No. : 1253422]
Delft Imaging Systems BV
Wiltonstraat 41 NL-3905 KW Veenendaal

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.10;Medical apparatus and instruments.

Cl.38;Telecommunications.
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3079556    06/05/2015
[International Registration No. : 1254449]
ActionCoach IPCO Ltd.
Argon House Argon Mews London SW6 1BK United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Audio and video tapes, compact discs and DVDs containing instructional and teaching material sold with manuals.

Cl.16;Printed matter, books, manuals, journals, brochures, reports, promotional photographs, stationery.

Cl.25;Headgear; clothing, none being hosiery.

Cl.28;Board games and novelties.

Cl.35;Services being business services in relation to business management, business coaching, business 
administration, business development and improvement, advertising, sales and marketing, business consulting, including 
advice on how to implement marketing strategy and backup and support regarding that strategy, facilitating assessments 
of business and office functions, compilation of business information, direct mail advertising, distribution of samples, 
copyrighting, sales promotions, public relations, publication of publicity and marketing texts, franchising and business 
services.

Cl.41;Educational services, including arranging and conducting of workshops, conferences, symposiums, training 
workshops and seminars in the fields of business, management, training, business coaching, business consulting and 
marketing including the provision of education, teaching and training via computer based networks and the publication of 
associated printed material.
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3079842    18/05/2015
[International Registration No. : 1253958]
Prohs - Equipamento Hospitalar E Serviços Associados, S.A.
Rua Do Castanhal, nº. 316, Zona Industrial da Maia, I, Sector II, Ec Outeiro P-4476-908 Maia Portugal

Proposed to be Used
IR DIVISION
Cl.7;Washing machines; cleaning appliances utilizing steam.

Cl.11;Sterilizers; autoclaves for sterilization; disinfectant apparatus; steam boilers, other than parts of machines.
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Priority claimed from 05/02/2015; Application No. : 1304131 ;Benelux 

3093859    19/05/2015
[International Registration No. : 1255913]
NUSCIENCE GROUP N.V.
Booiebos 5 B-9031 Gent (Drongen) BE

Proposed to be Used
IR DIVISION
Cl.5;Food supplements for medical, paramedical and therapeutic use for animals; food supplements for non-medical 
use for animals.

Cl.31;Animal feed.
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Priority claimed from 25/03/2014; Application No. : 86231843 ;United States of America 

3390073    29/07/2016
[International Registration No. : 1234554]
Delta Brands, Inc.
1890 Palmer Avenue Larchmont NY 10538 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Dish detergent; dishwasher detergent; laundry detergent; furniture polish; furniture polish wipes; impregnated 
steel wool for cleaning; disposable wipes impregnated with cleansing chemicals or compounds for use on floors; glass 
cleaners; stain removers; all purpose cleaners; oven cleaners; carpet cleaners; laundry starch; fabric softeners; anti-
static spray for clothing; spray cleaners for bathroom surfaces; disposable cleaning wipes impregnated with cleansing 
chemicals or compounds for household use; scented fabric refresher spray; air fragrancing preparations.

Cl.4;Candles.

Cl.5;Carpet deodorizing preparations; odor neutralizing preparations not for personal use; all purpose disinfectants; 
disinfectant bathroom cleaners.

Cl.16;Plastic food storage bags for household use; sandwich bags; trash bags; bathroom tissue; parchment paper; wax 
paper; plastic wrap; plastic oven cooking bags.
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3392451    16/08/2016
[International Registration No. : 1252951]
Live-Right, LLC
2296 N. Yellowstone Highway, 301 Idaho Falls ID 83401 United States of America

Proposed to be Used
IR DIVISION
Cl.21;Toothbrushes, namely, toothbrushes for babies.

Cl.28;Teething toys.
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3400508    10/12/2015
[International Registration No. : 1309877]
YATLAS (SHANGHAI) BRAND MANAGEMENT CO., LTD
Room 114, 1 Floor, No.277 North Fute Road 200031 Shanghai China

Proposed to be Used
IR DIVISION
Cl.18;Fur; handbags; travelling bags; card cases [notecases]; pocket wallets; leather laces; umbrellas; walking sticks.

Cl.25;Clothing; jackets [clothing]; trousers; footwear; hats; hosiery; gloves [clothing]; scarfs; girdles; bridal veils.
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3406549    12/07/2016
[International Registration No. : 1314613]
AMOREPACIFIC CORPORATION
100, Cheonggyecheon-ro, Jung-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Milk sugar for pharmaceutical purposes; lacteal flour for babies; mineral food supplements; vitamin preparations; 
capsules for medicines; pharmaceutical and veterinary preparations; dietetic food and substances for medical or 
veterinary purposes; nutritional supplements; calcium supplements; microorganisms for medical purposes; first-aid 
boxes, filled; bracelets for medical purposes; menstruation bandages; breast-nursing pads; adhesive plasters for medical 
purposes; material for stopping teeth; babies' napkins, diapers; medicated diapers; mothproof paper; food for babies.

Cl.29;Food products made primarily from fruits; health functional foods based on fruit extracts; processed ginseng (for 
use as vegetables); health functional foods based on ginseng extracts; processed vegetable products; health functional 
foods based on vegetable extracts; processed red ginseng; health functional foods based on red ginseng extracts; health 
functional foods based on camellia extracts; bean processed foodstuffs, excluding bean curds (tofu) and their processed 
foodstuffs; health functional foods based on beans extracts; processed egg foodstuffs; processed meat products; 
processed dairy products; health functional foods based on milk extracts; food products made from oil and fat; health 
functional foods based on camellia seed oil; processed seaweed products; health functional foods based on seaweed 
extracts; health functional foods based on fish and shellfish extracts.

Cl.30;Health functional foods based on cereals; processed cereals; malt for human consumption; confectionery; sugar 
for food; food flavorings, other than essential oils; ginseng tea; tea; red ginseng tea; herbal teas, other than for medicinal 
use; tea substitutes; black tea, English tea; green tea; lime tea; iced tea; tea leaves; health functional foods based on 
green tea; processed coffee; tea-based beverages; tea-based beverages containing milk.

Cl.32;Soda water; non-alcoholic cinnamon punch with dried persimmon (sujeonggwa); preparations for beverages; 
syrups for beverages; powders for effervescing beverages; ginseng powders for beverages; red ginseng powders for 
beverages; fruit powders for beverages; fruit extracts for beverages; fruit syrups for beverages; red ginseng extracts for 
beverages; ginseng extracts for beverages; non-alcoholic fruit extracts; pastilles for effervescing beverages; beverages 
made from processed vegetables or fruits; waters, beverages; beer; aerated water; fruit beverages; non-alcoholic 
beverages.
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Priority claimed from 06/07/2016; Application No. : 015616147 ;European Union 

3407102    07/07/2016
[International Registration No. : 1312520]
JACRET
2 chemin des Glirettes F-95500 LE THILLAY France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire-extinguishing compositions; tempering and 
soldering preparations; tanning materials; adhesives for use in industry.

Cl.16;Adhesives (glues) for stationery or household purposes.
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Priority claimed from 14/04/2016; Application No. : 015342281 ;European Union 

3422395    22/06/2016
[International Registration No. : 1316248]
Kopla Games Oy
Rautatienkatu 14 A 12 FI-33100 Tampere Finland

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic and optical data carriers of all 
kinds; data carriers; compact discs; cd-roms; DVDs; storage mediums of every kind provided with programs; computer 
programs and software (downloadable); computer programs for the representation of three-dimensional environments; 
data carriers containing programs and information; computer and video games (software) and game programs for mobile 
phones; apps (recorded and/or downloadable); electronically transmitted downloadable games; downloadable online 
games; games for mobile phones.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; electronic games provided by 
means of the Internet; entertainment, in particular in the form of computer, video, online and browser games, games 
programs for mobile telephones, and in the form of information, portals and platforms on the Internet; provision of on-line 
computer games; providing of online and browser games; searching for gaming partners for multiplayer games and 
online entertainment; providing on-line information in the held of computer gaming entertainment; supply of games via 
mobile phone communication.
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Priority claimed from 29/02/2016; Application No. : 86923649 ;United States of America 

3422561    16/08/2016
[International Registration No. : 1315776]
BFY Brands, Inc.
79 Industrial Place Middletown NY 10940 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Bean-based snack foods; potato-based snack foods.

Cl.30;Corn-based snack foods; grain-based snack foods; rice-based snack foods; wheat-based snack foods.
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Priority claimed from 17/06/2016; Application No. : 015557358 ;European Union 

3428724    07/07/2016
[International Registration No. : 1317402]
PELLICONI & C. S.P.A.
Via Emilia, 314 I-40064 Ozzano Dell'Emilia (Bologna) Italy

Proposed to be Used
IR DIVISION
Cl.6;Stoppers of metal; metal bottle caps; cap closures of metal; metal bottle stoppers; plugs [stoppers] of metal; screw 
cups of metal; screw tops of metal for bottles; bottle closures of metal; closures of metal for containers; screw threaded 
fasteners of metal; closures of metal; metal lids; screw caps of metal; metal lids for cans.

Cl.20;Stoppers, not of metal; plastic caps; corks for bottles; corks for containers; stoppers of cork; stoppers of cork 
imitations; non-metal bottle caps; cap closures (non-metallic -) for containers; screw tops, not of metal, for bottles; 
containers, and closures and holders therefor, non-metallic; closures for containers, non-metallic; fasteners; closures 
made of plastic for containers made of glass; non-metallic caps and closures for bottles and for containers; non-metal 
threaded fasteners; bottle closures, not of metal; container closures of plastic; plugs [dowels], not of metal; plastic lids 
for cans; caps made of non-metallic materials for containers.
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3430052    12/08/2016
[International Registration No. : 1317602]
SIVANTOS PTE. LTD.
Block 28 Ayer Rajah Crescent, 06-08 Singapore 139959 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Electric and electronic apparatus and instruments for the reception, for recording, for amplification, for storage, for 
processing and reproduction of signals, data, images and sound.

Cl.10;Medical hearing aids and parts thereof.
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Priority claimed from 23/03/2016; Application No. : 30 2016 008 647 ;Germany 

3431468    30/08/2016
[International Registration No. : 1317951]
Schülke & Mayr GmbH
Robert-Koch-Strasse 2 22851 Norderstedt Germany

Proposed to be Used
IR DIVISION
Cl.3;Antimicrobial body wash lotions for non-medical purposes; single-use wash mitts soaked with cleaning solutions; 
single-use wash caps soaked with cleaning solutions.

Cl.5;Antimicrobial body wash lotions for medical purposes; single-use wash mitts soaked with cleaning solutions 
having antimicrobial effect; single-use wash mitts soaked with cleaning solutions having prophylactic effect; single-use 
wash mitts soaked with cleaning solutions having decontaminating effect; single-use wash caps soaked with cleaning 
solutions having antimicrobial effect; single-use wash caps soaked with cleaning solutions having prophylactic effect; 
single-use wash caps soaked with cleaning solutions having decontaminating effect.
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3448380    06/10/2016
[International Registration No. : 1320412]
Rivuspurus OÜ
Sepapaja 6 EE-15551 Tallinn Estonia

Proposed to be Used
IR DIVISION
Cl.9;Software; application software.

Cl.41;Education; entertainment.

Cl.42;Software as a service [SaaS].
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Priority claimed from 16/03/2016; Application No. : 015227382 ;European Union 

3449871    15/09/2016
[International Registration No. : 1320767]
A. Menarini NewTech S.r.l.
Via dei Sette Santi 1 I-50131 Firenze Italy

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical drugs; pharmaceutical preparations; chemico-pharmaceutical preparations; vaccines.

Cl.10;Needles for medical purposes; syringes for medical purposes; automatic vaccination apparatus; medical 
apparatus and instruments, namely infusion and injection devices for administering drugs; injection devices, namely 
needle-based and needle-free injection systems.

Cl.16;Medical journals; printed informational folders and cards; informational sheets.

Cl.42;Clinical research; clinical studies; clinical trials; medical research; research in the field of pharmacology; 
biological research; conducting clinical trials for pharmaceutical products; providing information about the results of 
clinical trials for pharmaceutical products; providing medical and scientific research information in the field of 
pharmaceuticals and clinical trials; pharmaceutical products development.
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Priority claimed from 14/07/2016; Application No. : 015663248 ;European Union 

3450149    22/07/2016
[International Registration No. : 1320366]
Shire Pharmaceuticals Ireland Limited
5 Riverwalk, Citywest Business Campus Dublin 24 Ireland

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and medicinal preparations and substances.

Cl.10;Medical apparatus and instruments; medical devices, namely, devices for reconstituting dried pharmaceuticals; 
medical apparatus and instruments, namely, medical infusion set for subcutaneous delivery of pharmaceuticals; medical 
apparatus for the preparation and parental infusion of pharmaceutical preparations.

Cl.44;Providing medical information and health care information; providing medical information and health care 
information in connection with patient support programs; providing medical information and health care information to 
improve understanding about pharmaceuticals and medical treatments by health care providers, patients, patients' 
families and the general public; health care services.
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Priority claimed from 12/03/2016; Application No. : 86938052 ;United States of America 

3453585    12/08/2016
[International Registration No. : 1321018]
A Big Chunk of Mud LLC 
108 West 13th Street Wilmington DE 19801 US

Proposed to be Used
IR DIVISION
Cl.9;Augmented reality software for use in mobile devices for integrating electronic data with real world environments 
for the purpose of a user interface for virtual reality stories to build empathy from a first person point of view; virtual 
reality game software; virtual reality software for building empathy from a first person point of view; downloadable series 
of fiction books.

Cl.16;Series of fiction books.

Cl.41;Entertainment services, namely, providing an ongoing series featuring children and youth stories provided 
through television and over the top internet streaming.

Cl.42;Design and development of computer game software and virtual reality software; computer services, namely, 
hosting of an interactive web site featuring technology that allows users to consolidate and manage social networks, 
accounts, and connections to existing and emerging application programming interfaces (APIs).

Cl.45;Internet-based social networking services.
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Priority claimed from 09/11/2015; Application No. : SI201571303 ;Slovenia 

3457338    11/11/2016
[International Registration No. : 1315856]
i9 d.o.o.
Limbuska cesta 78B SI-2000 Maribor Slovenia

Proposed to be Used
IR DIVISION
Cl.9;Labels and tiles with imprinted information codes; information labels with machine-readable codes.

Cl.16;Paper/plastic labels with imprinted information codes.

Cl.21;Bottles; bottles with imprinted information codes; flasks; glass flasks; painted glassware; water bottles; bottle 
cradles; drinking flasks; sports bottles sold empty; siphon bottles for carbonated water; drip preventers for bottles; 
glassware not included in other classes; aluminum water bottles, empty.
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Priority claimed from 19/05/2016; Application No. : 87043087 ;United States of America 

3464814    06/10/2016
[International Registration No. : 1322989]
Browit America, Inc.
20955 Pathfinder Road, Suite 100 Diamond Bar CA 91765 United States of America

Proposed to be Used
IR DIVISION
Cl.14;Bracelets; charms; jewellery; straps for wristwatches; jewelry ornaments.

Cl.18;Backpacks; briefcases; credit card cases and holders; handbags; leather and imitation leather bags; purses; 
satchels; shopping bags made of skin; shoulder bags; travel bags; wallets.

Cl.25;Boots; coats; gloves; hats; jackets; leather coats; leather jackets; shoes; tee-shirts; trousers.
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Priority claimed from 03/03/2016; Application No. : 86928418 ;United States of America 

3466702    30/08/2016
[International Registration No. : 1322723]
Homepolish, Inc.
48 W. 25th Street, 3N New York NY 10010 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Operating an on-line marketplace for sellers and buyers of interior design and decor services, home renovation 
services, and building construction and repair services; matching interested consumers with professional interior 
designers for facilitating interior decorating and interior design and decor services via the internet; outsourcing services 
in the nature of arranging service contracts for others in the field of interior decorating and interior design and decor 
services; providing online consumer product information relating to furniture, home and office furnishings, appliances, 
housewares, and goods related to home and office decor, decorations, and accessories and providing links to the 
websites of sellers of such goods for purposes of promoting those goods.

Cl.42;Advisory services for others in the field of interior design and decor; interior design and decor services; 
providing information in the field of interior design and decor, via a website; providing temporary use of non-
downloadable software for interior design and decor project ideas, designs, organization, and management, via a website; 
computer services, namely, creating an on-line community for registered users to share and view information, to engage 
in social networking, exchange messages, and get feedback from peers and interior designers in the field of interior 
design and decor; providing on-line non-downloadable software that enables users to upload, post, share, and display 
photos, images, and videos in the field interior design and décor, via a website.
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Priority claimed from 06/05/2016; Application No. : 87028090 ;United States of America 

3471370    29/09/2016
[International Registration No. : 1323271]
General Electric Company
1 River Road Schenectady NY 12345 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile software application for processing and tracking orders of oil and gas production equipment, providing 
spare part quotes and servicing information in relation to the ordered equipment.

Cl.42;Providing temporary use of a web-based software application for processing and tracking orders of oil and gas 
production equipment, providing spare part quotes and servicing information in relation to the ordered equipment.
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Priority claimed from 23/02/2016; Application No. : 015135007 ;European Union 

3472105    29/09/2016
[International Registration No. : 1307264]
ROBERT BOSCH GMBH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.7;Electric machine tools; drilling machines, drilling hammers, bench drilling machines, drill chucks, drilling hammers 
and chipping hammers; nut runners; groove-milling cutters; grinding, cutting and roughing equipment such as 
superfinish devices, angle grinders, triangular grinders, eccentric grinders, belt grinders, vibrating grinders, right angle 
polishers, straight grinders; metal cutting snips (electric); nibbling devices; glue guns; hot air guns; tackers; power saws; 
circular saws; jig saws; compound miter saws; curved saws; band saws; planing machines; milling machines; bench belt 
sanding machines; suction apparatus and dust removal apparatus for the aforesaid goods; universal suction equipment; 
the aforesaid goods also being battery-powered hand-held tool equipment; parts, tools, adaptors (non-electric), 
attachments and fittings for all the aforesaid goods, included in this class.

Cl.8;Hand tools and implements (hand-operated), parts, tools and accessories for the aforesaid goods, all the aforesaid 
goods included in this class.

7276



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 14/06/2016; Application No. : 1776673 ;Australia 

3474356    29/07/2016
[International Registration No. : 1323577]
Macro Investments Pty. Ltd.
P.O. Box 222 Kilkenny SA 5009 Australia

Proposed to be Used
IR DIVISION
Cl.29;Alimentary preserves made of meat; baked meat; burgers (meat patties); canned meat; casseroles (prepared meal 
of meat or vegetables); chilled foods consisting predominantly of meat; chilled meals made from meat; chopped meat 
patties; cold meats; combinations of cheese and meat; cooked meals consisting principally of meat; cooked meals 
consisting principally of meat and vegetables; cooked meat; cooked meat dishes; cooked pork meats; corned meat; 
cubed meats; dehydrated crab meat; dehydrated meat balls; dried meats; extracts of meat; food pastes made from meat; 
food preparations consisting principally of meat; food preparations consisting principally of meat products; food 
preparations made from meat; food products derived from meat; food products made from meat; foodstuffs consisting of 
sausage meat; fresh meat; frozen meat; frozen meat products; frozen prepared meals consisting principally of meat; 
game products (meat); grilled meat; hamburgers (meat patties); lamb (prepared meat); luncheon meats; meat; meat based 
stock; meat broth concentrates; meat broth paste; meat burgers (meat patties); meat conserves; meat extracts; meat 
gelatines; meat jellies; meat paste; meat pates; meat preparations; meat preserves; meat products; meat substitutes 
prepared from vegetables (textured vegetable protein); meat terrines; meat, preserved; meat, tinned; meat-based dips; 
minced meat; pastes containing meat; pastry fillings of meat; pie fillings of meat; pork products being cuts of meat; 
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potted meats; preparations made from meat; prepared dishes consisting principally of meat; prepared meals consisting 
principally of meat; prepared meals made from meat (meat predominating); prepared meals, predominantly of meat or 
vegetables; prepared meat; prepared meat dishes; prepared meat products; preserved meats; preserved prepared meat; 
preserves made from meat; processed meat products; processed pork meats; quenelles (meat); roasted meat; salads 
containing meat; salt meats; salted meats; sausage meat; smoked meats; smoked prepared meat; snack foods consisting 
principally of meat; snack foods made from meat; steaks of meat; tinned meats; turkey meat; vegetable based meat 
substitutes.

Cl.30;Binding preparations for meat; flavourings made from meat; meat dumplings (cooked meat in a pastry envelope); 
meat gravies; meat pies; meat substitutes prepared from cereals; meat tenderizers, for household purposes; pastries 
consisting of vegetables and meat; pelmeni (dumplings stuffed with meat); pies containing meat; sandwiches containing 
meat.

Cl.31;Fresh meat for cats; fresh meat for dogs; processed meat for cats; processed meat for dogs.

Cl.35;Retail and wholesale services.

7278



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 27/04/2016; Application No. : 30 2016 012 400 ;Germany 

3475099    06/10/2016
[International Registration No. : 1323852]
Bayer Intellectual Property GmbH
Alfred-Nobel-Str. 10 40789 Monheim am Rheln Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry; preparations for treating seeds (included in class 1); 
growth regulators; genes of seeds for agricultural production; manures.

Cl.5;Preparations for destroying vermin; fungicides; herbicides.

Cl.9;Computer software in the field of agriculture; interactive databases containing computerised information in the 
field of agriculture; computer hardware and computer peripheral devices for data processing and data communication in 
the field of agriculture; computer applications and internet-based applications in the field of agriculture; software and 
software applications for mobile devices.

Cl.31;Agricultural, horticultural and forestry products and grains (included in class 31); seeds; seedlings, plants.

Cl.35;Providing and bringing together of business information in the agricultural sector; business consultancy and 
information in the agricultural sector.

Cl.36;Insurance services; financial services for the agricultural sector.

Cl.42;Research in connection with agricultural cultivation; industrial analysis and research services; IT services in the 
agricultural sector; cartography and mapping services in the agricultural sector.

Cl.44;Agricultural, horticultural and forestry services; technical consultancy in the agricultural sector, in particular 
regarding the application of manures, herbicides, fungicides and insecticides; professional consultancy regarding 
agricultural chemistry, in particular regarding the application of manures, herbicides, fungicides and insecticides; 
agricultural services and agricultural consultancy, in particular providing of tailored recommendations for farmers in the 
field of cultivation management and analysis of agricultural production.
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Priority claimed from 28/08/2013; Application No. : 650940 ;Switzerland 

3476905    23/11/2016
[International Registration No. : 1184664]
NOVARTIS AG
CH-4002 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Medical apparatus and instruments.

Cl.44;Medical services, namely medical information provided to patients and health care professionals.
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Priority claimed from 29/01/2016; Application No. : 015055817 ;European Union 

3478407    26/07/2016
[International Registration No. : 1324840]
KRAIBURG STRAIL GmbH & Co. KG
Göllstraße 8 84529 Tittmoning Germany

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements (hand-operated) (included in class 8), in particular for assembling panels, moulded 
parts and railway sleepers.

Cl.17;Filling elements being insulating material and insulation material of rubber, rubber mixes, rubberlike material, and 
plastic, in particular for use in road construction and rail construction.

Cl.19;Building materials (non-metallic), panels, moulded parts and assembly elements, including railway sleepers of 
rubber, rubber mixes, rubberlike material, and plastic, in particular for road construction and rail construction, and for 
producing level railway crossings.
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Priority claimed from 26/04/2016; Application No. : 692325 ;Switzerland 

3479213    12/10/2016
[International Registration No. : 1324739]
Spice Journeys GmbH
Nordstrasse 13 CH-6300 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, fragrances and incenses; aromatic essential oils; soaps; creams and lotions for cosmetic use; 
scented room sprays.

Cl.8;Table cutlery (knives, forks and spoons); kitchen knives; silver plate (knives, forks and spoons).

Cl.14;Jewelry, precious stones; timepieces and chronometric instruments; key fobs of metal; sculptures of precious 
metal.

Cl.16;Books; recipe books; stationery; notebooks; blank cards; New Year greeting cards; note cards; cards; pads 
(stationery); writing instruments; paper cutters of precious metal; reproductions of works of graphic art; printed art 
reproductions; paintings.

Cl.21;Cooking pot sets; tableware; mess-tins; tea services.

Cl.25;Clothing; silk clothing; scarves.

Cl.30;Tea; coffee; spices; chocolate; pastry.

Cl.41;Publication of books, periodicals, magazines, newspapers and newsletters; preparation and conducting of 
entertainment, sporting and cultural activities; publication of audio books.
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Cl.43;Provision of food and drink as well as of temporary accommodation.
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3479684    08/11/2016
[International Registration No. : 1325365]
WU YONG
No.17-182, Luliao, Shetou, Nanxiang, Hengxian, Nanning City 530300 Guangxi China

Proposed to be Used
IR DIVISION
Cl.11;Lamps; lanterns for lighting; cookers; refrigerating apparatus and machines; air conditioning apparatus; heating 
apparatus; pipe line cocks [spigots]; sanitary apparatus and installations; disinfectant apparatus; pocket warmers.

Cl.35;Advertising; presentation of goods on communication media, for retail purposes; advisory services for business 
management; sales promotion for others; marketing; personnel management consultancy; relocation services for 
businesses; computerized file management; business auditing; sponsorship search.
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Priority claimed from 09/02/2015; Application No. : 0970389 ;Benelux 

3479768    07/11/2016
[International Registration No. : 1271172]
Nakré S.A.
Rue Thomas Edison 3 L-1445 Strassen

Proposed to be Used
IR DIVISION
Cl.18;Leather and artificial leather; bags; purses; luggage; trunks and traveling bags; umbrellas, parasols and walking 
sticks; whips and saddlery.

Cl.25;Clothing, footwear, headgear.

Cl.35;Advertisement; business management; business administration; administrative services; business management 
consultancy, including assistance and advice in connection with the establishment of retail and wholesale businesses; 
distribution of advertising items, advertisements and promotional materials, including via the internet; recruitment and 
consultancy relating to personnel and personnel; administrative processing of orders; window dressing; the bringing 
together, for others, of a variety of consumer goods in special clothing, footwear and headgear so that consumers can 
see it easily and buy; retail services relating to a variety of consumer goods, and in particularity in relation to clothing, 
footwear and headgear; organizing fashion shows for promotional purposes; developing advertising and promotional 
materials to encourage sales; sales promotion for third parties.
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Priority claimed from 01/06/2016; Application No. : 86816453 ;United States of America 

3481396    11/11/2016
[International Registration No. : 1325361]
SLI, Jerome C
5580 La Jolla Blvd 502 La Jolla CA 92037 United States of America

Proposed to be Used
IR DIVISION
Cl.30;Chocolate bars.

Cl.33;Cream liqueurs.
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Priority claimed from 06/09/2016; Application No. : 015804453 ;European Union 

3482393    12/09/2016
[International Registration No. : 1326034]
COVERIT S.R.L.
Strada Marchesane, 123 I-36061 BASSANO DEL GRAPPA (VI) Italy

Proposed to be Used
IR DIVISION
Cl.2;Dyestuffs; varnish; varnish; colorants.

Cl.19;Stucco.
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Priority claimed from 28/06/2016; Application No. : 30 2016 105 931 ;Germany 

3489574    04/11/2016
[International Registration No. : 1327110]
Extrude Hone GmbH
Bürgermeister-Merk-Strasse 1 87752 Holzgünz Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, in particular electrolyte solutions for electrochemical machining.

Cl.7;Machine tools and cutting machines; machining stations for grinding, polishing, cutting, rounding off, deburring 
and honing; control instruments for machines, engines and motors; finishing machines; metalworking machines; 
grinding machines; electric machines and apparatus for polishing; angle grinders; machines for electrochemical 
machining; hand-held tools, other than hand-operated.

Cl.40;Surface finishing of metal articles; polishing, rounding off, deburring, honing and full processing of metals and 
metal articles by means of electrochemical machining; finishing of metal articles in bathes, finishing of inner and outer 
surfaces, finishing of complex three-dimensional bodies.
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Priority claimed from 01/04/2016; Application No. : 86961890 ;United States of America 

3491164    30/09/2016
[International Registration No. : 1326620]
SNAP INC.
63 Market Street VENICE CA 90291 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software application which allows users to create avatars, graphic icons, symbols, images 
representing individuals, fanciful designs, comics, comic series, phrases, and graphical depictions of people, places and 
things that can be posted, shared and transmitted via multi-media messaging (MMS), text messaging (SMS), email, online 
chatrooms, global computer networks, and other telecommunications networks; computer software application for 
creating video games, television shows and movies with user created avatars, graphic icons, symbols, images 
representing individuals, fanciful designs, comics, comic series, phrases, and graphical depictions of people, places and 
things; video and electronic game software; user created video and electronic game software.

Cl.41;Mobile media and entertainment services in the nature of content preparation, namely, creation and production of 
avatars, graphic icons, symbols, images representing individuals, fanciful designs, comics, comic series, phrases, and 
graphical depictions of people, places and things; entertainment services, namely, providing online non-downloadable 
graphics via a website, namely, avatars, graphic icons, symbols, images representing individuals, fanciful designs, 
comics, comic series, phrases, and graphical depictions of people, places and things that end users can transmit and 
receive by means of the Internet or other computer or telecommunication networks, wireless communications networks, 
or by using computers, laptops, mobile equipment, and handheld digital electronic devices.
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Priority claimed from 18/03/2016; Application No. : 30 2016 102 535 ;Germany 

3494416    15/09/2016
[International Registration No. : 1327097]
Wacker Neuson SE
Preußenstr. 41 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Work machines for the construction and building materials industry; vibrating machines, mechanical vibrating 
apparatus, motor-driven vibrating tools; machine-operated hammers, drilling machines, drilling hammers; rammers 
(machines), machines for the compacting of soil and asphalt, namely rollers and plates; clarified water and wastewater 
pumps (machines); separating and joint cutting apparatus (machines), in particular asphalt and concrete cutting 
apparatus; mechanical concrete smoothers, in particular concrete trowels and levelling-off devices; power-generating 
units (generators); concrete steel cutting apparatus (machines), concrete steel bending apparatus (machines); loaders, 
telescopic loaders, wheel loader, skid steer loaders, earth moving machines, dumpers, dump trucks, telescopes and 
individual parts for the aforesaid goods, included in class 7.

Cl.9;Remote control mechanisms, in particular radio remote controls, infrared remote controls and combinations 
thereof for remote operation of switching and control apparatus; electric switching and control apparatus, in particular 
frequency converters and voltage converters, and individual parts for the aforesaid goods.

Cl.11;Lighting installations for building sites, heating apparatus for building sites.

Cl.12;Dumpers, dump trucks.

Cl.37;Rental of construction equipment.
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3495214    08/11/2016
[International Registration No. : 1326887]
atrain Holding UG (haftungsbeschränkt)
Unterer Kaulberg 3 96049 Bamberg Germany

Proposed to be Used
IR DIVISION
Cl.35;Psychological testing for the selection of personnel; personnel management consultancy in particular relating to 
the selection of personnel and personnel development; development and conducting personnel selection processes, 
training courses and management games; quality management for personnel recruitment and personnel development.

Cl.41;Coaching; human resources development by formation and advanced vocational training; arranging and 
conducting of seminars; arranging and conducting of workshops [training]; arranging and conducting of colloquiums.
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Priority claimed from 05/05/2016; Application No. : 87026964 ;United States of America 

3496430    04/11/2016
[International Registration No. : 1326738]
Long Arc Capital LP
c/o Brick & Patel LLP, 1290 Avenue of the Americas, 34th Fl. New York NY 10104 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Advisory services relating to business management and business operations; consultancy and advisory services 
in the field of business strategy.

Cl.36;Financial services, namely, investment advice, investment management, investment consultation and investment 
of funds for others, including private and public equity and debt investment services; financial services, namely, 
operation and management of hedge funds, commodity pools and other collective investment vehicles, and trading for 
others of securities, options, futures, derivatives, debt instruments and commodities; providing information and research 
in the field of finance and financial investments.
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Priority claimed from 14/03/2016; Application No. : 86938967 ;United States of America 

3498996    12/09/2016
[International Registration No. : 1326604]
SAMSUNG ELECTRONICS CO., LTD.
129, Samsung-ro, Yeongtong-gu, Suwon-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware modules for use in electronic devices that connect with the internet and/or with each other; 
computer software and firmware used to allow electronic devices to share data and communicate with each other; 
computer operating system software; computer software for electronic devices, namely, computers, computer 
peripherals, semiconductors, integrated circuits, sensors, timers, smartwatches, mobile phones, headsets, personal 
health and fitness devices, household appliances, automobiles, automobile components and cameras, that allow 
computer hardware and electronic devices to communicate with each other; middleware for management of software 
functions, namely, software for management of operating system functions and to create a bridge between operating 
systems and applications on electronic devices; computer software for network security; computer software for device 
security, digital security software for ensuring the security of stored data; computer software for others to use for the 
development of software to manage, operate and connect internet of things electronic devices; software for mobile device 
management, namely, software for updating operating systems for mobile devices, for managing power usage and for 
managing mobile device resources and capabilities.

Cl.42;Cloud computing featuring software for connecting, operating and managing networked devices via wireless or 
wired networks; cloud computing featuring software for connecting, operating and managing networked devices in the 
internet of things; cloud computing featuring software for use in the collection, management, monitoring, storage and 
analysis of data; cloud computing featuring software for managing machine-to-machine applications and machine-to-
machine networks.

7293



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 15/02/2016; Application No. : 19099047 ;China 

3499083    12/08/2016
[International Registration No. : 1326933]
ETEX S.A.
Avenue de Tervuren 361 B-1150 Bruxelles

Proposed to be Used
IR DIVISION
Cl.17;Weather stripping, not of metal, for buildings; packing [cushioning, stuffing] materials of rubber or plastics; 
insulating materials for building; adhesive bands, other than stationery and not for medical or household purposes.

Cl.19;Building materials, not of metal; roofing tiles, not of metal; roofing slates, not of metal; roofing shingles; roof 
coverings, not of metal; roofing, not of metal; roofing, not of metal, incorporating solar cells; bituminous coatings for 
roofing; coatings [building materials]; roof flashing, not of metal; roof gutters, not of metal; gutter pipes, not of metal; 
building panels, not of metal; ceilings, not of metal; chimney cowls, not of metal; cladding, not of metal, for building; 
linings, not of metal, for building; rigid pipes, not of metal, for building; wall claddings, not of metal, for building; wall 
linings, not of metal, for building; wall tiles, not of metal; partitions, not of metal; refractory construction materials, not of 
metal; tiles, not of metal, for building; floors, not of metal; floor tiles, not of metal.
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Priority claimed from 28/10/2016; Application No. : 87219585 ;United States of America 

3507847    31/10/2016
[International Registration No. : 1328209]
netfabb GmbH
Eichenbuehl 10 92331 Lupburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in manufacturing and 3D printing.

Cl.42;Software as a service (SAAS) services featuring software for use in manufacturing and 3D printing; providing 
temporary use of on-line non-downloadable software for use in manufacturing and 3D printing.
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Priority claimed from 21/10/2016; Application No. : 87212291 ;United States of America 

3512286    04/11/2016
[International Registration No. : 1328224]
iCeutica Inc.
The Navy Yard Corporate Center, One Kew Place, 150 Rouse Boulevard Philadelphia PA 19112 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of migraines, pain, inflammation, infection, respiratory diseases and 
conditions, hormonal disorders, cancer and the side effects of the treatment of cancer, namely, mucositis, pain, nausea, 
bone marrow depletion, fibrosis, nerve damage, rashes, sore skin, hair loss, flu-like symptoms, fatigue, weakness, fever, 
and drop in blood pressure; veterinary preparations for the treatment of migraines, pain, inflammation, infection, 
respiratory diseases and conditions, hormonal disorders, and cancer.

Cl.42;Pharmaceutical drug development services.

Cl.45;Licensing of intellectual property.
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Priority claimed from 15/07/2016; Application No. : 87105224 ;United States of America 

3514710    10/11/2016
[International Registration No. : 1328477]
Samtec Inc.
P.O. Box 1147, 520 Park East Blvd. New Albany IN 47151 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacture of electronic components, namely, systems modules.

Cl.42;Design services for others in the field of electronic components, namely, systems modules.
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Priority claimed from 18/05/2016; Application No. : 2016/13530 ;South Africa 

3514852    11/11/2016
[International Registration No. : 1329515]
Microsoft Corporation
One Microsoft Way Redmond WA 98052 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.12;Drones.

Cl.21;Insect traps.

Cl.42;Software as a services (SaaS) services; medical research services.
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Priority claimed from 21/12/2015; Application No. : 2015-125624 ;Japan 

3515617    06/06/2016
[International Registration No. : 1329858]
TheView Co., Ltd.
6F Forecast Shinjuku Avenue, 2-5-12, Shinjuku, Shinjuku-ku Tokyo 160-0022 Japan

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication, machines and apparatus; mobile phone accessories; electronic machines, apparatus and their 
parts; application software; computer application software for mobile telephones; downloadable computer software 
programs; downloadable music files; downloadable image files; downloadable electronic books; pre-recorded and blank 
video cassettes, DVDs, audio discs and compact discs; electronic game software.

Cl.35;Advertising and publicity services; Internet advertising services; rental of publicity and marketing materials; 
providing and rental of advertising space on the Internet; promotion, advertising and marketing of on-line web sites; 
business consultancy, management, planning and supervision; market canvassing, research and analysis services; 
providing information concerning commercial sales; collection, systematization, compilation and analysis of business 
data and information stored in computer databases.

Cl.42;Design services; computer software design; computer programming; maintenance of computer software; 
computer programming services relating to multimedia and interactive applications; programming of software for Internet 
portals, chatrooms, chat lines and Internet forums; programming of customized web pages featuring user-defined 
information, personal profiles and information; creation, design, development, and maintenance of social networking 
websites; consultancy and information services relating to computer programming; providing on-line non-downloadable 
software for use in social networking website; software as a service [SaaS]; providing temporary use of on-line 
applications and software tools; hosting of multimedia and interactive applications; provision or rental of electronic 
storage space [web space] on the Internet; rental of memory space for web servers for social networking websites; rental 
of computer game programs; hosting online web facilities for others for conducting interactive discussions; providing 
temporary use of non-downloadable software to enable sharing of multimedia content and comments among users.

Cl.45;Internet-based social networking services; Internet-based personal introduction services; providing information 
via interactive on-line web sites in the field of dating and to facilitate introduction of individuals and development of 
relationships and friendships; background investigation services; forecasting services in the nature of fortune-telling.
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Priority claimed from 18/10/2016; Application No. : 87207436 ;United States of America 

3515807    08/11/2016
[International Registration No. : 1329067]
Polycom, Inc.
6001 America Center Drive San Jose CA 95002 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for sharing content through an online portal; downloadable mobile applications 
for online content sharing and collaboration; computer hardware and software systems for allowing users to collaborate 
online and share multiple streams of content with the ability to position, scale, annotate and save content; computer 
software and hardware for online content sharing and collaboration.

Cl.42;Application service provider (ASP) featuring software for use in sharing content through an online portal; 
Software as a Service (SaaS) services featuring software for a collaborative workspace through which users can share 
multiple streams of content with the ability to position, scale, annotate and save content; Software as a Service (SaaS) 
services, namely, hosting software for use by others for use in sharing content through an online portal.
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Priority claimed from 14/09/2016; Application No. : 2016733869 ;Russian Federation 

3515861    27/10/2016
[International Registration No. : 1329752]
Public Joint Stock Company "ALROSA"
ul. Lenina, 6 RU-678175 g. Mirny, Respublika Sakha (Yakutia) Russian Federation

Proposed to be Used
IR DIVISION
Cl.14;Precious stones; jewellery including jewellery with diamonds.

Cl.35;Advertising; marketing and auctioneering, all the above listed services in respect of precious metals and their 
alloys, goods made of precious metals and their alloys, coatings made of precious metals and their alloys, jewellery, 
costume jewellery, bijouterie, precious or semiprecious stones.

Cl.36;Appraisal of precious metals and their alloys, goods made of precious metals and their alloys, coatings made of 
precious metals and their alloys, jewellery, costume jewellery, bijouterie, precious or semi-precious stones.

Cl.40;Gem-cutting of precious and semi-precious stones.
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Priority claimed from 04/04/2016; Application No. : 30 2016 009 658 ;Germany 

3517036    29/09/2016
[International Registration No. : 1329655]
EPLAN Software & Service GmbH & Co. KG
An der alten Ziegelei 2 40789 Monheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer hardware; data processing hardware; compact discs, DVDs and other digital 
recording media.

Cl.41;Conducting of training events for software users.

Cl.42;Design and development of computer hardware and software; scientific and technological services and research 
and design relating thereto; industrial analysis and research services; engineering services; consultancy in the field of 
computer hardware and software; consultancy in the field of computer systems analysis; consultancy in the field of 
computer hardware and software; computer hardware consultancy; advisory services relating to computer hardware 
design; engineering services; engineering consultancy services; engineering project studies; conducting engineering 
surveys; preparation of engineering reports.
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Priority claimed from 11/03/2016; Application No. : UK00003154443 ;United Kingdom 

3517063    08/07/2016
[International Registration No. : 1329948]
VocaLink Limited
Drake House, Three Rivers Court, Homestead Road, Rickmansworth Hertfordshire, WD3 1FX, United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Business consultancy; data processing services; provision of information and advisory services relating to the 
aforesaid.

Cl.36;Financial services; financial services via the Internet; insurance; financial affairs; monetary affairs; real estate 
affairs; building society services; stockbroking; issuing of tokens of value in relation to bonus and loyalty schemes; 
provision of financial information; banking, home banking, online banking; debit card services; credit card services; 
electronic funds transfer and payment services; clearing services; automated clearing services; transaction authorisation 
and settlement services; payment transaction authentication and verification services; electronic funds transfer services; 
financial clearing services; financial reconciliation services; dissemination of financial information via a global computer 
network; financial information rendered by computer by means of a secure information computer network; same day 
credit services; money transfer services; inter-bank transfer services; electronic funds transfer in support of electronic 
conveyancing services; information services relating to the aforesaid services, including such services provided via the 
Internet; and advisory services regarding all of the forgoing services.

Cl.38;Telecommunication services; data communication services; providing secure electronic transmission of financial 
information via the Internet, a global computer network, wireless devices, telephones, mobile telephones and/or other 
communications devices; providing transmission of financial payments data and transactions data via computer 
terminals connected to networks and the Internet or via telephone and mobile telephone or other communications 
devices; transmission services for the provision or display of information from a computer-stored data bank or via the 
Internet in the field of financial services; provision of information and advisory services relating to the aforesaid.

Cl.41;Education; provision of training; arranging and conducting of seminars, symposiums, workshops and 
conferences; publication of texts; provision of education information; provision of online electronic publications.

Cl.42;Webportal design; security verification and consultancy including on-line scanning detecting, quarantining and 
eliminating of viruses, worms, trojans, spyware, adware, malware and unauthorized data and programs on computers and 
electronic devices; computer programming; computer software design and analysis; computer software design and 
consultancy relating to electronic banking, electronic mobile banking, provision of electronic payment services, 
processing of electronic point of sale transactions and provision of automated teller; installation, maintenance and 
updating of computer software; rental of computers and computer software; rental of web servers; computer system 
design and analysis; creating and maintaining websites for others; data conversion of computer programs and data; 
computer consultancy services in the field of automated payment services, computer consultancy services in respect of 
computer software relating to automated payment services; computer system design and analysis in the field of 
electronic banking; electronic data storage; information services relating to all of the aforesaid services, including such 
services provided via the Internet.

Cl.45;Commercial background checks.
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Priority claimed from 18/03/2016; Application No. : 692229 ;Switzerland 

3517275    13/09/2016
[International Registration No. : 1329795]
FIRMENICH SA
1 route des Jeunes, Case postale 239 CH-1211 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Perfumery, essential oils for food flavoring, essential oils for personal use, essential oils for use in the manufacture 
of perfumed products, flavorings in the form of essential oils, treated natural resins used as perfumes, not included in 
other classes, perfumes and fragrances for use in detergents, body soaps, cosmetics, hair lotions, toothpastes, non-
medicated mouth-care products, in particular toothpastes and mouthwashes.

Cl.16;Printed matter, printed publications, magazines, books, journals, all the aforesaid goods relating to perfumes and 
aromas.

Cl.30;Flavors intended for giving taste to foodstuffs, beverages and other edible products.

Cl.38;Provision of access to forums, chat rooms enabling registered users to transmit messages and share information 
in the field of perfumes and flavors, social networking via an online website and other computer and electronic 
communication networks; streaming of audio and video content relating to perfumes and flavorings on the Internet and 
other computer and electronic communication networks; provision of access to Websites on the Internet or any other 
communication network featuring information, online links and electronic resources in the field of perfumes and 
flavorings; provision of access to a Web site for discussion on the Internet.

Cl.42;Scientific and industrial research and development of perfumes and flavorings; consulting services for research 
and development of new products for third parties.

Cl.45;Social networking services related to perfumes and flavorings provided via an online community website and 
other computer and electronic communication networks.
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Priority claimed from 18/05/2016; Application No. : 694655 ;Switzerland 

3518735    11/11/2016
[International Registration No. : 1329247]
Eclatin AG
Bürenstrasse 131 CH-4574 Lüsslingen Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry; 
adhesives for industrial use; primers [paints] for walls; unprocessed artificial resins, unprocessed plastics; unprocessed 
artificial resins [raw material] for industrial use; unprocessed artificial resins [raw material] in the form of powder, liquids 
and paste; unprocessed artificial resins (raw material) (coating materials).

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; covering mixtures in the form of a coating for industrial use; weatherproofing coatings; coatings (paints); 
paint thickeners; anti-corrosive preparations.

Cl.17;Inner lining for tanks; waterproof materials, namely coatings of synthetic resin, polyurethane, epoxy resins and 
polyester for metals and concrete; seamless flooring not of metal; waterproof materials, namely coating for tanks made of 
plastic materials, coating of polyurethane resins, epoxy resins and polyester resins reinforced with fiberglass or with 
plastic fiber for metals or concrete.
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3518836    31/10/2016
[International Registration No. : 1299819]
Soungho PARK
(Seongnae-dong, Samsungraemian), 101-1805, 127 Poongseong-ro, Gangdong-gu Seoul 05393 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; eyebrow pencils; cotton wool for cosmetic purposes; cosmetic soaps; baby oils; shampoos; 
dentifrices; perfumes; hair gels; hair mousse; hair creams for cosmetic purposes; toilet waters; sunscreen creams for 
cosmetic use; depilatories for cosmetic purposes; adhesives for cosmetic purposes; cotton sticks for cosmetic purposes.

Cl.18;Cosmetic cases sold empty; bags for toiletry kits sold empty; bags; handbags; backpacks; money pouches; 
carry-on bags; shoulder bags; small clutch purses; umbrellas; parasols.

Cl.35;Wholesale services featuring cosmetics; wholesale services featuring bags; wholesale services featuring 
umbrellas; retail store services featuring cosmetics; retail store services featuring bags; retail store services featuring 
umbrellas.
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Priority claimed from 17/03/2016; Application No. : 015226699 ;European Union 

3518995    19/08/2016
[International Registration No. : 1330050]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
game programs; computer games (programs for-); computer games; video games (software); computer games provided 
through a global computer network or supplied by means of multimedia electronic broadcast or through 
telecommunications or electronic transmission or via the internet; computer games, leisure and recreational software, 
video games and computer software, all provided in the form of storage media; programs for operating electric and 
electronic apparatus for games, amusement and/or entertainment purposes; automatic lottery machines; computer 
software for computer games on the internet; online games (software), in particular for online betting games, online prize 
games, online gambling games, online games of skill and online casino games; computer software in the form of an app 
for mobile devices and computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; 
apparatus for recording, transmission, processing or reproduction of data, including sound or images, including parts for 
all the aforesaid goods, except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax 
machines and telephone answering machines; computer hardware and software for casino and amusement arcade 
games, for gaming machines, slot machines or video lottery gaming machines or games of chance via the internet; 
electric, electronic, optical or automatic apparatus, for identifying data carriers, identity cards and credit cards, bank 
notes and coins; electric, electronic or optical alarm and monitoring installations, including video cameras and apparatus 
for image transmission and image processing; data processing equipment and computers, including data processing 
apparatus and computers being components for data networks and parts facilitating data network communications; 
electric wiring harnesses; circuit boards, printed board assemblies (electronic components) and combinations thereof 
being assemblies and equipment parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for Christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, gaming machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; gaming machines, 
namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic machines, included in 
this class.
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3521539    10/11/2016
[International Registration No. : 1266102]
FREEMAN CAPITAL COMPANY
6555 W. Sunset Road Las Vegas NV 89118 United States of America

Proposed to be Used
IR DIVISION
Cl.37;Providing services for exhibitions, trade shows, conventions, corporate events, meetings, special events, 
marketing centers, and museums, namely, installing and dismantling of exhibitions and exhibits, installing and 
dismantling of staging, rigging and meeting room equipment and temporary wall systems; theatrical rigging installation 
and removal of truss and other lighting and audio systems.

Cl.39;Air and ground transportation by truck of freight for exhibitors to and from trade shows and exhibitions; local 
material handling of exhibitor freight at warehouse and convention sites by truck.

Cl.40;Custom construction of exhibits and displays.

Cl.42;Providing services for exhibitions, trade shows, conventions, corporate events, meetings, special events, 
marketing centers, and museums, namely, designing and executing of floor plans and decorating the exhibits and 
displays.

Cl.43;Rental of furniture, staging, rigging, meeting room equipment, and temporary wall systems.
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Priority claimed from 06/04/2016; Application No. : VA 2016 00842 ;Denmark 

3522646    29/09/2016
[International Registration No. : 1328821]
Chr. Hansen A/S
Bøge Allé 10-12 DK-2970 Hørsholm Denmark

Proposed to be Used
IR DIVISION
Cl.1;Microbial rennet for use in the cheese industry; coagulants for use in cheese making; industrial enzymes; 
chymosin for industrial use.

Cl.29;Rennet; milk and dairy products, including cheese.
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Priority claimed from 24/05/2016; Application No. : 015471337 ;European Union 
Climeon AB
Box 604 SE-182 16 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Current generators; recycling machines.

Cl.11;Heat pumps for energy processing; heat pumps; industrial heaters; industrial heating apparatus.

Cl.40;Generation of power; electricity generating; energy production; recovery of heat.
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Priority claimed from 24/05/2016; Application No. : 015471337 ;European Union 

3522661    08/11/2016
[International Registration No. : 1329186]
Climeon AB
Box 604 SE-182 16 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.7;Current generators; recycling machines.

Cl.11;Heat pumps for energy processing; heat pumps; industrial heaters; industrial heating apparatus.

Cl.40;Generation of power; electricity generating; energy production; recovery of heat.
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Priority claimed from 15/08/2016; Application No. : 87138341 ;United States of America 

3522827    22/08/2016
[International Registration No. : 1330850]
Magic Leap, Inc.
1855 Griffin Road, Suite B454 Dania Beach FL 33004 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Wearable computer hardware; computer software for recording, storing, transmitting, receiving, displaying and 
analyzing data from wearable computer hardware; scientific, photographic, cinematographic, optical, and teaching 
apparatus and instruments, namely, hardware and software for use in enabling computers, handheld consoles, tablet 
computers, mobile devices, and mobile phones to provide virtual world experiences; apparatus for recording and other 
digital recording media, namely, audio recorders and video recorders; data processing apparatus; computer central 
processing units; computer software programs for transmitting, receiving, downloading, sharing, displaying, and 
interacting with audiovisual content, documents, files and data in the field of business and entertainment; wearable 
computing devices comprised primarily of software and display screens for connection to computers, tablet computers, 
mobile devices, and mobile phones in order to enable virtual world experiences; goggles for enabling virtual world 
experiences; 2-dimensional and 3-dimensional head-mounted video displays; human computer interface hardware, 
namely, headsets, remote control units, and wearable peripherals for connecting with computers and portable computers; 
human computer interface software for interacting with and transferring and receiving audio-visual content, documents, 
files, and data in the field of business and entertainment; computer hardware; video display hardware, video display 
software; near-eye display optics; virtual reality game software.

Cl.16;Comic books enhanced with specialized covers and content; graphic novels enhanced with specialized covers 
and content; printed entertainment publications, namely, books, newspapers, photographs, magazines and periodicals in 
the fields of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, 
culture, pop culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, 
cultural events, lifestyle and sports, and blogs about information relating to technology for delivering virtual world 
experience; printed educational publications, namely, books, magazines, periodicals and teaching materials in the fields 
of virtual reality, augmented reality, computer hardware and software, technology, current events, medicine, culture, pop 
culture, music, concerts, food, style, apparel, toys, home office products, news, entertainment, education, cultural events, 
lifestyle and sports, and blogs about information relating to technology for delivering virtual world experience; children's 
interactive educational books.

Cl.28;Virtual reality headsets adapted for use in playing video games; apparatus for electronic games adapted for use 
with an external display screen or monitor; hand held units for playing video games adapted for use with an external 
display screen or monitor; hand held units for playing electronic games adapted for use with an external display screen or 
monitor; hand held units for playing electronic games; electronic educational game machines for children; electronic 
games for the teaching of children.

Cl.35;On-line retail store services featuring downloadable applications and entertainment, namely, recorded musical 
performances, live musical performances, recorded sports programming, live sports programming, major motion 
pictures, streaming audiovisual and multimedia content and educational programming; on-line advertising and marketing 
services; advertising and promotional services; Internet advertising services; digital advertising services; advertising and 
marketing; on-line advertising on a computer network.

Cl.38;Computer services, namely, providing on-line facilities for real-time interaction with other computer users 
concerning consumer product reviews, consumer product ratings, and consumer product recommendations; computer 
services, namely, providing on-line facilities for real-time interaction with other computer users concerning topics of 
general interest; computer services, namely, providing on-line forums for electronic transmission of messages among 
computer users concerning product reviews and product purchasing information; computer services, namely, computer 
aided transmission of text, static images, video and sound through a portable electronic device; streaming of television 
shows via a global computer network; web media services, namely, streaming of audio, visual and audiovisual material 
via a global computer network.

Cl.41;Entertainment services, namely, providing information relating to movies, television shows, music, magazines, 
books, audiobooks, and games; providing on-line publications featuring blogs and non-downloadable publications in the 
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nature of books, magazines, brochures, pamphlets, newspapers, articles, manuals, newsletters, journals, workbooks, 
periodicals, and catalogs in the field of entertainment, accessible via a website; providing on-line publications, via a 
website, featuring non-downloadable series of fiction books and series of fiction audiobooks; providing on-line non-
downloadable general feature magazines; entertainment services, namely, providing on-line non-downloadable musical 
performances and musical videos, accessible via a website; entertainment services, namely, providing on-line computer 
games; news reporting services featuring news and information in the field of entertainment relating to movies, television 
shows, music, magazines, books, audiobooks, entertainment based computer applications, games, entertainment based 
cloud computing, and entertainment information on the Internet; entertainment services, namely, providing on-line 
reviews of fiction and non-fiction books and movies, television shows, music, magazines, audiobooks, and games; rental 
of electronic books, films, movies, and pre-recorded videos that may be downloaded from a global computer network; 
entertainment services, namely, providing online non-downloadable comic books and graphic novels; publication of 
blogs on the Internet and provision of gaming and educational information in the field of technology for delivering virtual 
world experiences, such services accessible via a website; providing internally created instructional and educational 
information, accessible via a website, about virtual world experience games that are delivered by software and hardware 
technologies.

Cl.42;Computer services, namely, database design and development; providing temporary use of non-downloadable 
computer software for transmitting, sharing, receiving, downloading, displaying, interacting with and transferring content, 
text, visual works, audio works, audiovisual works, literary works, data, files, documents and electronic works; computer 
services, namely, computer aided graphic design; computer services, namely, providing information in the fields of 
technology and software development via a global computer network; computer technical support services, namely, 
troubleshooting in the nature of diagnosing computer hardware and software problems; computer services, namely, 
cloud hosting provider services; providing temporary use of on-line non-downloadable cloud computing software for use 
in electronic storage of data; computer services, namely, computer software development in the field of mobile 
applications; application service provider, namely, hosting, managing, developing, and maintaining applications, 
software, and web sites, in the fields of personal productivity, wireless communication, mobile, information access, and 
remote data management for wireless delivery of content to handheld computers, laptops and mobile electronic devices; 
providing temporary use of non-downloadable computer software for business, namely, software for connecting doctors 
with medical patients and providing medical information to doctors.
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3522962    02/12/2016
[International Registration No. : 1331379]
Steve Varghese
Jakob-Kaiser-Strasse 11 33615 Bielefeld Germany

Proposed to be Used
IR DIVISION
Cl.9;Website development software; computer hardware; computer software development tools.

Cl.42;Design and development of computer hardware and software; research and development of new products for 
others.
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Priority claimed from 06/06/2016; Application No. : 1775278 ;Australia 

3526629    01/02/2017
[International Registration No. : 1313529]
Kiro Kids Pty Limited
2/20 Maple Ave FORESTVILLE SA 5035 Australia

Proposed to be Used
IR DIVISION
Cl.35;Retail services; the bringing together, for the benefit of others, of a variety of goods (excluding the transport 
thereof), enabling customers to conveniently view and purchase those goods; providing an online market place for sellers 
and buyers of goods.

Cl.41;Education; providing of training; arranging and conducting of seminars, workshops, symposiums and 
conferences; providing information, advice and consultancy with regard to the aforementioned services.

Cl.44;Medical services; chiropractic services; providing information, advice and consultancy with regard to the 
aforementioned services.
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3528301    24/06/2016
[International Registration No. : 1331255]
The University Court of the University of St. Andrews
College Gate, North Street St. Andrews, Fife KY16 9AJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs; DVDs; recorded discs; encoded cards; computer games; video game software; computer and video 
games programmes; video discs; electric and electronic communication apparatus; recorded video discs and video 
tapes; computer peripherals; optical apparatus and instruments; computers; computer software; computer software and 
publications in electronic form supplied on-line from databases or from facilities provided on the Internet (including 
websites); computer software and telecommunications apparatus (including modems) to enable connection to databases 
and the Internet; computer software to enable searching of data; smart cards; encoded cards and cards bearing machine 
readable information; CD-ROMs; cases for photographic apparatus; calculators; telephones; covers, fascias and cases 
for mobile phones, accessories for mobile phones; phone cards; sunglasses and cases for sunglasses; spectacles; 
contact lenses; cases for spectacles and contact lenses; audio visual teaching apparatus; screensavers; credit cards; 
encoded cards; smart cards; bank cards; debit cards; cash cards; computer mouse, computer mouse mats; gum guards; 
gum guards for protection in sport; gum shields; gum shields for protection in sport; protective clothing; body armour for 
the protection of various parts of the body for use in sports activities; protective headwear for the prevention of accidents 
and injury; protective helmets; protective helmets for use in sports; protective gloves; face protectors; magnets; 
decorative magnets; identification labels (encoded or magnetic); electronic labels containing coded information; self 
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adhesive labels (encoded or magnetic).

Cl.14;Jewellery; earrings; rings and pendants; jewellery in the nature of fobs, ingots and chains; cuff-links; badges of 
precious metals; tie-pins; tie slides; heraldic crests for use as jewellery; silver and gold tankards; keyrings; precious 
metals and their alloys and goods in precious metals or coated therewith; precious stones; horological and chronometric 
instruments; watches; ornaments; works of art of precious metals; statuettes of precious metal; stopwatches; chains; 
watch chains and watch cases; clocks; goods of silver and gold, in this class; watch straps.

Cl.16;Paper, cardboard; printed matter; book binding materials; photographs; stationery; pens, pencils and writing 
instruments; erasers; rulers; posters; notebooks; notepads; diaries; calendars; adhesives for stationery or household 
purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional and teaching 
materials (except apparatus); printing blocks; printed publications; books; periodical publications, magazines, brochures, 
event programmes, booklets, catalogues, guides, pamphlets, news-sheets and circulars; document holders; personal 
organisers; cards; instructional and teaching material.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery; bags; 
backpacks; gym sacks; wallets, sports bags; holdalls; school bags; luggage; handbags; shoulder bags; waist bags; 
rucksacks; vanity cases; overnight bags; duffle bags; garment bags for travel; purses; card cases, key cases and 
notecases; cases of leather or of leather board; leather laces; boot bags; suit carriers; shoe bags; business card cases.

Cl.21;China, chinaware; glassware; porcelain; earthenware; pottery; crystal glassware; cups; mugs; bowls; trays; 
dishes; plates; coasters; figurines, statues and statuettes of porcelain, ceramic, earthenware or glass; jars; jugs; money 
boxes; tableware; hairbrushes; combs; wastepaper baskets; vases; cups of precious metal.

Cl.25;Clothing, footwear, headgear; baseball caps; scarves; jackets, sweatshirts, polo shirts, t-shirts, hoodies, rugby 
shirts, waterproof jackets, shower proof jackets; sports clothing; track suits; jogging pants; sports tops and sports 
shorts; sports socks; ladies wear; sports shirts; clothing for wear during exercise; training jerseys and training shorts; 
articles of outerwear; clothing of leather and of imitation leather; belts; ties, bow ties, pullovers, trousers, socks, skirts, 
dresses, sweaters, pants, jerseys, jumpers, waistcoats, kilts, pyjama suits, night suits, night shirts, night dresses, 
dressing robes; underwear; boxer shorts; blazers, coats, fleece tops; leisure suits; sports jerseys; football tops, football 
shorts, bikinis, swimming trunks, beachwear; waterproof clothing; waxed jackets, wet suits; training shoes, boots, 
football boots.

Cl.35;Business administration services; office function services; business management services; advertising services; 
dissemination of advertising material and matter; public relation services; database management services; business 
research services; conducting, organising and arranging of exhibitions for commercial and advertising purposes; 
information and advisory services relating to all the aforesaid services.

Cl.41;University services; academic education, instruction and training in the fields of the arts and humanities, the 
social, physical, biological and medical sciences, technology, law, agriculture, veterinary sciences, industry and 
technology; provision of educational, instructional and training courses; information services relating to education; 
education instruction courses provided from a computer network or via the Internet; educational examination services; 
provision of training workshops; conducting, organising and arranging conferences, seminars and exhibitions; education 
information and library services; museum services; provision of sports and recreational facilities; entertainment; sporting 
and cultural activities; organisation of sporting events and activities; sporting services; recreational services; hospitality 
services (entertainment); organising of entertainment and social events; organisation and conducting of musical 
concerts; museum services; club services; health club services; presentation of live performances; publishing services, 
physical education, training, sport camp services, education relating to sports and leisure, organisation of sporting 
competitions, film production, provision of exhibition and museum facilities, rental of sports apparatus, photography 
services; provision of entertainment, education and information services relating to education provided from a database, 
computer network or via the Internet; production and rental of educational instruction materials; providing on-line 
electronic publications (not downloadable); publication of texts, books, pamphlets, magazines and of electronic books 
and journals online; professional consulting services in the fields of academic education; professional consultancy 
relating to education; provision of information, consultancy and advisory services relating to any of the aforesaid 
services.

Cl.42;Research and development services; technical research; technical research services and development of new 
products and new technology for others in the fields of optoelectronics, lasers, semi-conductors, fibreoptics, petroleum, 
geology, marine and ocean systems, the environment, microelectronics, materials and material testing, engineering and 
physics, computing and computer programming, biotechnology and biological science, information and knowledge 
systems, chemistry and pharmaceuticals, logistics, economics, actuarial services, maths and languages, language 
translation and interpretation; scientific research services and consultancy related thereto in the fields of the arts and 
humanities, the social, physical, biological and medical sciences, technology, engineering and computing; provision of 
any of the services mentioned in this class and information related thereto via a website; information provided online 
from a computer database or from the Internet relating to any of the aforesaid services; creating and maintaining web-
sites; hosting web-sites of others; computer programming and computer software services; material testing services; 
industrial design services; information, consultancy and advisory services relating to any and all of the aforesaid 
services.

Cl.43;Provision of temporary accommodation; catering for the provision of food and drink; arranging and booking of 
accommodation for travellers; hospitality services (food and drink, accommodation); catering services for hospitality 
suites; rental of meeting rooms; catering; restaurants; cafeterias; snack-bars; bistros; bars; canteens; self service 
restaurants.

7317



Cl.45;Intellectual property consultancy and licensing of intellectual property; exploitation of patents by licensing; legal 
services.
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Priority claimed from 07/10/2016; Application No. : 015904246 ;European Union 

3529241    12/10/2016
[International Registration No. : 1331507]
A1M Pharma AB
Scheelevägen 22 SE-223 63 Lund Sweden

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry and science; chemical reagents and diagnostic preparations for use in research 
laboratories and for use in industry.

Cl.5;Pharmaceutical preparations; chemical reagents and diagnostic preparations for medical purposes.

Cl.42;Research services relating to the medical and the health care sector, hereunder services for therapeutic and 
diagnostic treatments, including preventive and reparative treatments.

7319



Trade Marks Journal No: 1801 ,   12/06/2017           Class 99 
 

Priority claimed from 10/10/2016; Application No. : 87198416 ;United States of America 

3529243    14/11/2016
[International Registration No. : 1331300]
Internap Corporation
One Ravinia Drive, Suite 1300 Atlanta GA 30346 United States of America

Proposed to be Used
IR DIVISION
Cl.38;Providing multiple-user access to a global computer information network.

Cl.42;Electronic data storage; off-site data backup; computer services, namely, cloud hosting provider services; data 
warehousing.
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3529786    05/12/2016
[International Registration No. : 1330917]
va-Q-tec AG
Karl-Ferdinand-Braun-Strasse 7 97080 Würzburg Germany

Proposed to be Used
IR DIVISION
Cl.20;Packaging containers of plastic with heat insulated features.

Cl.39;Rental of heat insulated packaging containers for storage and transport of goods.
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Priority claimed from 19/04/2016; Application No. : 4265891 ;France 

3530995    07/10/2016
[International Registration No. : 1332331]
Société d'Exploitation de Produits pour les Industries Chimiques SEPPIC
75 Quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Chemical ingredients used for making cosmetic products for the hair and scalp, particularly for hygiene and/or 
care; cosmetic active agents for the hair and scalp.

Cl.3;Preparations for cosmetic and hygiene products for the hair and scalp, particularly shampoos, lotions and care 
products.
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3531541    18/05/2016
[International Registration No. : 1332826]
ALPSAT ELEKTRONIK SANAYI VE TICARET LIMITED SIRKETI
Halil Rifat Pasa Mahallesi Perpa Ticaret Merkezi A Blok Kat:8 No:1092 Okmeydani Sisli Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, thopographic, meteorologic, 
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, 
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed 
indicators, laboratory apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments; 
apparatus for recording, transmission or reproduction of sound or images, cameras, photographic cameras, television 
apparatus, video recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet 
computers, microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of 
sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer 
printers, scanners [data processing equipment], photocopiers; magnetic and optic data carriers and computer software 
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic 
cards; antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods; ticket dispensers, 
automatic teller machines (ATM); electronic components used in the electronic parts of machines and apparatus, semi-
conductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic 
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, 
optical sensors; counters and quantity indicators for measuring the quantity of consumption, automatic time switches; 
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment; 
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof; apparatus and instruments 
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators; alarms and anti-theft alarms, other than for vehicles, electric bells; signalling 
apparatus and instruments, luminous or mechanical signs for traffic use; fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles; radar apparatus, sonars, night vision apparatus and instruments; decorative magnets; 
metronomes.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; business management, business administration and business consultancy; 
accounting; commercial consultancy services; business efficiency expert services; import-export agencies; 
auctioneering; the bringing together, for the benefit of others, of a variety of goods, namely, measurement apparatus and 
equipment including those for scientific, nautical, thopographic, meteorologic, industrial and laboratory purposes, 
thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, testing apparatus not for 
medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory apparatus, microscopes, 
magnifying glasses, stills, ovens and furnaces for laboratory experiments, apparatus for recording, transmission or 
reproduction of sound or images, cameras, photographic cameras, television apparatus, video recorders, CD and DVD 
players and recorders, MP3 players, computers, desktop computers, tablet computers, microphones, loudspeakers, 
earphones, telecommunications apparatus, apparatus for the reproduction of sound or images, computer peripheral 
devices, cell phones, covers for cell phones, telephone apparatus, computer printers, scanners [data processing 
equipment], photocopiers, magnetic and optic data carriers and computer software and programmes recorded thereto, 
downloadable and recordable electronic publications, encoded magnetic and optic cards, antennas, satellite antennas, 
amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM), electronic 
components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits, integrated 
circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus, electronic 
locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and quantity 
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indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against accidents, 
irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, sunglasses, optical lenses and 
cases, containers, parts and components thereof, apparatus and instruments for conducting, transforming, accumulating 
or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers, fuses, lighting 
ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers [electricity], 
electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric accumulators, 
alarms and anti-theft alarms, other than for vehicles, electric bells, signalling apparatus and instruments, luminous or 
mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar 
apparatus, sonars, night vision apparatus and instruments, decorative magnet, metronomes, enabling customers to 
conveniently view and purchase those goods, such services may be provided by retail stores, wholesale outlets, by 
means of electronic media or through mail order catalogues.
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3531978    07/12/2016
[International Registration No. : 1332020]
Technische Universität München Körperschaft des öffentlichen Rechts
Arcisstr. 21 80333 München Germany

Proposed to be Used
IR DIVISION
Cl.30;Yeast.

Cl.32;Beers.

Cl.42;Scientific and technological services and research relating to brewing.
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3532055    29/08/2016
[International Registration No. : 1331790]
AGC GLASS EUROPE
Avenue Jean Monnet 4 B-1348 Louvain-La-Neuve

Proposed to be Used
IR DIVISION
Cl.11;Doors, panels, shelves, screen and partitions for sanitary installations and apparatus, for shower and shower 
enclosures, for heating apparatus, for cooking apparatus, for refrigerating apparatus, for drying apparatus, for ventilating 
apparatus, for refrigerators, for cooling cabinets, for freezers, for ovens, for heating cabinets and for electrical domestic 
appliances, including such items made wholly or partially of glass; parts and fittings for the aforementioned goods.

Cl.19;Non-metallic building glass used in building; building glass, window glass; glazings [building glass]; anti-
reflective glass and diffusing glass used in building; painted glass used in building; non-metallic doors and door frames; 
parts and fittings for the aforementioned goods.

Cl.20;Furniture; glass furniture; doors and shelves for furniture; parts and fittings for the aforementioned goods.

Cl.21;Glassware, unworked glass and semi-worked glass (except glass used in building), glass sheets (except glass 
used in building), sheets of anti-reflective glass, of diffusing glass and of painted glass (except glass used in building); 
parts and fittings for the aforementioned goods.
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3533286    31/10/2016
[International Registration No. : 1332753]
Otkrytoe Aktsionernoe Obshchestvo "Russkie kraski"
Bolshaya Fedorovskaya st., 96 RU-150002 Yaroslavl Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Polish removing substances; substances for removing polish; catalysts; detergents for use in manufacturing 
processes.

Cl.2;Primers; lacquers; pigments; thinners for paints; thinners for lacquers; badigeon; enamels for painting; enamel 
paints.

Cl.3;Degreasers other than for use in manufacturing processes.
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3533912    03/02/2017
[International Registration No. : 1268167]
SILTER ILERI ÜTÜLEME SISTEMLERI SANAYI VE TICARET LIMITED SIRKETI
Murat çesme Mahallesi, Eski Silivri Caddesi No: 42-44 Mimarsinan - Büyükçekmece - Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.8;Irons; electric and steam irons.

Cl.21;Ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers; hand-operated 
non-electric cleaning instruments, brushes, other than paintbrushes, steel chips for cleaning, sponges for cleaning, steel 
wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-electric polishing machines for household 
purposes, brooms for carpets, mops, electric brushes, except parts of machines; ornaments and decorative goods of 
glass, porcelain, earthenware or clay, included in this class, vases; toothbrushes, electric toothbrushes, dental floss, 
shaving brushes, hair brushes, combs; perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric 
make-up removing appliances, powder puffs, toilet cases; nozzles for sprinkler hose, nozzles for watering cans, watering 
devices, garden watering cans; unworked or semi-worked glass, except building glass, mosaics of glass and powdered 
glass for decoration, except for building, glass wool other than for insulation or textile use.
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3534153    28/06/2016
[International Registration No. : 1332654]
BRIONI S.P.A.
Piazza di San Bernardo, 101 I-00187 Roma Italy

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; eau de cologne, eau de toilette, eau de parfum; cosmetics; hand, body, face and skin creams, lotions, 
balms, oils and gels; nail care preparations, nail polish; beauty masks; makeup products, pre- and after-shave creams and 
lotions; hair care preparations, hair shampoo, hair lotions, hair conditioners; body lotions; deodorants for personal use; 
antiperspirants for personal use; skin cleansers; essential oils; toilet soaps; bath soaps; bath and shower oils, gels, 
creams and foams; bath-salts; dentifrices; eye make-up; eye-shadows; lip gloss; lipsticks; face powders; eye pencils; 
rouge; mascara; foundation make-up; lip pencils; eyeliner; nail polish remover; make- up remover; talcum powder; 
scented room sprays; aromatic potpourris; room fragrancing preparations; air fragrancing preparations, sachets for 
perfuming linen.

Cl.9;Spectacles, swimming goggles, sunglasses, eyeglasses, protective eyewear, sports eyewear, lenses for spectacles, 
lenses (optical), eyepieces, spectacles holders, spectacles cases, spectacles chains, spectacles strings, spectacles 
frames, 3D spectacles; telephones and mobile phones; telephone equipment; computers; laptop computers; MP3 players; 
tablet computers; e-book readers; USB flash drives; headphones; earphones; HI-FI sound systems; personal digital 
assistants; photographic apparatus and equipment; cameras and digital cameras; video cameras; electronic publications, 
downloadable; downloadable audio, video, Internet transmissions, communications, presentations; computer output 
equipment, namely, terminals, screens and other visual display units; touch sensitive display and control screens; 
apparatus for reproduction of sounds and images; picture transmission apparatus; monitors; accessories and 
components of all the above mentioned goods included in this class; bags, cases and sleeves specially adapted for 
holding or carrying telephones and mobile phones, telephone equipment, computers, laptop computers, MP3 players, 
tablet computers, e-book readers, USB flash drives headphones, earphones, HI-FI apparatus, personal digital assistants, 
photographic apparatus and equipment, cameras and digital cameras, video cameras, information display terminals, 
interactive terminals, apparatus for reproduction of sounds and images, picture transmission apparatus, monitors, 
accessories and components of the above mentioned goods.
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Cl.14;Jewellery; time instruments; precious metals and their alloys; jewellery of precious and non-precious metal; 
bracelets; necklaces; neck chains (jewellery); rings (jewellery); brooches (jewellery); earrings; pendants (jewellery); tic-
pins; cuff-links; precious stones; jewellery cases; clocks; watches; wristwatches; diving watches; pocket watches; watch 
bands and straps; watch chains; watch cases; chronographs for use as timepieces and for use as watches; 
chronometers; key rings (trinkets or fobs); key rings of precious metal; ornamental pins; ornaments (jewellery); hat 
ornaments of precious metal; shoe ornaments of precious metal; key holders made of leather.

Cl.18;Leather and imitation of leather; luggage, bags, wallets and other carriers; umbrellas and parasols; walking 
sticks; shoulder bags; handbags; Boston bags; waist packs; sling bags for carrying infants; shopping bags; duffle bags; 
tote bags; clutch bags; purses; leather credit card cases and holders; business card cases; leather card holders; 
travelling cases of leather; shoe bags for travel; briefcases; attaché cases; pouches of leather; carrying cases made of 
leather, school bags and satchels; suitcases; travelling trunks; travelling bags; sports bags; bags and holdalls for sports 
clothing; garment bags for travel; backpacks; rucksacks; carry-on bags; vanity cases sold empty; shaving bags sold 
empty; beach bags.

Cl.25;Clothing, footwear, headgear; pullovers; cardigans; sweaters; jerseys; jumpers; jackets; swimwear; pareos; 
blouses; sweat pants; sweat shirts; shirts; polo shirts; trousers; jeans; waistcoats; skirts; shorts; T-shirts; evening 
dresses; wedding dresses; dresses; women's dresses; men's suits; custom made suits; women's suits; parkas; coats; 
half coats; raincoats; anoraks; down jackets; overcoats; fur coats and fur jackets; tracksuits; overalls; underwear; 
bathrobes; vests; night gowns; dressing gowns; pajamas; hosiery and panty-hoses; tights; stockings; socks; leg 
warmers; foulards; capes; ponchos; shawls; scarves; neckties; gloves for clothing; belts for clothing; braces and 
suspenders for clothing; hats and caps; shoes; rain boots and shoes; gymnastic shoes; sports shoes; half-boots; boots; 
sandals; slippers; flip-flops; clogs; walking shoes; sneakers; insoles for footwear.
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3534171    25/01/2017
[International Registration No. : 1267019]
BARRY'S BOOTCAMP HOLDINGS, LLC
14622 Ventura Blvd, Suite 201 Sherman Oaks CA 91403 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Digital materials, namely, DVDs and downloadable audio files featuring exercise and fitness instruction.

Cl.25;Clothing, namely, t-shirts, sweatshirts, caps, pants, hooded sweatshirts and thermal long-sleeved shirts.

Cl.41;Exercise classes at a specialized fitness studio featuring treadmills and free weights for a comprehensive cardio 
and strength workout; physical fitness instruction; physical fitness training services; providing fitness and exercise 
facilities.
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3534185    08/04/2016
[International Registration No. : 1332821]
ACCADO KILIT SISTEMLERI AKSESUAR YAPI MALZEMELERI SANAYI VE TICARET ANONIM SIRKETI
Organize Sanayi Bölgesi, 2. Etap Antalya Turkey

Proposed to be Used
IR DIVISION
Cl.6;Ores of non-precious metal; common metals and their alloys and semi-finished products made of these materials; 
goods and materials of common metal used for storage, wrapping, packaging and sheltering purposes; containers of 
metal (storage, transport); buildings of metal; frames of metal for building; poles of metal for building; metal boxes, 
packaging containers of metal; aluminium foil; fences made of metal; guard barriers of metal; metal tubes; storage 
containers of metal; metal containers for the transportation of goods; ladders of metal; doors, windows, shutters, 
jalousies and their cases and fittings of metal; non-electric cables and wires of metal; ironmongery; small hardware of 
metal; ventilation ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for ventilation, heating, 
sewage, telephone, underground electricity and air conditioning installations; metal panels or boards (non-luminous and 
non-mechanical) used for signalling, route showing, publicity purposes; signboards of metal; advertisement columns of 
metal; signaling panels of metal, non-luminous and non-mechanical traffic signs of metal; pipes of metal for 
transportation of liquids and gas; drilling pipes of metal and their metal fittings; valves of metal; couplings of metal for 
pipes; elbows of metal for pipes; clips of metal for pipes; connectors of metal for pipes; safes (strong boxes) of metal; 
metal railway materials; metal rails; metal railway ties; railway switches; bollards of metal; floating docks of metal; 
mooring buoys of metal; anchors; metal moulds for casting other than machine parts; works of art made of common 
metals or their alloys; metal closures; bottle caps of metal; metal poles; metal pallets and metal ropes for lifting, loading 
and transportation purposes; metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying.

Cl.7;Machines, machine tools and industrial robots for processing and shaping wood, metals, glass, plastics and 
minerals; 3D printers; construction machines and robotic mechanisms (machines) for use in construction; bulldozers; 
diggers (machines); excavators; road construction and road paving machines; drilling machines; rock drilling machines; 
road sweeping machines; lifting, loading and transmission machines and robotic mechanisms (machines) for lifting, 
loading and transmission purposes; elevators; escalators and cranes; machines and robotic mechanisms (machines) for 
use in agriculture and animal breeding; machines and robotic mechanisms (machines) for processing cereals, fruits, 
vegetables and food; engines and motors, other than for land vehicles, parts and fittings therefor; hydraulic and 
pneumatic controls for engines and motors; brakes other than for vehicles; brake linings for engines; crankshafts; 
gearboxes, other than for land vehicles; cylinders for engines; pistons for engines; turbines, not for land vehicles; filters 
for engines and motors; oil, air and fuel filters for land vehicle engines; exhausts for land vehicle engines; exhaust 
manifolds for land vehicle engines; engine cylinders for land vehicles; engine cylinder heads for land vehicles; pistons for 
land vehicle engines; carburetors for land vehicles; fuel conversion apparatus for land vehicle engines; injectors for land 
vehicle engines; fuel economisers for land vehicle engines; pumps for land vehicle engines; valves for land vehicle 
engines; starter motors for land vehicles; dynamos for land vehicle engines; sparking plugs for land vehicle engines; 
bearings (parts of machines); roller or ball bearings; machines for mounting and detaching tires; alternators; current 
generators; electric generators; current generators operated with solar energy; painting machines; automatic spray guns 
for paint; electric, hydraulic and pneumatic punching machines and guns; electric adhesive tape dispensers (machines); 
electric guns for compressed gas or liquid spraying machines; electric hand drills; electric hand saws; electric jigsaw 
machines; spiral machines; compressed air machines; compressors (machines); vehicle washing installations; robotic 
mechanisms (machines) with the abovementioned functions; electric and gas-operated welding apparatus; electric arc 
welding apparatus; electric soldering apparatus; electric arc cutting apparatus; electrodes for welding machines; 
industrial robots (machines) with the abovementioned functions; printing machines; packaging machines; filling and 
sealing machines; labellers (machines); sorting machines; industrial robots (machines) with the abovementioned 
functions; electrical apparatus for sealing plastics [packaging]; machines for textile processing; sewing machines; 
industrial robots (machines) with the abovementioned functions; pumps [machines]; self-regulating fuel pumps; electric 
kitchen machines for chopping, grinding, crushing, mixing and mincing foodstuff; washing machines; laundry washing 
machines; dishwashers; spin driers (not heated); electric cleaning machines for cleaning floors, carpets or floorings; 
vacuum cleaners and parts thereof.

Cl.8;Forks, spoons, knives and non-electric cutters, slicers, peelers for kitchen use, including those made of precious 
metals; side arms and blades (weapons); tools and apparatus included in this class for personal beauty care use; tools 
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and apparatus included in this class for shaving, epilation, manicure and pedicure; electric hand implements for 
straightening and curling hair; scissors; hand-operated [non-electric] hand tools included in this class for the repair of 
machines, apparatus and vehicles and for use in construction, agriculture, horticultural and forestry, none of them being 
power tools; electric or non-electric irons; steam irons.

Cl.9;Measurement apparatus and equipment including those for scientific, nautical, thopographic, meteorologic, 
industrial and laboratory purposes; thermometers, not for medical purposes; barometers; ammeters; voltmeters; 
hygrometers; testing apparatus not for medical purposes; telescopes; periscopes; directional compasses; speed 
indicators; laboratory apparatus; microscopes; magnifying glasses; stills for laboratory experiments; ovens and furnaces 
for laboratory experiments; apparatus for recording, transmission or reproduction of sound or images; cameras; 
photographic cameras; television apparatus; video recorders; CD and DVD players and recorders; MP3 players; 
computers; desktop computers; tablet computers; microphones; loudspeakers; earphones; telecommunications 
apparatus; apparatus for the reproduction of sound or images; computer peripheral devices; cell phones; covers for cell 
phones; telephone apparatus; computer printers; scanners [data processing equipment]; photocopiers; magnetic and 
optic data carriers and computer software and programmes recorded thereto; downloadable and recordable electronic 
publications; encoded magnetic and optic cards; antennas; satellite antennas; amplifiers for antennas; parts of the 
aforementioned goods; ticket dispensers; automatic teller machines (ATM); electronic components used in the electronic 
parts of machines and apparatus; semi-conductors; electronic circuits; integrated circuits; chips [integrated circuits]; 
diodes; transistors [electronic]; magnetic heads for electronic apparatus; electronic locks; photocells; remote control 
apparatus for opening and closing doors; optical sensors; counters and quantity indicators for measuring the quantity of 
consumption; automatic time switches; clothing for protection against accidents, irradiation and fire; safety vests and 
life-saving apparatus and equipment; eyeglasses, sunglasses, optical lenses and cases, containers, parts and 
components thereof; apparatus and instruments for conducting, transforming, accumulating or controlling electricity; 
electric plugs; junction boxes [electricity]; electric switches; circuit breakers; fuses; lighting ballasts; battery starter 
cables; electrical circuit boards; electric resistances; electric sockets; transformers [electricity]; electrical adapters; 
battery chargers; electric door bells; electric and electronic cables; batteries; electric accumulators; alarms and anti-theft 
alarms, other than for vehicles; electric bells; signalling apparatus and instruments; luminous or mechanical signs for 
traffic use; fire extinguishing apparatus; fire engines; fire hose and fire hose nozzles; radar apparatus; sonars; night 
vision apparatus and instruments; decorative magnets; metronomes.

Cl.12;Gearboxes.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and semi-finished synthetic goods made from these materials in the 
form of powder, bars, panels and foils included in this class; insulation, stopping and sealing materials; insulation paints; 
insulation fabrics; insulating tape and band; insulation covers for industrial machinery; joint sealant compounds for 
joints; gaskets; O-rings for sealing purposes; flexible pipes made from rubber and plastic; hoses made of plastic and 
rubber, including those used for vehicles; junctions for pipes of plastic and rubber; pipe jackets of plastic and rubber; 
hoses of textile material; junctions for pipes, not of metal; pipe jackets, not of metal; connecting hose for vehicle 
radiators.

Cl.19;Sand, gravel, crushed stone, asphalt, bitumen, cement, gypsum, plaster, concrete, marble blocks for 
construction, included in this class; building materials (as finished products) made of concrete, gypsum, clay, potters' 
clay, stone, marble, wood, plastics and synthetic materials for building, construction, road construction purposes, 
included in this class; non-metallic buildings; non-metallic building materials; poles not of metal for power lines; barriers 
not of metal; natural and synthetic coatings in the form of panels and sheets, being building materials; bitumen cardboard 
coatings for roofing; bitumen coating for roofing; doors and windows of wood and synthetic materials; traffic signs not of 
metal, non-luminous and non-mechanical, for roads; monuments and statuettes of stone, concrete and marble; building 
glass; prefabricated swimming pools not of metal (structures); aquarium sand.

Cl.20;Furniture, made of any kind of material; mattresses; pillows; air mattresses and cushions, not for medical 
purposes, sleeping bags for camping; water beds, not for medical purposes; mirrors; beehives; artificial honeycombs and 
sections of wood for honeycombs; bouncing chairs for babies, playpens for babies; cradles; infant walkers; display 
boards; frames for pictures and paintings; identification bands, identification tags, nameplates, not of metal; identification 
tags of wood or synthetic materials; packaging containers of wood or plastics; casks for use in transportation or storage; 
barrels, not of metal; storage drums of plastic; storage tanks of plastic; boxes of plastic; storage containers of plastic for 
commercial or industrial use; transport containers, not of metal; chests; loading pallets and closures for the 
aforementioned goods, of wood or plastics; small hardware goods of wood or synthetic materials included in this class; 
furniture fittings, of wood or synthetic materials; ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, 
namely figurines, holiday ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, 
ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster; baskets, non-metallic, fishing 
baskets; kennels, nesting boxes and beds for household pets; portable ladders and mobile boarding stairs of wood or 
synthetic materials; bamboo curtains; roller indoor blinds [for interiors]; slatted indoor blinds; bead curtains for 
decoration; curtain hooks; curtain rings; curtain tie-backs; curtain rods.

Cl.21;Clothes pegs.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; office functions; business management; business administration and business consultancy; 
accounting; import-export agencies; business efficiency expert services; temporary personnel placement services; 
auctioneering; the bringing together, for the benefit of others, of ores of non-precious metal, common metals and their 
alloys and semi-finished products made of these materials, goods and materials of common metal used for storage, 
wrapping, packaging and sheltering purposes, containers of metal (storage, transport), buildings of metal, frames of metal 
for building, poles of metal for building, metal boxes, packaging containers of metal, aluminium foil, fences made of 
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metal, guard barriers of metal, metal tubes, storage containers of metal, metal containers for the transportation of goods, 
ladders of metal, goods of common metal for filtering and sifting purposes, doors, windows, shutters, jalousies and their 
cases and fittings of metal, non-electric cables and wires of metal, ironmongery, small hardware of metal, ventilation 
ducts, vents, vent covers, pipes, chimney caps, manhole covers, grilles of metal for ventilation, heating, sewage, 
telephone, underground electricity and air conditioning installations, metal panels or boards (non-luminous and non-
mechanical) used for signalling, route showing, publicity purposes, signboards of metal, advertisement columns of metal, 
signaling panels of metal, non-luminous and non-mechanical traffic signs of metal, pipes of metal for transportation of 
liquids and gas, drilling pipes of metal and their metal fittings, valves of metal, couplings of metal for pipes, elbows of 
metal for pipes, clips of metal for pipes, connectors of metal for pipes, safes (strong boxes) of metal, metal railway 
materials, metal rails, metal railway ties, railway switches, bollards of metal, floating docks of metal, mooring buoys of 
metal, anchors, metal moulds for casting other than machine parts, works of art made of common metals or their alloys, 
metal closures, bottle caps of metal, metal poles, metal pallets and metal ropes for lifting, loading and transportation 
purposes, metal hangers, ties, straps, tapes and bands used for load-lifting and load-carrying, machines, machine tools 
and industrial robots for processing and shaping wood, metals, glass, plastics and minerals, 3D printers, construction 
machines and robotic mechanisms (machines) for use in construction, bulldozers, diggers (machines), excavators, road 
construction and road paving machines, drilling machines, rock drilling machines, road sweeping machines, lifting, 
loading and transmission machines and robotic mechanisms (machines) for lifting, loading and transmission purposes, 
elevators, escalators and cranes, machines and robotic mechanisms (machines) for use in agriculture and animal 
breeding, machines and robotic mechanisms (machines) for processing cereals, fruits, vegetables and food, engines and 
motors, other than for land vehicles, parts and fittings therefor, hydraulic and pneumatic controls for engines and motors, 
brakes other than for vehicles, brake linings for engines, crankshafts, gearboxes, other than for land vehicles, gearboxes, 
cylinders for engines, pistons for engines, turbines, filters for engines and motors, oil, air and fuel filters for land vehicle 
engines, exhausts for land vehicle engines, exhaust manifolds for land vehicle engines, engine cylinders for land 
vehicles, engine cylinder heads for land vehicles, pistons for land vehicle engines, carburetors for land vehicles, fuel 
conversion apparatus for land vehicle engines, injectors for land vehicle engines, fuel economisers for land vehicle 
engines, pumps for land vehicle engines, valves for land vehicle engines, starter motors for land vehicles, dynamos for 
land vehicle engines, sparking plugs for land vehicle engines, bearings (parts of machines), roller or ball bearings, 
machines for mounting and detaching tires, alternators, current generators, electric generators, current generators 
operated with solar energy, painting machines, automatic spray guns for paint, electric, hydraulic and pneumatic 
punching machines and guns, electric adhesive tape dispensers (machines), electric guns for compressed gas or liquid 
spraying machines, electric hand drills, electric hand saws, electric jigsaw machines, spiral machines, compressed air 
machines, compressors (machines), vehicle washing installations, robotic mechanisms (machines) with the 
abovementioned functions, electric and gas-operated welding apparatus, electric arc welding apparatus, electric 
soldering apparatus, electric arc cutting apparatus, electrodes for welding machines, industrial robots (machines) with 
the abovementioned functions, printing machines, packaging machines, filling, plugging and sealing machines, industrial 
robots (machines) with the abovementioned functions, electric packing machines for plugging and sealing of plastics, 
machines for textile processing, sewing machines, industrial robots (machines) with the abovementioned functions, 
pumps [machines], self-regulating fuel pumps, electric kitchen machines for chopping, grinding, crushing, mixing and 
mincing foodstuff, washing machines, laundry washing machines, dishwashers, spin driers (not heated), electric cleaning 
machines for cleaning floors, carpets or floorings, vacuum cleaners and parts thereof, forks, spoons, knives and non-
electric cutters, slicers, peelers for kitchen use, side arms and blades (weapons), tools and apparatus for personal beauty 
care use, tools and apparatus for shaving, epilation, manicure and pedicure, electric hand implements for straightening 
and curling hair, scissors, hand-operated [non-electric] hand tools for the repair of machines, apparatus and vehicles and 
for use in construction, agriculture, horticultural and forestry, none of them being power tools, electric or non-electric 
irons, steam irons, measurement apparatus and equipment for scientific, nautical, thopographic, meteorologic, industrial 
and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters, hygrometers, 
testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed indicators, laboratory 
apparatus, microscopes, magnifying glasses, stills, ovens and furnaces for laboratory experiments, apparatus for 
recording, transmission or reproduction of sound or images, cameras, photographic cameras, television apparatus, video 
recorders, CD and DVD players and recorders, MP3 players, computers, desktop computers, tablet computers, 
microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction of sound or 
images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer printers, 
scanners [data processing equipment], photocopiers, magnetic and optic data carriers and computer software and 
programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic cards, 
antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic 
teller machines (ATM), electronic components used in the electronic parts of machines and apparatus, semi-conductors, 
electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for 
electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors, optical 
sensors, counters and quantity indicators for measuring the quantity of consumption, automatic time switches, clothing 
for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment, eyeglasses, 
sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments for 
conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric 
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, 
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic 
cables, batteries, electric accumulators, alarms and anti-theft alarms, other than for vehicles, electric bells, signalling 
apparatus and instruments, luminous or mechanical signs for traffic use, fire extinguishing apparatus, fire engines, fire 
hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and instruments, decorative magnets, 
metronomes, rubber, gutta-percha, gum, asbestos, mica and semi-finished synthetic goods made from these materials in 
the form of powder, bars, panels and foils, insulation, stopping and sealing materials, insulation paints, insulation fabrics, 
insulating tape and band, insulation covers for industrial machinery, joint sealant compounds for joints, gaskets, O-rings 
for sealing purposes, flexible pipes made from rubber and plastic, hoses made of plastic and rubber, including those used 
for vehicles, junctions for pipes of plastic and rubber, pipe jackets of plastic and rubber, hoses of textile material, 
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junctions for pipes, not of metal, pipe jackets, not of metal, connecting hose for vehicle radiators, sand, gravel, crushed 
stone, asphalt, bitumen, cement, gypsum, plaster, concrete, marble blocks for construction, building materials (as 
finished products) made of concrete, gypsum, clay, potters' clay, stone, marble, wood, plastics and synthetic materials for 
building, construction, road construction purposes, non-metallic buildings, non-metallic building materials, poles not of 
metal for power lines, barriers not of metal, natural and synthetic coatings in the form of panels and sheets, being 
building materials, bitumen cardboard coatings for roofing, bitumen coating for roofing, doors and windows of wood and 
synthetic materials, traffic signs not of metal, non-luminous and non-mechanical, for roads, monuments and statuettes of 
stone, concrete and marble, building glass, prefabricated swimming pools not of metal (structures), aquarium sand, 
furniture, made of any kind of material, mattresses, pillows, air mattresses and cushions, not for medical purposes, 
sleeping bags for camping, water beds, not for medical purposes, mirrors, beehives, artificial honeycombs and sections 
of wood for honeycombs, bouncing chairs for babies, playpens for babies, cradles, infant walkers, display boards, frames 
for pictures and paintings, identification plates, identification tags, nameplates, identification tags of wood or synthetic 
materials, packaging containers of wood or plastics, casks for use in transportation or storage, barrels, storage drums, 
tanks, boxes, storage containers, transportation containers, chests, loading pallets and closures for the aforementioned 
goods, of wood or plastics, small hardware goods of wood or synthetic materials, furniture fittings, of wood or synthetic 
materials, ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, 
mother-of-pearl, meerschaum, beeswax, plastic or plaster, namely figurines, holiday ornaments for walls and sculptures, 
all made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum, 
beeswax, plastic or plaster, baskets, fishing baskets, kennels, nesting boxes and beds for household pets, portable 
ladders and mobile boarding stairs of wood or synthetic materials, bamboo curtains, roller indoor blinds [for interiors], 
slatted indoor blinds, bead curtains for decoration, curtain hooks, curtain rings, curtain tie-backs, curtain rods, clothes 
pegs, enabling customers to conveniently view and purchase those goods, such services may be provided by retail 
stores, wholesale outlets, by means of electronic media or through mail order catalogues.

Cl.37;Construction services; rental of construction machines and equipment, cleaning services for buildings (interior 
and exterior), public areas, industrial premises, disinfecting, vermin exterminating services, other than for agriculture, 
rental of cleaning machines and equipment, vehicles service stations for land vehicles; maintenance, repair and refueling 
of land vehicles, vehicles service stations for marine vehicles; maintenance, repair and refueling of marine vehicles, 
repair and maintenance of air vehicles, upholstering, repair and restoration of furniture; installation, maintenance and 
repair of heating, cooling and sanitary installations; cleaning, care and repair of clothing; installation, maintenance and 
repair of industrial machines and equipment, office machines and equipment, communication apparatus, electric and 
electronic appliances; lock and watch repair; mining services and mining extraction; repair of shoes, bags and belts.
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Priority claimed from 17/03/2016; Application No. : 2016-029833 ;Japan 

3534214    07/09/2016
[International Registration No. : 1332531]
GOLDWIN INC.
210, Kiyosawa, Oyabe-shi Toyama-ken 932-0112 Japan

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; bags; tote bags; Boston bags; shoulder bags; carry-on bags; pouches; waist pouches; key pouches; 
leather pouches; purses; backpacks; rucksacks; pocket wallets; handbags; key cases; all purpose sport bags; vanity 
cases sold empty.

Cl.24;Woven fabrics; knitted fabrics; felt and non-woven textile fabrics; quilt covers; bedsheets; pillowcases; blankets; 
towels of textile; handkerchiefs of textile.

Cl.25;Clothing; footwear; headgear; suits; jackets [clothing]; skirts; trousers; coats; shirts; parkas; vests; shorts; 
dresses; tank tops; pyjamas; underwear; underpants; undershirts; brassieres; camisoles; tee-shirts; socks; stockings; 
tights; leggings [trousers]; arm cover; leg sleeve; scarves; headwear; gloves [clothing]; sock suspenders; suspenders; 
waistbands; belts for clothing; clothing for sports; sports shoes; inner soles.

Cl.35;Retail services or wholesale services for clothing, footwear, bags and pouches, wallets, towels of textile, sports 
goods, clothing for sports, boots for sports and drinking flasks. 
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Priority claimed from 21/03/2016; Application No. : 86946934 ;United States of America 

3534216    20/09/2016
[International Registration No. : 1332556]
Elasticsearch BV
Rijnsburgstraat 9-11 NL-1059 AT Amsterdam

Proposed to be Used
IR DIVISION
Cl.9;Software for collecting, managing, searching, and viewing records of transactions or activities that take place on 
computer systems.

Cl.42;Providing online non-downloadable software for use in collecting, managing, searching, and viewing records of 
transactions or activities that take place on computer systems.
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3534231    14/07/2016
[International Registration No. : 1332603]
Kennede Electronics MFG.Co., Ltd.
No.21, Jintong Road, Tangxia Town, Pengjiang District, Jiangmen City 529000 Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.7;Mixers [machines]; kitchen machines, electric; food processors, electric; washing machines [laundry]; hand-held 
tools, other than hand-operated; machines and apparatus for cleaning, electric; beaters, electric; robots [machines]; 
blowing machines; road sweeping machines [self-propelled].

Cl.9;Computer peripheral devices; battery chargers; batteries, electric; plates for batteries; weighing machines; 
transformers [electricity]; computer programs [downloadable software]; switches, electric; alarms; signal lanterns.

Cl.11;Lamps; lighting apparatus and installations; torches for lighting; fans [air-conditioning], air purifying apparatus 
and machines; radiators, electric; air conditioning installations; hair driers; refrigerators; light-emitting diodes [LED] 
lighting apparatus.
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Priority claimed from 02/03/2016; Application No. : 86926546 ;United States of America 

3534296    02/09/2016
[International Registration No. : 1331997]
Ekso Bionics, Inc.
1414 Harbour Way South, Suite 1201 Richmond CA 94804 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Robotic non-medical exoskeleton systems worn by humans comprising wearable supports, braces, and platforms 
for the purpose of assisting human locomotion, lifting, carrying, and transporting loads for the person wearing the 
product.

Cl.10;Human exoskeleton systems for medical use consisting of wearable supports and braces for use in assisting 
human locomotion; orthopedic braces; orthotics for limbs and feet; medical, rehabilitative, therapeutic and physical 
therapy devices related to human injury or mobility, namely, gait trainers.
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Priority claimed from 21/07/2016; Application No. : 015682057 ;European Union 

3534325    23/11/2016
[International Registration No. : 1332284]
Trelleborg Sealing Solutions Germany GmbH
Handwerkstrasse 5-7 70565 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.17;Custom seals and gaskets made of liquid silicone rubber; custom dampers and bushings made of liquid silicone 
rubber; custom insulation, barrier and protecting articles made of liquid silicone rubber.

Cl.40;Custom manufacturing services of goods.
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Priority claimed from 16/05/2016; Application No. : 015443385 ;European Union 

3534329    14/11/2016
[International Registration No. : 1332009]
Nonvasiv Medical GmbH
Lohnerhofstrasse 2 78467 Konstanz Germany

Proposed to be Used
IR DIVISION
Cl.10;Physical therapy equipment; hearing protection devices; feeding aids and pacifiers; medical and veterinary 
apparatus and instruments; medical furniture and bedding, equipment for moving patients; medical clothing; prosthetics 
and artificial implants; orthopedic and mobility aids; parts and accessories for all the aforesaid goods, included in this 
class; medical instruments.

Cl.44;Beauty care; medical services; medical services; physician services.
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3534368    12/10/2016
[International Registration No. : 1331950]
Infiniti Research Ltd.
8 Wimpole Street LONDON W1G 9SP United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.35;Analysis of market research data; Analysis of market research statistics;Collection of information relating to 
market research; Collection of market research information; Conducting of market research; Interpretation of market 
research data; Interviewing for qualitative market research; Market research; Market research by means of a computer 
data base; Market research data collection services; Market research studies; Marketing Research; Provision of market 
research information; Research services relating to marketing; business to business networking services.

Cl.38;Chatroom services; Communication by computer; Communication by electronic mail systems; Communication by 
electronic means; Computer communication services; Advisory services relating to communication.

Cl.41;Providing online electronic publications; Publication of texts; other than publicity texts.

Cl.42;Web site design; Providing search engines for the internet.
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Priority claimed from 15/04/2016; Application No. : 30 2016 103 524 ;Germany 

3534371    01/09/2016
[International Registration No. : 1331932]
Pharmpur GmbH
Messerschmittring 33, 86343 Königsbrunn Germany

Proposed to be Used
IR DIVISION
Cl.5;Medicine, in particular ophthalmologic preparations; ocular pharmaceuticals.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs; artificial eyes; artificial teeth; 
orthopedic articles; suture materials.

Cl.42;Scientific and technological services; research relating to technology, in particular chemical technological 
research; advisory services relating to technological research; provision of information relating to technological 
research; technological services in the field of ophthalmology; chemical research; chemical research and analysis 
services; research on the subject of pharmaceuticals; pharmaceutical drug development services; pharmaceutical 
research and development; medical and pharmaceutical research and development; consultancy pertaining to 
pharmacology, in particular ophthalmology; conducting clinical trials for pharmaceutical products; services for assessing 
the efficiency of pharmaceuticals; research and development for the pharmaceutical industry; providing information 
about the results of clinical trials for pharmaceutical products; information technology consultancy services for the 
pharmaceutical and healthcare industries; all aforementioned services particularly relating to ophthalmology and 
ophthalmologic preparations.
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Priority claimed from 04/05/2016; Application No. : 1768708 ;Australia 

3534388    04/11/2016
[International Registration No. : 1331909]
Hatch (Australia) Pty Ltd
3 Moss Pl North Melbourne VIC 3051 Australia

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and skin care products; cosmetics including foundation, concealer, mascara, eye shadow, eye and brow 
liners, lipstick, lip liner, lip balm, face powder, bronzer, blusher, moisturisers, make-up remover; non-medicated body 
powder; skin soaps; bath gel, bath oils, bath salts, bath beads, and bath fizzies; false eyelashes and adhesives for affixing 
false eyelashes; non-medicated skin care preparations, including lotions, creams, cleansers, scrubs, masks and toners; 
hair care and hair styling preparations; shampoos, conditioners, finishing spray, mousse, balm, wax and gels; personal 
deodorants, sun-tanning preparations; sunscreen oils and lotions; shaving preparations; dentifrices; perfumes, eau de 
toilette, essential oils for personal use, perfume oils; nail care preparations; nail enamel; pumice stone for personal use, 
cotton sticks and wool swabs for non-medical purposes all for use on the body; scented room spray fragrances, incense 
sticks, potpourri and sachets; powdered cosmetic tissues; tissues impregnated with cosmetic lotions; kits and gift sets 
containing skin and hair care preparations.

Cl.4;Candles, perfumed candles, scented candles.

Cl.25;Clothing, footwear and headgear.
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Priority claimed from 05/04/2016; Application No. : TO/M/16/03212 ;Tonga 

3534389    27/09/2016
[International Registration No. : 1332192]
Google Inc. Trademark Dept.
1600 Amphitheatre Parkway Mountain View CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Sensors and devices to be worn by a user to acquire, process, store, and transmit interaction data of the user, 
namely, electrodes, pedometers, accelerometers, stretch sensors, bioimpedance monitors, muscle activity monitors, skin 
impedance monitors; computer hardware and software for use with user interaction monitoring devices for receiving, 
processing, storing, transmitting, and displaying user interaction data; computer application software for mobile phones, 
portable media players, tablets, notebooks, PCs, IPTV devices and wearable technologies, namely, software for 
processing, storing and transmitting user interaction data; multifunctional electronic sensors and devices for displaying, 
measuring, and uploading to the Internet information including user interaction data and real-time movement; wireless 
transmitters and receivers; electronic security devices in the nature of wearable fibers featuring near field communication 
(NFC) technology-enabled readers and near field communication (NFC) tags for authentication and identification of users 
of, and for providing secured access to, computer hardware, mobile computing devices and mobile phones; near field 
communication (NFC) technology-enabled tags.

Cl.10;Wearable monitoring devices to be worn by a user for medical purposes, namely, user interaction monitors, 
muscle activity monitors, heart rate monitors, respiratory monitors, thermometers, blood pressure monitors, pedometers, 
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force sensing monitors, skin impedance monitors, and motion sensing monitors.

Cl.42;Platform as a service (PAAS) featuring computer software platforms to facilitate user interaction data through 
wearable technology and mobile devices.
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Priority claimed from 13/02/2016; Application No. : 40201602462T ;Singapore 

3535030    12/08/2016
[International Registration No. : 1332155]
WOLVERINE ELITE PTE. LTD.
114 Lavender Street, 11-74 CT HUB 2 Singapore 338729 Singapore

Proposed to be Used
IR DIVISION
Cl.7;Food preparation machines, electromechanical; food processors, electric; ironing machines; rotary steam presses, 
portable, for fabrics; beverage preparation machines, electromechanical; vacuum cleaners; washing apparatus; washing 
machines (laundry); machines and apparatus for cleaning, electric; kitchen machines, electric; hand-held tools, other than 
hand-operated; blenders, electric, for household purposes; coffee grinders, other than hand-operated; kitchen grinders, 
electric; mixers (machines); meat choppers (machines); meat mincers (machines); grating machines for vegetables; 
kitchen grinders, electric; knives, electric; cleaning appliances utilizing steam; brushes, electrically operated [parts of 
machines]; crushers for kitchen use, electric; dust exhausting installations for cleaning purposes; can openers, electric; 
cutters (machines); all included in this class.

Cl.8;Cutlery; table cutlery (knives, forks and spoons); cutters; can openers, non-electric; razor blades; razors, electric or 
non-electric; razor cases; choppers (knives); hand implements for hair curling; irons (non-electric hand tools); knives; 
ladles [hand tools]; vegetable slicers; vegetable shredders; spoons; tableware (knives, forks and spoons); vegetable 
choppers; all included in this class.

Cl.11;Cooking apparatus and installations; cooking utensils, electric; lighting apparatus and installations; electric 
lamps; cooling appliances and installations; air cooling apparatus; beverage cooling apparatus; refrigerating appliances 
and installations; refrigerating apparatus and machines; refrigerators; heating apparatus, electric; stoves (heating 
apparatus); beverage cooling apparatus; hair driers; toasters; bread toasters; kettles, electric; coffee machines, electric; 
coffee percolators, electric; griddles (cooking appliances); roasting apparatus; grills (cooking appliances); bread baking 
machines; bread-making machines; lighters; hot plates; microwave ovens (cooking apparatus); kitchen ranges (ovens); 
ovens, other than for laboratory use; fabric steamers; water heaters (apparatus); heaters for heating irons; food steamers, 
electric; fumigation apparatus, not for medical purposes; all included in this class.

Cl.21;Cleaning instruments, hand-operated; dusting apparatus, non-electric; cooking pot sets; cooking pots; grills 
(cooking utensils); griddles (cooking utensils); glassware; kitchen utensils; utensils for household purposes; baskets for 
domestic use; refuse bins; dustbins; blenders, non-electric, for household purposes; bottle openers, electric and non-
electric; bottles; bowls (basins); buckets; pails; coffee grinders, hand-operated; coffee services (tableware); coffee 
percolators, non-electric; heat-insulated containers; containers for household or kitchen use; cooking utensils, non-
electric; dish covers; crockery; cruets; cups; cutting boards for the kitchen; ironing boards; dishes; services (dishes); 
toothbrushes, electric; toothbrushes; water apparatus for cleaning teeth and gums; flasks; food steamers, non-electric; 
fruit presses, non-electric, for household purposes; graters for kitchen use; brushes; combs; table plates; pots; saucers; 
frying pans; stew-pans; tableware (other than knives, forks and spoons); tea services (tableware); teapots; jugs; pitchers; 
decanters; glasses (receptacles); drinking glasses; all included in this class.
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3535031    03/11/2016
[International Registration No. : 1332202]
Jeju Special Self-Governing Province
6 Munnyeon-ro Jeju-si Jeju 63122 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Perfumes; toilet water; cosmetics; incense and perfumery; make-up removing tissues; shampoos; hand cleaning 
preparations; sanitary preparations (toiletries); soaps for personal use; mouth washes and gargle, not for medical 
purposes; dentifrices; beauty masks; toiletries; adhesives for false eyelashes, hair and nails; preparations for polishing 
and cleaning; cosmetics for pets.

Cl.21;Applicators for applying eye make-up; mist sprayers; powder puffs; powder cases; make-up removing utensils, 
non-electric; combs; hand cream dispensers; perfume burners; perfume sprayers; empty sprayers for perfume; puffs for 
applying cosmetic preparations; brush for applying cosmetic preparations; toilet sponges; compacts for cosmetic 
purposes; cosmetic utensils; cases for cosmetic utensils.

Cl.35;Advice in the field of business management and marketing; advertisement and business management 
consultancy; commercial information services and advertisement services on the internet; large discount store services; 
marketing; advertising on the internet; wholesale of cosmetics; retail sale of cosmetics; sales agency of cosmetics; 
wholesale of cosmetic utensils; retail sale of cosmetic utensils; sales agency of cosmetic utensils; sales agency of 
shampoos; sales arrangement of shampoos; sales agency of soaps for personal use; sales agency of cases for cosmetic 
utensils.
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3535034    11/11/2016
[International Registration No. : 1332162]
BLACKCOCO's GmbH
Neckarsulmer Str. 59 74076 Heilbronn Germany

Proposed to be Used
IR DIVISION
Cl.4;Automotive engine oils; industrial grease; lubricants; dust absorbing compositions; dust wetting compositions; 
dust binding compositions; fuels; lighting fuel; candles and wicks for lighting.

Cl.34;Tobacco; smokers' articles; matches.

Cl.35;Advertising; business management; business administration; office functions.
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Priority claimed from 31/05/2016; Application No. : 015494164 ;European Union 

3535199    30/11/2016
[International Registration No. : 1333018]
Semmle Limited
Blue Boar Court, 9 Alfred Street Oxford, Oxfordshire OX1 4EH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for analysis of computer software; computer software for analysis of data; computer software 
for cost analysis; computer software for compilation, systematization, management, maintenance, updating, processing 
and searching of data in electronic databases; computer databases related to the analysis of computer software, of data 
and of costs.

Cl.35;Compilation, systematization, management, maintenance, updating, processing and searching of data in 
electronic databases; cost analysis services; cost benefit analysis services; business statistical analysis services; 
business data analysis services; information, advice and consultancy regarding the aforementioned services.

Cl.42;Providing temporary use of non-downloadable computer software for analysis of computer software; providing 
temporary use of non-downloadable computer software for analysis of data; providing temporary use of non-
downloadable computer software for cost analysis; providing temporary use of non-downloadable computer software for 
compilation, systematization, management, maintenance, updating, processing and searching of data in electronic 
databases; computer software analysis services; technical data analysis services; information, advice and consultancy 
regarding the aforementioned services.
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Priority claimed from 03/02/2016; Application No. : 4246105 ;France 

3535210    17/06/2016
[International Registration No. : 1333074]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer hardware, namely, magnetic tape units (IT), magnetic tapes, printed circuits, integrated 
circuits, computer keyboards, compact discs (audio-video), optical disks, couplers (IT), floppy disks, magnetic data 
media; computer hardware, namely, video screens, scanners, printers for use with computers, interfaces (IT), readers (IT), 
software (recorded programs), microprocessors, modems, monitors (hardware), computers, computer memories, 
peripheral computer devices, recorded computer programs and software; adapters for computers; computer components; 
data processing equipment; computer equipment for information management and for data management; semi-
conductors; electronic data media that can be processed by machine; magnetic disks; hard disk drives; tape recorders; 
calculating machines; cash registers; facsimile machines; video game software; video recorders; videotapes; electric 
cells and electric batteries; computer chips; boards for integrated circuits; computer accessories, namely communication 
servers; carrying cases for computers; interface cards for computers; computer cables and computer cable parts; fax 
modem cards for computers; computer accessories, namely, screen filters, computer mouse pads, electric converters, 
namely, digital-to-analog, analog-to-digital and step-by-step voltage switches, pagers, computer control joysticks, 
computer mice; electronic publications, namely books, magazines and manuals containing information on computer 
technology; integrated circuit cards and smart cards, integrated circuit adapters and smart card adapters; readers for 
integrated circuit cards and smart cards; microcomputers; electric power supply apparatus; projectors (projection 
apparatus); remote controllers for computers; inverters, surge protectors and uninterruptible power supply devices; 
point-of-sale terminals; computer operating system software; software for accessing a global computer network; 
computer database management software; document management software; software for locating, recovering and 
receiving text, electronic documents, graphic illustrations and audiovisual information on company-scale internal 
computer networks and on local, wide-area and global computer networks; software for developing and software for 
designing websites and user manuals, in electronic format, sold as a set; documentation and instruction manuals 
recorded on electronic data media that can be operated by machine and relating to computers or computer programs; 
downloadable podcasts in the fields of technology, science, cognitive analysis and company innovation.

Cl.38;Telecommunication services; electronic message delivery services; communication by computer terminals; 
electronic mail; news and information agencies; telecommunication and electronic messaging services via computer 
networks; computer-aided transmission of data; telecommunication services enabling commercial interaction over a 
global computer network; telecommunication services, namely transmission of podcasts.

Cl.41;Education; entertainment; training; organization and conducting of conferences; organization and conducting of 
seminars; organization of exhibitions for cultural or educational purposes; production of radio and television programs; 
sporting and cultural activities; educational services, namely conducting of courses, seminars, conferences and 
workshops in the field of computers, information technology, audio and image processing technology, 
telecommunication and global computer networks; training in the field of computer operation and information technology; 
conducting entertainment exhibitions in the form of information technology demonstrations; entertainment services, 
namely, online computer game services; conducting of recreational presentations, namely, real-time sporting 
competitions via a global computer network; conducting of recreational presentations, namely provision of 
demonstrations on Web sites featuring museum exhibitions, sports events, art gallery exhibitions, concerts and musical 
recordings; publishing services for books, newspapers; production of shows and films; organization and conducting of 
conferences, symposiums, congresses; conducting of exhibitions for cultural or educational purposes; booking of seats 
for shows; education and entertainment services, namely, provision of podcasts in the fields of technology, science, 
cognitive analysis and company innovation and of journals online, namely, blogs using technology, science, cognitive 
analysis and company innovation.
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Priority claimed from 08/08/2014; Application No. : 2014-067113 ;Japan 

3535263    01/11/2016
[International Registration No. : 1227119]
Forum for Innovative Regenerative Medicine
3-11, Nihonbashi-Honcho 2-chome, Chuo-Ku Tokyo 103-0023 Japan

Proposed to be Used
IR DIVISION
Cl.41;Arranging, conducting and organization of lectures, symposiums and seminars in the medical fields.

Cl.42;Providing information relating to medical research; providing information relating to research of pharmaceuticals; 
providing medical research information in the field of pharmaceuticals; medical research.

Cl.44;Providing medical information.
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Priority claimed from 17/03/2016; Application No. : 30 2016 102 441 ;Germany 

3535309    13/09/2016
[International Registration No. : 1333224]
Aktien-Gesellschaft der Dillinger Hüttenwerke
Werkstraße 1 66763 Dillingen/Saar Germany

Proposed to be Used
IR DIVISION
Cl.6;Steel; steel alloys; sheets and plates, in particular heavy plates of metal; slabs, in particular slabs of steel; metal 
pipes and metal tubes, in particular steel pipes and steel tubes; cast steel and pieces of cast steel [semi-finished goods]; 
common metals and their alloys; alloys from common metals, in particular steel alloys; transportable buildings of metal; 
metal building materials; reinforcing materials of metal for building; girders of metal; metal reinforcing materials for 
concrete; metal fittings for building; steel bars; balls of steel; railway material of metal; non-electric cables and wires of 
metal; ores.

Cl.40;Treatment of metal, in particular treatment of steel; treatment of materials, namely thermal cutting of metal parts, 
annealing of metal parts, steel shot blasting of metal parts, milling of metal parts, drilling of metal parts, welding of metal 
parts.
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3535338    18/10/2016
[International Registration No. : 1332926]
Meble Vox Spólka z ograniczona odpowiedzialnoscia Spólka Komandytowa
ul. Gnieznienska 26/28, Janikowo PL-62-006 Kobylnica Poland

Proposed to be Used
IR DIVISION
Cl.19;Building materials not of metal, rigid pipes not of metal for building; asphalt, tar and bitumen; non-metallic 
transportable buildings; monuments, not of metal.

Cl.20;Furniture, mirrors, picture frames; goods (not included in other classes) of wood, cork, reed, cane, wicker, horn, 
bone, ivory, whalebone, shell, amber, mother-of-pearl, meerschaum and substitutes for all these materials, or of plastics.

Cl.35;Sale services provided in chains of shops and warehouses offering: furniture, decoration articles and furnishing, 
in particular: bed linen and table linen, bed quilts, time clocks, lamps, pictures, frames and pictures and photos frames, 
articles made of glass and ceramics, goods of precious steel, lacquer ware and goods of wood, decorative articles of 
leather, carpets, runners, flooring materials, tapestry and woven goods, miniature models, wardrobe elements such as 
boxes, receptacles, hangers, trunks, plastic goods for building purposes: profiles, slats, siding, panelling, windowsills, 
fencing, panels, grab bars, guard rails, roof lining, building materials of metal and not of metal, insulating materials, 
packing, sealing materials, building chemistry; import-export agency services; business management services relating to 
franchising; business management.
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Priority claimed from 03/06/2016; Application No. : 87059455 ;United States of America 

3535446    05/12/2016
[International Registration No. : 1337715]
IronNet Cybersecurity, Inc.
8135 Maple Lawn Boulevard, Suite 455 Fulton MD 20759 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software, downloadable computer software, mobile device software for use in cybersecurity detection 
and prevention of malware, intrusions, and other cyber threats, for network defense and for monitoring, assessing and 
implementing improvements in the security of enterprise data, infrastructure, and networks; computer software, 
downloadable computer software, mobile device software for use in real-time threat assessment, detection, and updates, 
behavioral modeling, data analytics and proactive responses; computer software, downloadable computer software, 
mobile device software for use in cybersecurity consulting, assessments, and training.

Cl.41;Cybersecurity training services.

Cl.42;Providing non-downloadable computer programs for detection and prevention of malware, intrusions, and other 
cyber threats, for network defense and for monitoring, assessing and implementing improvements in the security of 
enterprise data, infrastructure, and networks, all in the field of cybersecurity; computer security consulting and threat 
assessments in connection therewith.

Cl.45;Remote security monitoring services in the nature of providing real-time threat assessment, detection, and 
updates of unlawful activity, behavioral modelling of network systems for tracking network security threats, electronic 
data analytics, namely, analyzing data in computer databases for unlawful activity, and generating proactive incident 
responses in connection with all of the foregoing.
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Priority claimed from 06/03/2015; Application No. : 013804431 ;European Union 

3536258    07/07/2015
[International Registration No. : 1334954]
Suder & Suder Sp. z o. o.
Czestochowska 6 PL-32-085 Modlnica Poland

Proposed to be Used
IR DIVISION
Cl.6;Pneumatic pipes of metal and joints therefor, connectors of metal, quick release couplings of metal, metal hooks, 
numberplates of metal, registration-plate holders of metal, clamps, clamps of metal, locks of metal for vehicles, tanks of 
metal, metallic containers, canisters of metal; load securing elements of metal: beams, beading, handles, bars, 
transportation straps, strap hinges, stretchers for transportation straps, protectors for transportation straps, lashing 
chains and components thereof.

Cl.7;Parts and fittings for vehicles included in this class, namely silencers for land vehicle motors and engines, 
exhausts for land vehicles, exhaust pipes for land vehicle motors and engines, alternators for land vehicles, radiators for 
land vehicles, bearings, injection apparatus for use in land vehicles, injectors, unit injectors, holders for injectors, fuel 
pumps, pulverizers, overflow valves, pressure control valves for use in land vehicles, intake system components for use 
in land vehicles, filter casings, covers for filter housings, slide valves and vent inserts; flywheels for use in land vehicles, 
rims for use in land vehicles; air filters; oil filters; fuel filters; hydraulic filter; filters for exhaust-gas treatment systems; 
separators for use in land vehicles; hydraulic hoists, drywall screwdrivers; pneumatic wrenches; fuel economisers for 
motors and engines; repair kits for clutch master cylinders (spare parts); repair kits for pneumatic valves in vehicles 
(spare parts); exhaust system components for land vehicles; coolant pumps; clutch master cylinders; pumps [machines]; 
intercoolers [parts of engines]; expansion tanks; ducts used in cooling systems for land vehicles, namely, parts of 
radiators, thermostat, water pump, expansion tank, engine, oil cooler retarder [cooling] for motors; toothed belts; engine 
components for use in land vehicles, including: rams; bushings; piston rings; bearings; including: main connecting rod 
bearings and camshaft bearings; engine pads; head components for use in land vehicles; including: suction and exhaust 
valves; valve guides; tappets [parts of engines]; cylinder head bolts for engines; valves for pneumatic installations for 
vehicles, being parts of vehicle engines; actuators; starters for motors and connecting hoses for land vehicle radiators; 
engine seals.

Cl.8;Grippers [hand tools]; shovels; ratchet; tubular wrenches; wheel master wrench/torque; oil filter wrenches; 
wrenches; ignition spanners; socket spanners; pliers; files; hammers [hand tools]; grease guns; clamps.

Cl.9;Accumulator; indicators for motor vehicles; coils, electric; electric wires and cables for use in vehicles; meters; 
rotary transducers; speed meters; indicators of pressure loss in tyres; hazard warning triangles; voltage regulators for 
vehicles; instrument dials; electric locks; manometers; tachometers and parts therefor; discs for tachometers; 
components of electrical installations for motor vehicles; gauges; change-over switches; transmitters; plugs for use in 
electrical installations in land vehicles; alcohol testers; rectifiers; CB antennae; CB radios; CB microphones; jump leads 
and parts therefor; limit switches; battery covers; voltage converters for vehicles.

Cl.11;Filters for air conditioning; automotive lamp bulbs; installations for conditioning air and for heating in vehicles; 
heating apparatus for defrosting windows of vehicles; lamp units; lamps with integrated direction signals; marker lamps 
and automobile headlamps; lamp and headlight fittings for land vehicles; lamp globes for land vehicles, torches and 
hand-held lamps; cabin filters; headlamp bodies; reflector brackets.

Cl.12;Vehicle parts and fittings included in this class, including repair kits for steering systems (spare parts); repair kits 
for suspension systems (spare parts); repair kits for braking systems for land vehicles (spare parts); small parts of the 
steering, suspension and braking systems for land vehicles; repair kits for compressors for vehicles (spare parts); brake 
drums and discs; wheel hubs for vehicles; brake shoes; brake blocks; brake calipers; vehicle brake parts included in this 
class; suspension shock absorbers for vehicles; suspension springs and shock absorbing springs for the purpose of 
motor vehicles; pneumatic systems for vehicles, namely pneumatic membranes for suspension systems of land vehicles 
and cab suspension membranes in land vehicles; valves for pneumatic installations for vehicles, not being parts of 
engines, including main brake valves, ECAS valves, 3/2 way valves, 4/2 way valves, safety valves, EBS valves, ELC valves, 
trailer brake valves, exhaust brake valves, unloader valves, stop valves, drainage valves, pressure limiting valves, park-
release valves, levelling valves, axle elevation valves, relay valves, throughflow valves, quick release valves, colas 
suspension control valves, trailer control valves, 4-way safety valves, check valves; radius rods; transverse and 
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longitudinal steering rods; stabiliser hangers; spring components for vehicles; leaves for springs; spring shackles for 
vehicles; repair kits for clutches and components thereof (spare parts); gas springs; pneumatic membranes and springs 
for use in shock absorbers for vehicles; suspension shock absorbers for vehicles; bands and trailer hitches for vehicles; 
protective pipes for use in land vehicles; viscous coupling units; hydraulic components for use in land vehicles, 
including: plumbing conduits; flexible conduits for lifting cabs; coupling adapters and quick release couplings for 
hydraulic hoses; declutching devices; components for vehicle bodies, included in this class, including front grilles; 
mudguards (rear, for installation under the cab); steps and step casings for vehicle cabs; interior and exterior handles; 
vehicle cab step grids; vehicle bumper strips; inner wheel arches- bumpers; bumper spoilers; bumper brackets; bumper 
corners; mudguard covers; cab fairings; cab steps; mudguard hooks; bumper stoppers; exterior mirrors and parts 
therefor; box-type wagons; door extensions; cab tilt actuators; parts of rubber and metal for assembling vehicle cabs; 
castor wheels; tensioners; turbines; assembly kits for turbines (spare parts); couplings; clutch bearings; clutch disks; 
transmission components for use in land vehicles, including: gear racks; driving axle components for use in land 
vehicles, including pinion and crown wheels, hub reduction unit caps, solar wheels, pinion nuts, hub reduction unit rim 
hubs, pads for differential planet gears, hub reduction unit planet gears, reduction unit crown sleeves, differential planet 
gear sleeves, reduction unit shafts, hub reduction unit rims, clutches for differential locks, forks for differential locks, 
clutch shaft covers, clutch shafts, primary shafts, reduction unit shafts, gear wheels, synchroniser friction rings, 
synchroniser rings, sliding clutches, sliding pads, synchroniser bodies, synchronisers, reduction unit rim hubs, reduction 
unit solar wheels, reduction unit rims, reduction unit planet gears, synchroniser pins, control valves, steering cylinders, 
repair kits for steering cylinders (spare parts), control joints, forks, control rods, mounting pads, retarder wheels, retarder 
wires, rolls, springs, cover gaskets, sleeves, control cables, retaining rings, air vents, split gear valves, cut-off valves; 
transmission components for land vehicles, including crosses, drive shaft bearings; snow chains for motor vehicles; 
klaxons for vehicles; screw covers of plastic for vehicle wheels; vehicle wiper blades; hub caps; seat covers for vehicles; 
shelves for vehicle cabs; petrol caps and caps for emission-reducing solutions; cigar lighters for automobiles; direction 
signals for vehicles; differential crowns, differential crosses, differential casings; differential crown pads, differential 
planet gears; differential inserts; engines for land vehicles.

Cl.17;Pneumatic pipes, not of metal, and joints, connectors and quick release couplings, not of metal, therefor; fuel oil 
hoses, not of metal; sleeves for use in gearbox (vehicle parts; gearbox gaskets for use in land vehicles; gear box seals for 
land vehicles; insulating tape and band; wheel wedges with grips.

Cl.20;Load securing components, not of metal, including beams, not of metal, strips, not of metal, plastic handles, for 
securing transportation straps.

Cl.21;Brushes for cleaning cars and parts therefor; frost scrapers; window scrapers; brooms.

Cl.22;Load securing components, not of metal, including strap hinges, not of metal, transportation straps, not of metal.
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Priority claimed from 08/04/2015; Application No. : 30 2015 101 435 ;Germany 

3536823    07/10/2015
[International Registration No. : 1339740]
Bayerische Motoren WERKE Aktiengesellschaft
Petuelring 130 80809 München Germany

Proposed to be Used
IR DIVISION
Cl.12;Vehicles and parts thereof included in this class; engines for motor vehicles; shaped covers for steering wheels 
and vehicle seats; air pumps for inflating vehicle tires; sun shades; roof racks; luggage carriers and nets; cycle carriers, 
sail board carriers, ski carriers and snow chains; machine coupling and transmission components for land vehicles; tow 
ropes and tow bars; trailer couplings; anti-burglar and anti-theft security devices; bicycle holders and bicycle lifts; anti-
skid chains, straps and clamps; head rests; mudguards; safety belts and air bags; tanks; warning signs; hazard flasher; 
wind deflectors; sun screens and blinds; decorative trimming and stripes; luggage trunks; motorcycle accessories, 
namely anti-theft security devices, repair outfits for inner tubes, luggage containers, luggage racks, air pumps, pack bags, 
stands, tank rucksacks and bags, facings; bicycles and bicycle accessories; pushchairs and pushchairs accessories; 
child seats and child seats accessories; safety seats for infants; wheels; tires; anti-theft, security and safety devices and 
equipment for vehicles; electric operated anti-carjacking systems and instruments; electric cigar and cigarette lighters for 
motor vehicles.

Cl.28;Playthings; games; toys; board games; card games; computer games consoles and electronic games consoles; 
scale model vehicles and kits of parts therefor; scale model vehicles and parts therefor, included in this class; balloons; 
sports and gymnastic articles (included in this class); decorations for christmas trees; miniatures of vehicles; video game 
apparatus.

Cl.37;Repair, maintenance, servicing, all in relation to motor vehicles and engines and parts and components thereof; 
cleaning of motor vehicles; services for motorized land vehicles and parts thereof; construction; assembly (installation) 
of parts of vehicles; assembly (installation) of accessories for vehicles; vehicle breakdown assistance (repair); tuning of 
motors and motor vehicles.
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Priority claimed from 09/03/2015; Application No. : 30 2015 100 477 ;Germany 

3536868    02/09/2015
[International Registration No. : 1341160]
GEA Group Aktiengesellschaft
Peter-Müller-Str. 12 40468 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and fertilizers used in industry, science and photography, as well as in agriculture, horticulture and 
forestry; chemicals for use in the treatment and conditioning of water and liquid manure; emulsifiers; surface-active 
substances; refrigerants; grease dissolving preparations for use in industrial processes; reagents used for the 
quantitative determination of nitrogen and other elements in chemical substances; antibody reagents; reagents for use in 
polymerase chain reaction for DNA sequencing; chemical cleaning agents for use in industrial processes; chemical 
cleaning agents and for use in the food processing industry, including the dairy industry; additives; acid and other 
detergents with germicide for clean-in-place (CIP) systems in the food processing industry, including the dairy industry; 
filtering media of artificial or natural substances, included in this class; unprocessed artificial resins; unprocessed 
plastics; fire extinguishing compositions; tempering and soldering preparations; chemical substances for preserving 
foodstuffs; tanning substances; adhesives used in industry.

Cl.2;Dyes (other than for office use); livestock markers, namely spray paints for the color marking of animals; tracer dye 
for use in weed killing and in agriculture.

Cl.3;Cleaning, fragrancing, polishing, scouring and abrasive preparations (other than for office use); detergents; 
laundry preparations; toiletries; soaps; skin care preparations; cosmetics for livestock; cloths impregnated with a 
detergent for cleaning and care; cleaning agents for use in the processing industry, including the food processing 
industry.

Cl.4;Industrial oils and greases; mineral and non-mineral oil for industrial purposes, namely for machinery; lubricants; 
lubricating oil; dust absorbing, dust wetting and dust binding compositions; fuels (including motor spirit) and illuminants; 
candles and wicks for lighting.

Cl.5;Disinfectants and antiseptics; bactericides; disinfectants for cooling apparatus; disinfectants for the food 
processing industry, including the dairy industry; disinfectants for dairy animals, for milkers and for machines, devices 
and other equipment used in the dairy industry; teat disinfectants; disinfectants washes; disinfectants impregnated into 
tissues; medical and veterinary preparations and articles; veterinary products for the dairy industry; bacteriological 
preparations for medical or veterinary use; bacteria poisons; antiseptic sprays in aerosol form; mineral and dietary 
supplements for animal feed; iodine; medicated additives for animal foods; lotions for veterinary purposes; milking 
grease; pharmaceutical preparations; hygienic preparations and articles; pest control preparations and articles; 
algaecides; preparations in the form of liquids or powders for removing moss; fly combating preparations; lice destroying 
preparations; insect repellents; biocides; preparations for destroying vermin; germicides for use in the food processing 
industry, including the dairy industry.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery and small items of metal hardware; pipes 
and tubes of metal; unprocessed and semi-processed materials of metal, not specified for use; valves of metal (except for 
machine parts); expansion compensators and accessories thereof; pipes, tanks, rods, tubes of metal and fittings and 
accessories therefor; pipework, fittings and flanges of metal; fittings of metal for compressed air ducts; parts for animal 
stalls, milking parlor equipment, milk containers, vats, channels, tubs, gates, borders, doors, portals, barriers, grates, all 
mainly of metal, as well as fittings and accessories therefor; earmarks of metal for livestock; containers, and 
transportation and packaging articles, of metal; closures of metal for containers; containers of metal for compressed gas 
or liquid air; metal hardware; pipe jackets of metal; transfer tubes of metal.

Cl.7;Machines and machine tools for treatment of materials and for manufacturing (other than for office use); motors 
and engines (except for land vehicles and other than for office use); machine coupling and transmission components 
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(except for land vehicles); agricultural implements other than hand-operated; emulsifying machines and homogenizers 
(for chemical processing or food production); brewing machines; kneading machines; mixers (machines); drilling 
machines; electric knives; blade holders (parts of machines); knives (parts of machines); stropping machines; shaping 
and moulding machines (other than for office use); pressing machines; mills and crushing machines; rasps (machines); 
machines, mechanical apparatus, implements and parts thereof for the processing industry, in biotechnology, for use in 
the production and processing of drinking water, on oil rigs, in land and sea vehicles; machines, mechanical apparatus, 
implements and parts thereof for the industrial manufacturing and process technology, for the chemical, pharmaceutical, 
cosmetic, food and beverage industry, for agricultural and dairy purposes, for oil extracting and oil processing, for energy 
producing, waste water processing and for metal processing industries, for shipping, for drilling platforms and for use in 
cellars; machines for the production and processing of dry ice, cubed, crushed and flaked ice; motors, pumps and 
compressors for refrigerators and freezers; machines, mechanical apparatus and plants for the manufacturing of gases, 
chemical products, foodstuffs, including beverages; machines for dividing, clarifying, separating, mixing and conveying 
of liquid and/or solid mixtures and substances; centrifugal mixers; powder mixers; reverse osmosis machines for 
increasing the concentration of dissolved substances in liquids, filtering machines, separators, decanters and 
centrifuges; cartridges for filtering machines; rotating brush sieves; cyclones as parts of machinery; oil separators; 
filters, sieves and membranes as parts of machines and for motors and engines; compressors and fans; pumps, in 
particular for beverages and other foodstuffs; blowing machines; pump diaphragms; suction machines for industrial 
purposes; electric machines and apparatus for cleaning and implements; steam cleaners; food and beverage processing 
and preparation equipment, namely butter machines, computer-operated and non-computer-operated machines and 
installations for the processing, further processing and packaging of foodstuffs, namely meat, poultry, fish, cheese, 
potatoes, vegetables and other vegetarian products, computer-operated and non- computer-operated machines and 
installations for the pre-processing, processing and packaging of foodstuffs, namely meat, poultry, fish, cheese, potatoes, 
vegetables and other vegetarian products, in particular knives, mills, mixers (machines), emulsifying machines, machines 
for sausage production, apparatus for the production, processing and portioning of flour, albumen and bread crumbs, as 
well as automatic machines for the storage and packaging of foodstuffs, vacuum packing machines and assembly lines 
and machinery apparatus and mechanical equipment for the production, processing and refining of foodstuffs, 
semiluxury food and beverages; cutting machines; food slicers; slicers (machines, electric); sausage making machines; 
labelling machines (other than for office use); printers (other than for office use); moving and handling equipment; 
agitators; lifting and hoisting equipment; handling machines, automatic (manipulators); palletisers; machines for lifting 
and accessories; bottle filling machines; bottle washing machines; bottle capping machines; conveyors; belt conveyors; 
loading machines; automatic loading systems; manure augers; vacuum packing machines; packaging machines; 
wrapping machines; foil wrapping machines; engines, powertrains and generic parts for machines; pressure regulators 
(parts of machines); heat exchangers being machine parts; crankcases for machines, motors and engines; hydraulic 
controls for machines, motors and engines; pneumatic controls for machines, motors and engines; pistons (parts of 
machines and engines); regulators (parts of machines); steam traps; control mechanisms for machines, engines or 
motors; valves (machine parts); connection fittings for machines; expansion compensators, namely machine parts for 
compensating thermal stress; cleaners (machine parts); machines for the energy and power plant industry; machines for 
the energy technology, as far as comprised in class 7; compressors for refrigerators; machines for agglomeration, 
granulation and lamination (coating) of materials, including foodstuffs and pharmaceutical preparations, and plants 
composed of the aforementioned machines used for applying the fluid bed technology for commercial purposes; sealing 
machines for industrial purposes; filling machines; atomizers; machines using microwave technology for commercial 
purposes; machines for agricultural engineering purposes; environmental technology machines for commercial 
purposes; machines for industrial plant construction; machine tools; machines and installations composed thereof for 
applying the spraying technology and spray drying technology for commercial purposes; agricultural, earthmoving, 
construction, oil and gas extraction and mining equipment; agricultural equipment; electric machines for the processing 
of foodstuffs; fodder presses; rotary and linear milking parlor installations; semi-automatic and automatic milking 
machines; milking installations; component parts for milking machines; pumps and pulsators for the dairy industry; 
udder washing and spraying apparatus; automatic feeding machines; milking parlor equipment, namely manure scrapers; 
tractor-towed farm implements; waste management systems, processing systems and recovery systems for manure, 
slurry and other animal waste, namely pumps or scrapers for the transport of solid and liquid animal excretions as well as 
presses for the separation of undigested solid elements; mechanized livestock feeders; machines and machine-operated 
equipment for cleaning and disinfecting purposes for use in the processing industry, including the food processing 
industry, in particular the dairy industry, namely machines for the disinfection of teats and hooves; installations and 
components for processing and the disposal of manure and slurry for the generation of energy, namely pumps and 
conveyors; sweeping and cleaning machines; cleaning devices and machine-type cleaning apparatus, in particular 
chemical and/or mechanical cleaning apparatus and installations, in particular for the dairy industry, the brewing and 
beverage industry, the food industry, the chemical, pharmaceutical and cosmetics industry; stable cleaning machines; 
road rollers; robots (machines); condensing installations; vacuum machines and installations composed thereof; vacuum 
installations being parts of milking machines; bottling plants for the bottling of solid, pasty and liquid substances and of 
heterogeneous substance mixtures; pumps for the food processing industry, including milking machine pumps; 
extractors for milking equipment from the udder; dust removing installations and equipment; installations for the 
collection of liquids; machines and mechanical apparatus for the concentrating, dispersing, suspending, filtering, 
separating, agglomerating, extracting, fermenting, homogenizing, adding gas and aerating of solid, liquid and/or gaseous 
substances, including their intermediates and precursors of synthetic, plant or animal origin, in particular including milk, 
milk products, milk intermediates, cheese, cheese products, cheese intermediates, butter, butter products, butter 
intermediates, coffee, beer, juices, meat, fish products and nutritional supplements products of the petrochemical, 
chemical and pharmaceutical industry and in particular of commercial or industrial waste, wastewater or exhaust gases; 
machines for filtering waste milk for feeding calves; installations for thickening of suspensions by means of decantation 
or evaporation, plants and apparatus for applying the fluid bed technology for commercial and industrial purposes, plants 
and apparatus for applying the spray technology, namely spray-dryers and spray-granulators.

Cl.8;Hand-operated tools and implements for treatment of materials, and for construction, repair and maintenance.
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Cl.9;Regulating, checking (supervision), control, measuring and switching installations, apparatus and instruments 
(other than for office use); detecting and monitoring instruments, indicators and controllers; food analysis apparatus; 
quantity indicators; telemeters; diagnostic apparatus, not for medical purposes; transducers; flow meters; pressure 
gauges; refractometers; spectrometers; thermometers; remote controls; dosage dispensers; automatic liquid flow 
controls; control and regulating installations for managing and monitoring dairy herds; testing apparatus, not for medical 
purposes; alignment and calibrating instruments; vacuum gauges; scales; electronic measuring, control and checking 
(supervision) apparatus and instruments for climate monitoring and climate control; data processing and data collections 
installations and equipment; data output installations and equipment; data transmission installations and equipment; 
electrotechnical and electronic apparatus and equipment for process monitoring and process control, for the collection, 
processing and output of data; apparatus and equipment for the industrial and commercial measuring, monitoring and/or 
controlling technology; sensors and detectors; information technology and audiovisual equipment; scanners (other than 
for office use); luminescence scanners; electronically encoded identity devices; electronically encoded identity devices 
for livestock; communications equipment; transmitters; receivers; transponders; electric apparatus for commutation; X-
ray apparatus, not for medical purposes; safety, security, protection and signalling devices; neck tags (electronic 
transmission and reception apparatus) and responders for livestock; protective and safety equipment; protective boots; 
protective gloves and protective clothing; protective goggles; software; application software; computer application 
software for mobile devices and computers; dairy herd management software and computer hardware; hardware; 
computer peripherals; optical devices, sensors and optical equipment, enhancers and correctors; observation 
instruments; closed-circuit video observation systems comprised of closed circuit television camera and video monitor; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating and controlling electricity; 
electrical contacts; electric relays; apparatus for recording, storage, transmission or reproduction of sound or images; 
scientific surveying, photographic, cinematographic, optical, weighing, signalling apparatus and instruments; scientific 
research and laboratory apparatus, educational apparatus and simulators; chemistry apparatus and instruments; 
electronic publications, downloadable; apparatus, instruments and cables for electricity; printed circuit boards; load cells.

Cl.10;Veterinary apparatus and instruments; apparatus for stimulating the udder of dairy cattle; apparatus for 
monitoring the health status of livestock.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply as well 
as sanitary installations; air treatment and air purification equipment; deodorizing apparatus; air purifying installations; 
ventilation hoods; commercial and industrial dehumidifiers; HVAC systems (heating, ventilation and air conditioning); 
heat-recovery installations; air cooling apparatus; air purifying apparatus and machines; electrically powered blowers for 
ventilation; electric fans; regulating and safety accessories for water and gas installations; wet cooling towers and dry 
cooling towers with natural ventilation and/or forced ventilation for the cooling of liquid and/or vaporous media; burners, 
boilers and heaters; heat exchangers, not parts of machines; heat regenerators; furnaces; air reheaters; heat pumps; 
steam accumulators; heat accumulators; heat generating apparatus; stoves; incinerators; refrigerating and freezing 
equipment; refrigerating appliances and installations; cooling aggregates and cooling machines; refrigerating chambers; 
ice machines and apparatus; cooling condenser units consisting of a cooling component and a condenser (capacitor); 
transport refrigeration units for land, air and water vehicles, trailers, shipping boxes and containers; water cooling 
apparatus; cooling installations, in particular for foodstuffs, including milk cooling installations; cooling and refrigerating 
installations for the construction industry for the cooling of concrete; cooling and refrigerating installations for the mining 
industry; cooling and refrigerating installations for sports and leisure facilities; refrigerating containers; ice making 
machines; lighting and lighting reflectors; lighting apparatus; LED lighting apparatus; appliances for illumination; 
discharge tubes, electric, for lighting; infrared and ultraviolet lamps not for medical purposes; sanitary installations, water 
supply and sanitation equipment; sterilization, disinfection and decontamination equipment; disinfectant apparatus; 
autoclaves; water sterilizers; sterilizers for foodstuffs, including milk; steam sterilizers; water purification, desalination 
and conditioning installations; agricultural irrigation units; installations and apparatus for wastewater treatment; reverse 
osmosis devices, water filtering apparatus and water purification installations; pipes being parts of sanitary facilities; 
sterilizers (not for medical purposes); food and beverage cooking, heating, roasting, grilling, cooling and treatment 
equipment; electric deep fryers; cooker hoods for industrial use; electric cooking utensils; electric kettles; coffee bean 
roasting machines; food dryers; roasting apparatus; infrared and microwave ovens for industrial purposes; pasteurizers; 
industrial treatment installations; industrial ovens and furnaces (not for food or beverages); heat exchangers for chemical 
processing; flare stacks; drying apparatus for chemical processing, distillation apparatus for chemical processing, 
evaporators for chemical processing, steamers for chemical processing; distillation columns and units; industrial water 
treatment plants; gas scrubbing apparatus and gas purifying installations; industrial installations for filtering liquids; 
sewage treatment installations; drying apparatus and installations; crystallizers; installations for the purification of gas; 
heat regenerators; vaporizing installations, apparatus and appliances; drying apparatus; humidifying installations and 
equipment; humidifiers; filter systems; cleaning installations and equipment for liquids; water purification, water 
treatment, water supply and water desalination installations and equipment; apparatus and equipment for the separation 
of solid and liquid materials of gaseous and/or liquid media; apparatus and equipment for exhaust steam and waste heat 
recovery; automatic watering installations; pressure water tanks; clean chambers (sanitary installations); water intake 
apparatus; water filtering apparatus; water softening apparatus; water distribution installations; water heaters; water 
heating installations; air treatment apparatus and machines; germicidal lamps for purifying air; filters for industrial and 
household use; filters for the separation of solid or liquid substances from liquids or gases, including the air; flues and 
installations for conveying exhaust gases; gas condensers, other than parts of machines; ionization apparatus for the 
treatment of air; valves being parts of sanitary, heating, steam generating, cooking, refrigerating, drying, ventilating and 
water supply installations; installations and apparatus for the thermal treatment as well as for the thermal processing of 
foodstuffs, semiluxury food, beverages and animal feed, in particular for warming, heating, pasteurizing, distilling, 
refrigerating, freezing, chilling, condensing, spray drying, freeze-drying and drying, in particular milk, milk products, milk 
intermediates, cheese, cheese products, cheese intermediates, butter, butter products, butter intermediates, coffee, beer, 
juices, meat, fish products and nutritional supplements as well as products of the petrochemical, chemical and 
pharmaceutical industry and in particular of commercial or industrial waste, wastewater or exhaust gases; milking parlor 
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equipment, namely air curtains and aerators; distilling machines; mechanical watering systems for livestock; all 
aforementioned goods also manufactured according to customers' order.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica; plastics in extruded form for use in manufacture; packing, stopping 
and insulating materials; flexible tubes (not of metal); seals, sealants and fillers; pipes of rubber, silicone rubber or other 
synthetic materials for the food processing industry, including milk lines; teat rubber; flexible pipes, tubes, hoses, and 
fittings therefor, including valves; seals for pipe connections; flexible tubes (not of metal); insulation jackets for industrial 
pipes.

Cl.18;Leads, straps, collars and harness of leather and imitation leather, for animals.

Cl.19;Transfer tubes (not of metal); pre-fabricated building materials (not of metal) for the construction of animal stalls.

Cl.20;Furniture, mirrors, picture frames; fastening material of plastic; valves, not of metal; non-metallic bins (other than 
dust bins); cupboards for the dairy industry; tanks, not of metal nor of masonry; boxes made of wood or plastic; fodder 
racks.

Cl.21;Water troughs; feeding troughs; troughs for livestock; tableware, cookware and containers; cups; bottles; 
brushes; troughs, mainly of metal; watering cans.

Cl.25;Clothing; shirts, t-shirts, jackets, wind-resistant jackets, sweatshirts, vests, sweaters, sweat pants, ties, gloves 
and overalls; hats; caps.

Cl.27;Floor coverings; floor coverings and artificial ground coverings; mats; mats for livestock farming.

Cl.35;Advertising; marketing; promotional services; publication of publicity texts; public relations; market studies; 
market analysis; computerized business information services; computerized inventory control; administration of third 
party business interests (control, management, supervision); business appraisals; business assistance, management and 
administrative services; business consulting; accountancy, book keeping and auditing; business consulting services 
relating to data processing; business planning; business advisory services for traders and the branch office staff in the 
milk-producing industry in the field of branch management, namely planning of the sales area development, sales 
planning and marketing planning, distribution techniques, distribution route management planning, personnel 
management and operational management; updating and maintenance of data in computer databases; business project 
management services for construction projects; business strategy development services; data processing; business 
analysis, research and information services; commercial information agency; collection and systematization of 
information into computer databases; drawing up of business statistical information; business feasibility studies; 
commercial trading and consumer information services; import and export services; retail and wholesale trade in the 
fields of pharmaceutical, veterinary and sanitary preparations; conducting of business surveys.

Cl.36;Insurance; financial affairs and monetary affairs, including leasing transactions; corporate trustee services; 
financing and loan services; deposit banking; real estate affairs; financial information, data, advice and consultancy 
services; financial consulting services.

Cl.37;Building construction; installation, repair and maintenance of machines, mechanical apparatus, implements, 
motors and engines for the industrial manufacturing and process technology, for the chemical, pharmaceutical, cosmetic, 
food and beverage industry, for agricultural and dairy purposes, for oil extracting and oil processing, for energy 
producing, waste water processing and for metal processing industries, for shipping, for drilling platforms and for use in 
cellars; installation, repair and maintenance of regulating, checking (supervision), control, measuring and switching 
installations, apparatus and instruments, detecting and monitoring instruments, data processing installations and 
equipment, data collection installations and equipment, data output installations and equipment and data transmission 
installations and equipment; installation, repair and maintenance of lighting, heating, steam generating, cooking, 
refrigerating, drying, ventilating, water supply as well as sanitary installations; steel structure construction works; 
building construction, including civil engineering construction and including for the building of industrial and mechanical 
installations and of buildings; building construction supervision; installation of industrial and mechanical installations; 
construction information; cleaning services; installation of temporary structures for trade fairs; interference suppression 
in electrical apparatus; retrofitting and modification of machines; repair or maintenance of machines, installations 
(facilities) and apparatuses; installation, maintenance and repair of machines, installations (facilities) and apparatuses; 
installation, maintenance and repair of plants on farms; advisory relating to installation, maintenance and repair services; 
providing information relating to installation, maintenance and repair services; rental of machines, mechanical apparatus, 
implements and motors for the oil extracting and oil processing, for energy producing, waste water processing and for 
metal processing industries, for drilling platforms and for underground mining; rental of drying, steam generating, 
ventilating and water supply apparatus.

Cl.39;Packaging and storage of goods; transport services; delivery services; delivery of equipment for trade and 
industry, including the food processing industry, including dairy farms; delivery of dairy farm hygiene products, namely, 
dairy farm equipment hygiene products and animal hygiene products; delivery of animal health products; delivery of 
supplies for dairy farms and for the production of foodstuffs, industrial goods or industrial products and repair and 
replacement parts for dairy farm equipment and for the production of foodstuffs, industrial goods or industrial products; 
rental of machines, mechanical apparatus and motors for marine purposes; providing information relating to the rental of 
machines and apparatus for foodstuff packaging; rental of refrigerating apparatus.

Cl.40;Processing of metals, plastics and natural resources, namely rubber, gutta-percha, gum, asbestos, mica, stone, 
wood and leather; material treatment information; refrigerant recovery services; providing information relating to the 
processing and conversion of foodstuffs; printing, and photographic and cinematographic development; photographic 
processing; custom manufacture and assembly services; rental of machines, mechanical apparatus, implements and 
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motors for the industrial manufacturing and process technology, for the chemical, pharmaceutical, cosmetic, food and 
beverage industry, for dairy purposes, rental of heating apparatus; providing information relating to the rental of air 
conditioning apparatus or of chemical processing machines and apparatus; providing information relating to the rental of 
machines and apparatus for food processing or beverage production; providing information relating to the rental of room 
cooling units for commercial or industrial purposes; providing information relating to the rental of water purification 
apparatus.

Cl.41;Providing of training and further training; tuition; online provision of electronic and non-downloadable 
educational content and information via apps (applications) and programs for mobile devices and computers; education; 
arranging and conducting of seminars in the field of food and beverage industry as well as the pharmaceutical, chemical 
and processing industry; training services; training services for dairy producers and dealers and dealership personnel in 
the dairy production industry, namely, conducting workshops, seminars and classes, and individualized training in the 
field of dairy farm hygiene, namely, dairy farm equipment hygiene and animal hygiene, animal health, milking system 
analysis, and milking management; training services for dealers and dealership personnel in the dairy production 
industry, namely, conducting workshops, seminars and classes in the field of dealership route management and general 
business management, namely, financial planning and management, territory development planning, sales and marketing 
planning, sales techniques, route management planning, manpower management, and operations management; training 
services for buyers of machines and installations with respect to maintenance; educational services; educational 
services, namely, arranging and conducting classes, seminars, symposiums, colloquiums, conferences, and workshops; 
practical training [demonstration]; correspondence courses; coaching; provision of training facilities; computer training; 
translation services; publishing and reporting; publication services; providing electronic publications (not downloadable); 
electronic desktop publishing; publication of periodicals and books in electronic form, including on the Internet; editing of 
texts (except publicity texts); publication of reports in the fields of science and technology.

Cl.42;Scientific and technological services; technical surveying of industrial processes; engineering services; physics 
research; construction drafting; architectural and urban planning services; industrial and medical research; consultancy 
in the field of energy-saving; research in the field of agricultural chemistry; IT programming services; IT consultancy, 
advisory and information services; design and development of computer hardware; duplication of computer programs 
and conversion of computer programmes and data [not physical conversion]; decoding of data; IT security services in the 
nature of protection and recovery of computer data; software design, development, programming and implementation; 
computer programming; data mining; hosting services and software as a service and rental of software; cloud computing; 
architectural and construction drafting and consultancy; preparation of data processing programs; rental of computer 
software, computer hardware and facilities; validation and quality assurance with respect to software components and 
hardware components; consultancy relating to computer software maintenance; design, technical development and 
technical planning of industrial plants and machines; scientific and technological services and research and design 
relating thereto; industrial analysis and research services; design and development of computer hardware and software; 
consultancy services for dairy producers in the field of water quality testing and analysis and maintenance assessment of 
the performance and reliability of milking and cooling systems and of the udder washing system function; technical 
consultancy services to assist dairy producers in optimizing milk production performance and in maximizing milking 
efficiency by analyzing data, namely, milking vacuum levels, pulsation rates, ratios and characteristics, liner design and 
composition, milk production and dairy operator routines; consultancy in the field of dairy parlor and dairy facilities by 
providing technological consultation on milking equipment, level of automation, technical equipment monitoring 
measures, electrical equipment needs, water quality monitoring, design and planning of milking boxes; consultancy in the 
field of science, engineering and information technology; consultancy in the field of numerical fluid mechanics and 
development of fluid-mechanical computer models; consultancy regarding technical research in the field of foodstuffs 
and beverages; consultancy in the field of biotechnology; consultancy in the field of pharmaceutical research; 
consultancy in the field of veterinary research and development; consultancy in the field of renewable energy; 
consultancy in the field of environmentally friendly technologies; natural science services; chemical analysis for the 
optimization of hygiene in the food processing industry, including on dairy farms; chemical analysis for trade and 
industry, including the food processing industry and the dairy industry; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; material testing; technical project management for the projection of industrial 
installations and machines; industrial analysis and research services; services of a research and development office; 
creation of new products; electronic data storage; data programming; data processing for others; data programming for 
others; design services; new product design; planning of commercially used facilities and industrial plants, in particular 
of the food industry, including of dairy facilities; computer technology consulting; technological analysis services; 
research laboratories and laboratory testing services; chemistry services; electrical engineering services; chemical 
engineering; scientific research; technical project studies; surveying and exploration; preparation of scientific reports; 
research, development and design of new machines and installations for others in the field of food processing and 
packaging; conducting scientific experiments; research and development services; testing, authentication and quality 
control; technical testing services; conducting chemical analyses; analysing of manufacturing processes; measuring and 
analysis of emission and pollutant concentration; materials testing and evaluation; product testing; calibration services; 
rental of regulating, checking (supervision), control, measuring and switching installations, apparatus and devices, 
detecting and monitoring instruments, computers for data processing, data collection, data output and data transmission 
installations and equipment.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; farming (animals); farming (crops); veterinary and 
agricultural advisory services; rental of agricultural implements; pest control and extermination in agriculture, 
horticulture and forestry; rental of machines, mechanical apparatus, implements and motors for agricultural purposes; 
rental of sanitary installations.

Cl.45;Legal services relating to the management, control and granting of licence rights.
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